
Second Eloor, 
Comijercial Complex, 

rndiranagar, 
Bangalore-38. 
Dated: iiiAN994 

APPLICANTS;-Sri.C.R.Rangadhamaiah and Others 

v/s 
RESPQ'DENTs:- The Chairman,Railway Board arid Others. 

To. 	S  

I. 	Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex, 
1st 1ain Road, 1st Floor,Gandhinagar,Bangalore-9. 
Sri.R.Bhaskaran,Advocate,No.40/2083, larnku1am Road, 
Kaloor, Kochi-682017. 
Sri.P.Shivari Pillai,Advocate,Gras's House,Monestary Road, 

arikkamuri, Kochi-682011. 

Sri.Vijaynarayan,3-C ELD0iAD0,112,Nungambakkarn High Road, 
Madras-600 034. 

Chairrnan,Railway Board,Rail Bhavan,New Delhi. 
The Secretary,Ministry of Raiiway,Reil Bhavan.,New Delhi. 
The f9eneral Manager,Southerri Railways,Park Town,Madras.-3.. 
The Chief Personnel Officer,Southern Railvays,Park Town, 
Madras-3. 

9, 	The Divisional Railway Manag er, Southern Railways ,Mysore. 
The Senior Divisional Personnel Officer,Southern Railways, 
Palghat,Kerala. 
The Divisional Personnel Officer,Southern Railwys, 
Madurai Division,Madurai. 
The Divisional Superintendent,Southern Railways, 
Divisional Office,Palghat,Kerala. 	 S  
The Divisional Railway Mariager,Southern Railway,Bangalore. 
'Sri.K.R.D.Karanth,Advocate,2,Mangalanagar,Saflkey Road Cross, 
Bangalore-5. 

1.5. 	Sri.A.N.Venugopala Gowda,Advocate,No.8/2,Upstairs, 
R.V.Road,Opp.Eangalore Hospital,Bangalore-4. 

... 
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1I 
-:2:- 

SUbJECT:- Forwarding of copies of the Orders passed by 
• the Central Administrative Tribunal,bangalore.. 

-x-x-x-x- 

Please find enclosed herewith a copy of the OR.DEM 

passed by this Tribunal in the above mentioned applications 

on 	16th Day of December,1993, for further necessary action. 

ç. 

(L( DEPUTY REG1STRAH(J) 
I JUL)ICIAL BRANCHES. 

gm* 



SHRI JUSTICE U.S.MLI1ATH 

SHRI JUSTICE P.K.SHYAMSUNDAR 

- SHR 1 V. RArIFKR I5HNN 

Sri C.Rangadhamaish, 
5f0  Sri Ranqeieh 
aged abàUt 68'yees, 
Retired Guard—A Special, 
Chikkabidre, 
Chikkanerayekanahalli Taluk. 

Sri K.V.Sreeka:ntiah, 
5/0 Sri K.V.Subrsrnanyaiah, 
aged about .69years, 
Retired Guard—A Special, 
Ch-70., 6th Mein,Sarwa.thipu6rn 9  
iysorb 9, 

Sri i.N..Narayena Setty, 
5/0 Sri k.11unisuamaiah, 
Retired Guard—A Special, 
2001/2,Rajkernal Street, 
fysore-1 

S ... CHPTR('iAN(J) 

VICE CHAIRIIAFJ(J) 

1'lEM B ER (A ) 

Sri B,J.Nagaraiaiah, 
s/U SriJayapala Nayanar, 
Rgtjred Guard—A Special, 
158, Shankaranager, 
J.B.Kaval, Bangalore-560. 022 

SriK.Seshadri, 5/0 Sri Krishna, 
'8hatta, aged about 69 years, 
Retired Guard—A Special, 
92, Lakshmipuram, Arsikere. 

Sri 11.Channabasaveiah, 
• 5/0 Sri iiadapa,aqedabout 69 years, 

Retired Guard—i Special, 
964, 9th Iain Road, 6thCross, 

- 21 
IVI 

• 

f[,&Yo S 	Lkatatemachcr, 
f/rJ (agedJa'b.dut .9'\years, 
'.fletdre.d Gurd 	Special. - 

69 HJ Paal1el Road, 
\JanQar Extns ion, 

\ Shimo 	owns;— 577 201 

- 	- 

FA 

..... Applicants 

Contd, I— 



2.. 
1, .Sri.Shivaswamy, 5/0 SrjT. 

burgachalam. Pillel, aged 
about 69years, Retired 
Driver-$ Special, 44,. II 

- r1a4n, Fleáes Block, 
Bamioo Bézar, Mysore-21 

Sri 3,N,haroah, 5/0 Sri 
Pharosh, Retired Driver-P 
Special, 2355 I Main, II 
Cross, KsG.Koppal, Chamarca- 
-puram, Mysore, 	- 

'4pplicants 1 to 9 in 
0Ji,Nos,395 to 40f91 

10. Sri R.Jaflahadevan, 
/o R.Jayararn, 

aged about 67 years. 
Guard tht SpecLel (Retired) 
residing at No.1571  IVth Cross, 
Nagappa Block, S1apura, 
Bangalore - 560 021 

I 
11, Sri R,5hjajah 

Retired uerd IAT Specièl, 
ad residing at No.1153, 
'Sri Ranga t ,  II Main Road, 
S.NColony; YesIiwathpur, 
Bengelore - 560 022. 

Sri Ppa9, 
S/a Nethevedu, 
aged about 63 years, 
Driver Passenger 11R448, 
Southern Railway, 
Bangalpre City(Retjred) 
No.5/I1, Backside of 
l'luniswera Temple, 
BhuvaneswaiinaQar, Magadi Road, 
Bangalore - 23, 

Sri Ghouse Mohiá.en 
5/0 zeen Mohideen, 
aged about 63 years, 
Driver Passenger fIR 238, 

uthern Railuey,Bangalore City, 
Rotired) C/o Noor ilohamed, 

No.73/El,. Railway Quarter, 
- 'eswanthapur, B.angaiore - 22. 

Sri D.John Peter, 
Sfo Doraisuamy, 
aged about 58 years, 
Driver Goods fIR 612, 
Southern Railway, 
Yeswanthapur (Retired) 
No.62, III Cross, I SEage, 

4Vllklipuramt BangeloI'e - 21. 

Applicant JU in OJ1 
Nc.57/90 

Applicant 11 in O.A. 
No.416/90 

...APPLICANTS• 

.Coflt./- 
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Sri Men1ckam,.  
S/c .Laksmenappe,. 

.aged:ebou't 60 years, 
'Driver Passenger FIR 41.4, 
Southern Railway, .hrsikere,. ; 
(RetiTed), No.286/h, 'ith Crass, 
Banqalore - 50 121. - 

Narayene, 
sb Nyathavadu, 
aged about 72 years, 
Shunter 'FIR 279, 
Banga).ore City, 	uthen Reilwy, 
(Re.tired) No.53 C/o NewazStore. 
ltth CrossMagadi Road, 
Bengalore 23. 

IT. Sri FI.S,Suaeinthan, 
S/o 1Ieri.stamy, 
aged aboUt 62 yeers 
Drivef Passeriei FIR 475, 
outher'n Railway, Ya3.ehenke, 

(Retired)C/o P.F.Joseph, 
45/R Old Railway Quarters, 
Yeswanthur, Bangalore - 22. 

'Sri Sidóeih, S/o Siddcieh 6ow'e, 
aged 62 •yars, L1esel bsaistcnt 
hR .523, Southern Railway 
Bangalore City, (Retired 	. 
No.58, I Cross,. 3rd Main Roac, 
Ramachandrapuram, Bangelore - 21. 

19. Sri Kedirvelu CR., 
S/o C.S.Ramalingam,: 
aged about 58 years, 
Goods Driver FIR 624. 
Southern Railway,. Harihar,  
(Retired)., No.32/2, I fVjfl  Roa lid 
I Cross, Oklipuram, 	. . 	. •• 
8angalore - 21. 	. 	 .. 

21. . Sri Gulam Dastagir, 
5/0 Nd.Ghouse, 
aged about 69 -years, 
S:hunter.1R 597, Southern Railway, 
Yeswanthapur (.Retir) No.3, 
Star Building, Dterga Nohalia:, 

d FIacras Road, 
- 5Q. 'S1- S•  

(1f1 

	

	de?,aged 67 years, 
'I 	finter)h1R!539, Southern Railway, 

!entcnmen(Retire). 
Cross, L-8, 	•• 

\' Shastrinar, Indiranegar, 
\erigeior'e - 31. 	 ,.,APPLICANTS. 

C t' ., on../ — 



C
,,4bI 

22, ISrj. Diohn, 
SJo NbDévid Pillet, 
aged eboUt 66 yeaSp 
8Bi8eflt Cd/EMT 

SøuthernRaL1ue~etpemtet 
, Bengeore 

(Retired), C/a 	Suremefly, 

2th Crosa Nd1 Roadp 
BangalOre 2.. 

236 SriShalk fakttjdd2eflT, 
/o mohemi mf3i Khsirn 

egøci aboUt 3 Veers, 
RaIlway cuerl 	E4 •S21L, 

• 	 outhan Reilwy, Arsikere,  
(Retirsd), 1anàipet, 

rBIkere 	573 10, 
Hasen DIstIct1 

.24v SrL KGKIstmsmtjthy, 
S/o KGur,iepép 
ge about 61 .'eas 

Guard 	 EE 994, 
&uthern.RaflUaY., rsikee, 
(Retired), N0184 Yrrabpa B1ok 
Laxñ.ipur, rs1kerB 	573 1O3.b 

:25 SI Dthoiiy, 
S/o t 	eiaPa* 	ged aboUt 63 
yets 	p 5:t 	Guard EE 1317, 

• Southern Ri1wy. 	Saiqaio 	city, 
• Edsv (Retlired), 	Noi29:, 	5th •jq8j1 

Ke:rigeri SteI1ito Town., 
Bangal ore 	 • 	 • 

Sri N1h,3i.Mnde Rac, 
. .%/a 	N,Vetkba Rao, • 

8ged •ebout9 yeara, 
1Firemn . ':irn 	MR 	•549 
Southern Railway, 5himoge Town, 

• 

(R6U.r6d).'!N6i2i, 	T) N0s8, 
8ehid S1P,Off1cé, Ashoknagar., 
Shinga Toun. 

27. St. 
t/oM&ttei, eged aöut 

: 'y'rs., 	Shunter MR 	7.21 • 

:Railwey, $outhtn 
Deiyapp aeha1i i(R eti,e c .), 	• - 

Rarn8awamy!alya', M-.Ngr., 
KeMmafla'haiIi rta.in Ro ad, 
Bangalore 

Sri I1,4!axmen, S/a 	urugesh, 
aged 	out 63yeàra, 	• 

Dr:ivr 'Goode MR 610, 
Southerfl Rei1w:ay, 	 . 

suarithepu? (Ret.iteá), 
NO,-22., 	iCross, 	Bha-syamflagar, 
5rir&pUrHiTh 	8artgaiare . 	 21. .4,,PPL.IC-RNT8 	• 

c",- ..tantdJ— 	• 



Driver Passe ngr fIR 721 
SouthernReilway, Shimoga Toun, 
Retirei, No.209/41., Reckamm 
Building., Main: Road, 
Yesuanthapur, Bangelore-22 

30. Sri Syej Abbas,.  
Sfo 4YPA Dest.agii', 
aged about 69yP.ers, 
Southerii Railway, 	ngelre City, 
(Retired), No.41, 	'ross, 
II Main, Patharayanapuraj 
(Near Stj'brernya fIaasjid), 
Bangeloe - 2601 

31. 	Sri. Potdu], Rahirn, 
S/o.  Md.Bekshi, 
egd.bout 62 ye&rc, 
huterMR 349, S3uthern Riluay, 

Bangalore City 	(Ratird), 
No.22/ 114 Cross, 
Ffoshall i MIn Road, 
!atherayet8pura 
Bargalore - 26. 

32. Sri K.M.'aVooni, 
S/o K.\J.fthei, 	- 
ageJabout 66 veers, 	- 
tiriver -GoOdo 0 701, 
Southerh Rai1wy, Yesuanthapur., 
(RetiDed), No.517, 7th Cr088, 
K.N.Extensiori, Yesuanthepur, 
Bangalore - 22. 

33. Sri3,GafigadhaDaiah,. 
S/o B.Siddeiei, 
aged ab 6ut 6 yeRra;  
CuardP.-.Spl, EMT 428, 
Southorn Railway, 4rSikBre, 
(RetiDe), Nc.Vesanthe Nilaye, 
near edana 7alkies, Behind 
rump House, Araikere. 

34. Sri G.Rames,emy, 
Sb .Goviflareju, 
agadebout E4 years, 

[T1i1, 

	

ft LU (( 	11G$Bthern RR11Ua, BHngelore-23. 

	

?t35 	S 4A.Ku\naran, S,o C.bu, 
L 	91 cbdut1 59 yeare, fl8il Cuer 

'\ 	LL.1168, 1 Rei1way, 	?lgelOre 4ty, 
Re..tir'ed)? No.1C4, 6th.Main; 

LII Cros Shankarnagar, Yeau8nthaDur p.o. 
Br16're - 22. 



- 	/ 

, 

.SriM.Nagara, 
S/ô MuMawamy Nai4u, -. 
aged ac.ut 60 years, 
'Driver goods MR 1436,. 
'Southern Railway, Bangalor City, 
(Retired), No.6P, Kothanaremapursm, 
Veiyalikavl, 12-A Crds, 
angalore — 3 

37. Sri G.Gopel, 
s/o angan, 
R9ed aLout 	 : 
PrivprCooé: t1R 59, 
Southern Reilusy,. Yesuanthepur, 
(Aetired), C/a .thak:ev'thy, 
No.42/b, Railway Qtra. 
Baiyeppana!ialli, 
Bengalore — 38, 

3 	Sri K:hudus, 
S/p HuiiiSe1 
aged about :16A years, 
Driver Pess3nger MR 1121  

Southern Railway, Bengaicre City, 
(ReUre), IsJcj.4E9, 'lQth Cron, 
Mathlkere Mi Roal, 
Yesuanthepur1 	rgelore-22., 

39. SriI'leyenna, 
S,o (9ayanna.tciwda, 
aged aout 71 years, 
Shunter MR 254, 
Southern Railway, Bangalore City, 
(Retired), No.40, 7th Cross, 
Cayathrinágar, Sirampuram, 
Bangalore-21, 

40. Sri Gurusiddaiar',, S.  
&/o Siddap',a, 
aged about .68 

- 	Driver Passenger MR 393, 
SouthernRailway, Shinioga Town, 
(Retirei.)., - Fttr uddakaval 
Hosur 3evgel Cost,  Arsikere 
Taluk, Hassan )istrict. 	• 

41. Sri Mohamed I-icssain, 
5/0 Iloharned Eudenseb, 
aged about 

'
6f years, 

Shunter MR 61, 
Southerr Raluav, Hariher,. 
(Ro'cire), t.maravethj P.oct, 
Harihar 'Taluk, Harihár. 

42, • Sri T.Dug9an, 
S/a lI.E.Duggai, 
aged about 65 years, 
Driver Passenger MR 7, 
'Southern Railway, Bengelore City 

a 

. Contd,/- 



77  

residingat 'Munikalappa Gerdai, 
R.ameswemy Palsyam, 

0 	. ••Khmmanahelii Main ôad, 	. 
2TdCros's, Ban'gelore-33. 	.. 	.. 	

: 

43•  Sr1'Johri Ross,.S/o  
-aged about 62 y.ars, 	. 
Driver Passrigor MR 3.59 0  

.Southern.Reilwey,.BRhgalo City, 
S.I(Retirëd), No.BCO, HtIT lav'ut;. 

behind Chowdesueri Temple,. 
Mathiee,- Sengblore-54. 

44. Siri .E.Huesey, S/c tili1i Husae.y, 
aged about 64 ers, 
Driver Passenger, MR 19 2. 

Southër:n Reilucy., Bangaloro Citi, 
(Retired)•No.5, . 7th Cross, 
SuIedarpaiy, -Yeswanthepur, 
8argalor-22. ..• 

45. Sri. B.Jayar.nrn Sinçjh, 
S/o Narsyan liin,9h, 
aged about 63 years, 

. 	 DriverPèsengerR 611 
. Sou.theraiivay, Shimogs Town, 

(9t-ire)-No.1831, III Cross, 
Rathan Sln.qt. Lane, 1andi Moha11.a. 
lysors ;- 570 .021'. 

4, SrLruthiRao,. 
5/0 Neela.k.ant.e .Rao, 
aged about :64 yers, 

S. 	.. 	- Driver Pa sner: fiR .422, 
Southern.R.aii.way, 8angalore City,. 
.(Retirea;)., No,2 	i Main Road, 
Gundu MüneestsraTempl.eStreet, 
Mat.adhaheli.i, Bengalore-2. 

4?. . 5r1 rnohamedBasha, 
S/a Abdu.1116 Sal, . 
aged about .67 years, 
Shunter.1!1R 423, Southern Railway,. 
Harihar, ..Rettred), No.351, 
11 Cros.è,Gendhinagar, 
Harihar. • . . 

-. 41. Sri.J(istan,, 5/0 Govindan, 
toed about 59 ycars, 

years 
river 

	

So uthrnRailway, 
(Retirec) ..PPLICANTS 

..Contd. / 
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SO 
• 

.5 	 • 	. 	 . 

• 	• 	 . 	 • 	:4: 

so 

Ch.ptrine M, 
Ciianajyotht'High School, 
•N011f1, IV—N. Block, 
Raajinaga, 
Bangalore - 10. 

Q. Sri Rangaiah, 
S/a Rangeswamy, 
aged about 68 years, 
Driver Passenger MR 160, 
Southern Reilwy, Banqe.or rJy 
(Retirod) Wo27, Chic Br 
Road Cross,.Shiv.jirat',: 
Bangalare-1. 

Sri Ethirajan, S/a R.Cm'..r1ci, 
aged about65 years, 
Southern Railusy, Mysora 
(Retjre), Driver Psenge.c, 
MR 378, No.1:3891  Ill Cr.css,. 
Kaki Road, Mandi oh€1a, 
flysore-21. 

Sri A.Kavier, S/a S..rithony, 
aged abut 62 yoar8, 
Driver Passenger 1R 613, 
Southern Railway, rsikere, 
(Retired),No 052/2/, flehind 
5..t.flarrys Church, Arsikee-403. 

SDiLinga, S/a Karbesappa, 
aged about 67 years, 
Shunter MR 2531  

Southern Railway, Hariha, 
(Retired),C/o Kurvethi Lnge, 
mrvathi Post,. Harihar. 

Sri Revanap.pa, 
S/o Siddappe, aged about E3 years, 
rireman First ML 11291  

Southern Railway, da.uiha:, 
(Re.tird, C/a Revaappa, 
Challageri, Ilallikarjuia Extension, 
Amravathi Post, Hariha. 

Sri f4.EtMerej, 
Sb Itbbaiah Sunder'Ra, 
aged about 73 years, 
Driver Mail MR 51  
Southern Railuy, 8anoalore City, 
(etired), C/a t15r1dF.r, 
No.343, Railway trs. (Mt) 
Berigalore - 23 

Smt.Kanrala Rai PIroji Rae Kil'e, 
/o i.3te Piroi'.Ro'jn, 
qed about -.51yeas, 
fvPsenger tR 433, 
Southern Railway Arsiker6,, 

A/ No.223, ld Rms oedrs1kere. 	. 	•,IPPLICRNTS 
• 	 Contd./— 



53. Smt.Sharadamma, 
4/o late S.Ganeshan,.. 
aged. about .2 ers, 	iritr 
Southern Réiltay, Yt:i. 
No.5, .1 tross, MoharkurnrnEuar, 
Yesuanthapur, Ban.galore.-22 

.9. Smt.Suf'ia Khatun, 
t/o late 1nwar, 
aged about 55 yars, 
Diesel Asst. flfl 
Southern Railway, Baslora C5.tY, 
C/o M.Frumai, No.07/E KN  
5th Cross, Yesuarthepur., 
Bangalora-22. 

60u Smt.Kenakarnina:  
Wi/o late .Subramany, 
aged about 49 years, 
DiThsst. MR 5211  
Southern Railway, Bangalore City, 
No.4/C,I floor, 1G Rly,Cc1cny, 
Bangalore-23, 

61. •Sri Shenthakumar, 
S/p late Anandaraju,, 
aged about 25 years, 
Driver Passenger, MR 35 1  

Southern Railway; frsikere, 
mbedkar •nagar., Holeriarsipur, 
Hasan Dist, 

62, Srnt.Devamma, 
W/o late 8.M.Venkatesh,. 
aged aboUt 47 year.s, 
iesel sst.:  MR.1266, 
Southern Railuay, Banqe!ora City, 
No.91/8, Railway Qtrs., 
Near Running Room, 
.Bangalore-23,  

63. mzialakshmi, 

4J'53 ye a r a, 
r 	 MR 474, 

(f 	( Soqn\Rlway, No. 131  • 
7 • ' ross),rèih Block, 

—10. 	• 	•,PPLItANTS, 

\ 	(. 	
rj // 
	 • • 	

. . Co ntd .1- 
-I, 
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64. Srnt.Helen 

WIo late .f.'triatiem, 
aged about 5b years, 
Site No.17, Pete]. Hanumaiah's Flat, 
Jalahélli Post, •BangelDre-13a 

Sri ..Ramemurthy, 	 Applicants ln5l.No.12 
S/o Doraisuamy, 	 to 66 in tJ.A.No.320/92 
aged about 60 years, 
Driver Goods MR- 735, 
Yeivanthaur, No.3759  '7t; C.os'', 
III fIal.ri flood. GkuL.3ge-I, 
Plattikere'Leyout,& 
B:anga:lore-.54. 

Sri Abdul Rahim Khari, 
aged about 60 years, 
Driver Goods MR. 514., 
No.43, Kevika Layoot ;  
(lysore Rcad, B&nca1.c1._e-26. 

67, Sri SbthL fl90 S 
5/o late S.N.rikantaieh, 
aged about 63 years, 
Driver Goods flR 731  

S.Railw&y., Bengaicre 
(Retired), No.1362, 5th flain.Road, 
lInd Stage, E-Ci.rck., 
Rajajinagar, Bangalore-.560 010. 

6$. Sri ,F.Hendersori, 
S/o late F..Kenderson, 
aged about 60 years, 
Driver Cood MR 031  5,Railucy, 
Bengalore (Retired), No.31., 
Pampanagai, Yesuanthapur, 
Bangalore-22. 

69.,  Sri Bheernaieh, 
5/0 Chennaieh, 
aged akout.6C years, 
Driver Passenger MR 10, 
S.Railway, Mysore Division, 
(Retired), F..Colony, near 
New Railway 
Shimoga Town. 

71. SrI. Shiva, 5/0 Venkataswa-ny, 
aged'about 64 years, 
Shunter MR 307, Z.i81l4y, 
Mys.ore Division, (Ret.Lted) 
No.172, A.A.Co]ony, nec 
New Railway Colony, 

Shimoga To'n - 577 201. 

71, Sri Iloharnad fbbas, 
Sfo Khalender Khasini, 
aged about 62 yoars, 
Driver Mail, MR 4261 	 ... PPLICMTS 

..Contd./- 
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S.Railway, Drsikere Dlvisiop, 
(Retired), topal- SjnhQucrters,'  

f 	 B.Road, rsikere.  

72. Sri E.Naterajén, 	 : 
S/üE kambararn—K, 	 ..' 	 • 

- aged about 62 years, 
. 	 Driver Peil. liii 429, 	 . 

&.Rai'luay, brsikre DiVIblur, 
(Retired), No.291, Kurnarr,  
Nilayem, assan Road, . 	 . 	•: 
rsikere —'573. 1J:3. 	 . . 	•• 

73. - Sri Suamany,." -• 	-. 	, 

S/o "lith'andl, •e9ed about 59 yiar 
Driver. Passenger, S.Raflwsy, 
rsikere D'Iiision(Rsttred), . 

C/o 1nthc6y, 15/1, Railway t.ae1t.Brs, 
1rsikere.'  

74.1 Sri R,,P.urushothm,  
S/a 8.'Rarnec'handra Ncd, 
aged, .aout 63 years, 	. 
Driver'Pissenger MR 715, 
5.Railway, !rcikre  Djjiz1o, 
(Retired), C/o R.Shaekar, 

. 	No.121-/B, HUC0 Colony,  
Bhedravcth5. - 577 301 

75.' Sri EFeter, 	 , 

/o J.nthony,  
agoebout 64 years, 
Dri'ier Mail FIR.139, 	.• 
S,Reilway, rs'ikere Division, 
(Retired), I Cross, Hassan Road, 
UM -rLire, Prsikere.-. 

76, SriKanakaraj, 
5/0 V.nthony,- Major, 
Driver Pasèenger MR 1061 	• 

S.fleiluay', 'siksx DiisLon, 
.(Re'tired)C/o R.nthony, 
Crane Driver, •No.4, Railway QuarteTs, - 
Arsikere. 	- 

77,' 'Sri Bheemsen  
SJo H.Mahadev, • 	- 
ged •aout 62 - years, 

Passeryer 
F/ qY' ç c 'S.R-i'iuy, r'sikere'Divsiun, 

•ff?4 ( 	Rtd), Muthilarnrnc Temple Road, 
)/-t.hL4s, Road, Near Late.r Taflk, 

( , 	sZ(Sherith7agar, Doddaba]lapjr, 

\ 	7ri)•rj)R.Lakshminarayane 
S'fj?610.Rang-appa, 

' Rt/d Driver, tPt/412 • 	• 	 ....ppLIcANTs... 

• 	 . 	 . 
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No1.i.6, frttimarami!aTernp1e Streot, 
CothnpetT Banga166-53. 

79, S'ri N.Channepe, . 	 •' 
S/o .NBrEtsimheiah, 	. 
aged about 66 years,  
Driver Goods FIR 57.1., 
S.ailwey, Arsikers Di.,tior, 
(Retird), AdOthaIli VILeD.Aq. . 	 .. 
.tni'ront of Railway Stattr,, 	. 	. 
Sulekree Post, Arsikero.  

bi K.Subramaniyni, 
S/o Kattamari, 
aged about 59 years, 
Shunter FIR 801, 
S.Railuay, Irikere DJvic:, 
(Retired), III Cross, 
Upperlin, Hassan Road, 
*rsikere-573 103, 

81. Sii Jan!, Sb FiKhade', 
aged about 62 years, 
Driver flail FIR 
rsikere Division(Retired), 

Thollur P.C., Thiruthalli,' 
rsikors.  

Sri l.Velayudam, 
Sb fluthan, 
aged about 61 years, 
Shunter FIR 507, S.R811wavM 

rsikere Division (Retired), 
No.2/2, Sriramapuram, III Cross, 
Hassan Road, Arsikere, 

83. c,Sri G.Indra Singh, 
s/a B.Gopsl Singh, 
aged about 66 years, 
Driver flail flR,101. S 4 Railway, 
krsikere Division, 
No.194/, Railway quarters, 
T4rsikere.. 

$4. Sri N.Krishnaiah, 5/0 A.Muniya, 
aged about 66 years, 
Driver Passenger fIR 408., 
Southern Railway, f$rsike.ri Division,, 
(Retired), Cfg N.K.Nanoliar, 

No.49/Fit, Railway Quarters, 
Arsikere. 	. 	• . 	• 	- • 

5. Sri Kempa, S/a flunlyappa, 
aged about 63 years, 
Shunter FIR 24$1,  S.Railuay, 
Birur Division, .(Retirad) 
Bellary Camp, Ner Plague—FmmcTe.ple, 
Birur. 	• , ,RPPLICFNTS 

.Contd,/— 



18. Sri C.Sieminathan, h 
.:ñgGd' about 58 years, 
Shurtei. hR $04 9 	iRei1ua'y 
lrsikere Divisio'n'(F'..ired) 

: 3a85. fl Rod, Dout LInt, 
rsIkere, 

-89. Sri Rame, S/o E3eilary Nar.yacepPa, 
aged .about 66 ye?rc, 
Driver Passenger, Mk.. '148, 
'5'Ra1-  1uy, Ciickjsj.ur .Di.iisI 
(Reted),'. Bellary famp 
Near Plaguo Pmn,a ¶e!np!E, E35.t'ur'. 

/ 

.. 

8€. '5ri Kanchi, S/o-teradaih, 
aged about 64 years, 

S. 	
a 	MRDriver P 
	kere  

lO
iRcilw,riDv
8  
ision,  

'.. 	
.. 	(Rtired),No.221, '9th •Ci'oés., 	• 

Right Side'.Hassen Road, 
Arsikere. 

 

87. Sri P,Naynesuamy, 
S/o Ponnusuamy, aged abulit 63 yetrs 	•. 
Driver Passenger MR 439, 	. 
S.Railuey, Har.hr Div.ur. 

. 	. (Retired), Hesn Read, 	un Line 1  
. 	Farsikere. 	 . 	. 	. 

90. Sri F'0e3. Ali Baig, 
S/c" Mitzan Baig,- 
aged 'about 66 years, 
D.ver Passenger MR 3829  

ai1way ShimogaDivisio., 
(Retired),.. Tank Mohalle, 
.6t'h'C'ross, Shioga Town - 577 201i 

91 	Sri Bheema Naik, 	. 
S/o Hanuci Naik, 
aged about 68 years, 
Driver Pass3nger (R 363, 
S.Railuay, irsikere. Division, 
(Retired) C/o Rtd. ,' P.Bas'avennaGowda, 
Badavana 	eragere P.C., 
Davanagere-3. 

V.Babu, Sfo Venkatappa, 
' 	920 	aged, about 51 years, 

Shunter MR 650, S.Rai1w, 
rsike're Division, (Retire.1), 

'C/o Govindaswainy, 	ffau  
' 	 President, K.hi.Road, Kadi;, 

Dist'ici-. 

Diver Pbss 
Sa,ilwefr 

- QALcF 	' 

:. ••.PPLICANTS.. 
.. Contdf 

than,' S/o Thangoveiu,. 
7 years, 
nger MR 2521  
enga1ore City, 
0.103/3, 1st' ,1rés, 
'haul, Bang1ore-3. 



.. 14 .. 

Sri K,Surameny, 

	

940 	i/o Kumaresuamy, 
aged aout 62 years, 
Shunter. MR 779, 
SGRailway, Bangalore City, 
(Fetired), No.23/5, 	12th Cross, 
Megadi Road, Bangalore-234 

Sri J.Daniel, S/c Joseph, 
aged about 62 years, 
Shunter MR 577;  S.a1WE'i, 
Bangaicre City (Retiraci), 
No.5/I, tEt Streo. lo€h 1r(, 
I'lagadi Road, Bangaloro-23. 

Sri iduj KtaT.eel, 
96. s/o Sheik Rshm, 

aged about 68 years, 
Driver Passenger MR 2161  
S.Railway, Bança1o!e CIty, 
(Retired), No.19, 1t.C.rcs 	r'd 
Magadi Road, 9angoloce-2. 

Si M.VonuoCPalq  510 	ri. 

	

97 	aged about 63 YearS, 
Driver Passenger MR 8151  
S.Railway. Bangalore City. 
(Retired), 'Ju.12/t, I flsin !OLd, 
3rd Cross, Hanucieflthapürarfl 
Sriramputam, bepga1re-21  

Sri Sheik Pireer 
98. 9/aI1d.Salar, 

aged labout 66 years, 
Driver. Passenger MR 470, 
5.Railway, Bangalore City, 
(Retired), No.786, 6th Crcss, 
Annepalya, Bangalore 	30. 

Ganga Hanume, S/o Gangathudu, 
99. aged about 66 years, 

Driver fvlail MR 31, 
S m RailWay, Bangalore City, 
(Retired), No.4/4, UI Croas, 
Dayanangaragar, Srirarnpurarn, 
Bngalore-22. 

Sri Basheer Ahmed, 
S/a Azeern Mohideers, 

100, aged about 62 years, 
Shunter MR 221, S.R1lwv, 
Bangalore City, (Retired) 
No.3, SBM Colony, 
Brindavarianegar, 5th Cross, 
Nethikere P.O., Bangalore-54. 	 ... APPLICANTS. 

..Contd,/- 



¶ r 	
. 

itfl. Sri 1.Nenjaiah, 	 . 
.5/' Lingaish, 	. 
aged about 6ears, 
Driver Good 

2
NR 69$, 

S.Rei1tiey,.Yesuanthapur i)iivision, 
(Retired)m C/U MJrurnei, 
No.1075/a, K.N.Extensioñ, 5th Cross, 
Yesuenthapur, .Benga1ore-22. 

10, 'Sri K.Daappa, S/a Krisnr,c.p 1  

eced about 66 years,. 
Driver 	MR 317, 
4.ai1way, Yesuc 1iep'.: "i"ji1cn, 
çRetired), C/a P.nand, 
1.B.Export, 6th Maip, Idttp.1 
Su-Urb Peenya, Bgcr-5 

10. Sri .D.14nto, S/o B.DJnto, 
aged about 64 years, 
Driver Pasaeng&r MR 217k 
S.Ra11we, Bengi'1ori 1ty, 
(Retired), No.1090, P..ioaline f  
III Cross, -Yesu±nthapu, 
Banga1oro-22 

/104. Sri Syed Hameed, 
S/o Gulam Jilani, 
aged bct 65 )'3'rs, 
Shunter MR 759, S.Rai1'ey, 
esuanthpur tljvj.sion 

(Retired), C,'o P.T.StOJ8, 
fljDp.to  Railway Station, 
Y'eswanthapur, Bargior-2. 

Sri t.Yesudes,..S/o A.rokyaswamy, 
i5• 	aged about.. 65 years, 

Driver Passenger, MR 5101F 
S.,Reilway, Banga1ore C4.ty, 

t
Retired), No.267, 4th Square, 
phy Toun/Hoysa1anagr, 

Lilsoor P.O., Bangalore-560 008. 

10g. Sri ['l.Veera Raghavari, 
SI0 tiunisuamy, aged about 66 years, 
Driver Passenger MR 502,' 
5.Railuey, Bangalore City, 
(Rettred), No.11, Brindevannagar, 
Extension, Near 90feet Road 
Methikere P.O., 	ngc1ort-40. 

p aged about €5 years, 
ff 	r ri-v 	engar MR. 304, 

anoa1ore City, 
( (R4ied)oNataraj, No.79/, 

*( RiNiay 	Yeswanthapur, 	 : 
%*ngaior-4 	 . 	PPLrP.NTS.. 

).• 	. 	 . 	. 
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108.Sri N.Nagaraj, 
S/c L.11urugesh, 
aged about 62 years, 
Driver Pessonger MR 428, 
S.Reilwey, Bangeloro City, 
(Fetired), No33/2, New No.111/2, 
0th Main Roed, Sriramapurem, 
Bangelore-21, 

Iijç. Sri M.fluniswemy, Sjo M'riçr, 
aged akcut 62 veers, 
Driver. Passenger ir 6b, 
Southern Railway, 	nc•r 
(Retired), No.9/p, I Mein, 
I Cross, Henumanthepurth, 
S'riramapuram,  

1, Sri LF'ru1nathn, 
S/o R.rokyaswarny, 
aged about 65 yea, 
Driver Passene MR 
S.Railtsay, Bangaicre City, 
(Retired), do iemes, 
No.139/J, Reilwav C)u2rtera, 
Yeswahthapux, Bariqelor6-22. 

11.j, Sri T..Krtshnamurthy, 
Sb T.C.yia:y PUii, 
'eged about 63 years, 
Shunter MR 62, S.Railwey, 
Yeswanthapur(Retired), 
6th flat, 4th Cross,' 
Mohankurnernagar, 'fesuanthupur P.C., 
Plathikere, Bangalore. 

ii' 	Sri H.Honnaiah, 
/o. Marigoude, 

iged about 61 years, 
riveD toods MR 61.0, 
Wilusy, Yesuanthepur 

Rëtired)No.2, II Fialn ROEd, 
rd Qross, B.K.Nager, 

Yanthapir, Bangelore-22. 

113 S:r. N,Pgrumai, 
S/'o,.Mannerswamy, 
aged about 62 years, 
'Oriver Passenger MR 682, 
5.Railuay, Bengaloro 5t,'. 
(Retired), No.1075/8, 
K.N,Extensicn. 5th Crcs, 
Yesuanthpur, 13angelor-22. 

114. Sri N.Doreisuarny, 
5/0 %J,Narasimhulu Naidu, 
aged about 75 years, 
Shunter MR 213, 	4 iluay, 
Bangalore Con.toe'rit(i'? etired), 
No .52—I-1/J, Lakshminarayaraaura, 
Srirampurem, Barnjalcre-21. 	 ... APPLICNT5. 

..Contd./- 



- 

ri.K.'I-Ianurneia,'. 	. 

115. 5/0 Thimmareyappa, 
aged about 66 years, 
Driver, '.Mil MR 33,' 
S.Railway, .Banga1'on CLbV,",---'', 

.,,(Retired), No.flF..N.Co1ony, 
IekMr64cin Roed, Yesunthapur, 
Bangalore - 22. 

SI r'lsthetJ, 5/0 Krishnon, 
11.0 	aged about 63' yera, 

Driver Goods MR 69, 
S4Railway, Yeswanthapur.  
'(Retired), 'No.1i, II Mein1 
III Cross, 'B.K.Naçjar,  
Veawanthapur, Benalo:c-22 

117. S/o S.Arumugam, 
aged about-64 years, 
8hunter.MR 447 9, 

- 	 S.RaIlw8y, YesUanthapu, 
(Retired), No.69/6, 
Railway Qi.ertcrs, YesuHtithpLr.. 

-. Bangalore-22, 

Sri Shanmugarn, 
3.Suhrararya fud21ia:' 

aged about 63 years, 
Driver Pissenger, MR 772, 
Bangalore City, S.Reilwey.; 
(Retired), No.586/I, '5th I1i 
Basavanaga,- Vibuthipurarn Lxte nsion, 
Bangalore - 37.' 

1bdul Gaffoor," 
S/o Ballary kbdul Khader, 
aged about 62 years, 
Driver Passenger, MR 3.87, 
S.Railway, Shimoga Town, 
No.105, 6thCross, 
Basevanagudi, Shimoga Town - 577 201. 

Applicants in 51.-No. 
67 to 119 in' 0.A.No 

.. 	 . 	 98f92. Sri B..Thyagarajan, 
120 ' /0 Anantharaju ciii, • • 

. 

	

	aged about 73 years, , 	 - 	 • 	 •' 

Driver Mail, S.Railuey 
Bangalore City, C/a S.sA.Daáan)Res jd5 q at 
No.29 Old No.59 , CKC Gedn 	• 	 - 

Lalbagh'Cràss Road,' 
Bangalore - 560 0274 

I 
F, 
V'( '5hter\ 

8arigaLor C 
( 

-• \••_ 	 ,_1 -0 

QATöT' 

0 years 
431 S,Roilways, 

~way 
y, C/o Phillip Moses, 

 Quarte2s,' 
iitradurga District. APPLIANTS. 

Sjntd./-. 
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1:22 	Rangaish, 
S/o Thirumalleiah, 
aged abOut 59 years, 
Shunter, S.iailway, 
Shimoga Town, 
Hosehalli, Amruthur., 
Hobli, Holagunda Post, 
KunigalTaluk, Tumkur District, 

K,Raju, 5/0 Kuppan, 
aged about 51 years, 
First Etrernan 1L 1141. 
S.Railuay, BangaJote Ly 
C/o Station Master. 
Nayandahalli Railway tti'n, 
Bangelore-39 

L.A.Fleury, 5/0 J.L.Fleury, 
aged about 64 years, 
Mail Driver MR 589, 
S.flailway, Hrihar. 
NOe16 Ramaiah Laynut, 
St.Thomas Totirt Pont', 
Khamrn1nehei].i, Benqalora- 4  

Naga, S/o Siddcppa, 
aged about 68 years, 
Shunter MR 282, S.Railu5y;  
Chicjeju 	orehara Dolocy. 
Chicjajur-577 523. 

126, Varadaraj, 5/0 Kuppuswemy, 
aged about 62 years, 
Driver Passenger MR 495, 
S.Railway, Bangalore City, 
No.24/16, 12th Cross, 
MagedRoad, Bangelore-23. 

Smt,Ppsnuna, 

M
bout 51 years, 

'late 5.Nage, 
Driver Passenger. MR 133, 
S.Rai1way, Arsikere. 
Behind S€.Marrys Church, 
irsikere-573 103. 

K.R,Seetherarnaiah, 
S/o K.Ramasuamy Shastri, 
aged about 73 years, 
Shunter MR 587,S.ieilway, 
Mysore. No.921, Asoka Easterosa-35, 
Hallethkerei, Plysore. 

12.9 0  K.Srinivasalu, S/o V. Krihpaoin 
aged about 62years, 
Driver Goods MR 74?, S.Reilway, 
Byapenahalli, No.8, 1st Street, 
Markham Road, Cross, 
Aahoknagar, 8angalor-23. a.. APPLICANTS 

.tontd./— 



131. Smt.Lakshmamma, 	 4 

ped about 42 yeaa, 
o ]ate K.Siddeieh, 

Driver Goods, SRailway, 
Harihar, C/a S.Revannci, 
Pointsman Subxamaryo Rohdo  
Railway Station, Nettana•Pu:sc, 
Puthur Taluk, South K.anarc.' 

132 'Smt.S4anthamiria, 
aged about 43.ycais, 
Wo late Thippeawamy, 
First Firemen ML. 1247, 
S,Railuay, thicjjur, 
3netha Colony, Hoaeraccra, 
Chlcjajur-577 523. 

1. Smt,5,R,Susj1a Bal, 

Va d about •54 years,
o late S,R8ma Reo, 

Diesel Assist ant W 
S.Railuay, Yesuanthapur, 
C/S.fai.t, No.73/3, 
Reiluay Quarters, Yesuarithapur, 
Bamgalore-22, 

*tS1iaradamnie, 
aged about 63 years, 
i;:iete R.Remoo, 
(i'Ver Goods MR 4551  

S'Rallxjay flysore, 
N.2065, 1kbar Road, 
f13d1 liohella, Mysore. 

Smt.Kanthamma, 
aged about 51 yaas, 
fo: late iffaisman0kam, 

-Driver Goods fIR, S.Raiivay, 
Rrsjkere, No.9012, 

:L'acha Naik, Quarter, 
Arsikere. 

,/ c.• 	•. 	- - 
( agLebo 

4J ( 	D6r 	s 
J,.. iluay3 

anah al 
1thbi Tlu 

\sc 	;i 
\ LOiF  

.... APPLICANTS 

. . Contd./-. 

/0 fangaiah, 
6Byears, 
nger MR 10?, 
hicj&jL'r,.. 

SinynBhalij Pcist, 
, Tumkur District, 

- 
4 

- 	
- 	

- 

130, Smt.Noree Fletcher, 
:' aged about 62 yerS 

F/o.lateV..Fletcher, 
Mail triver,, S.Railuay, 	. 
Bangalore C . 	No.1, 
Daukar Road, 9th Main, 	.. 
flathikere, Bengelore-550 054. 



h.Shiveppa Reo 
S/a H.nantha 4,00 t  
aged about 63 years, 
Driver Passenger 1Vff 47E, 
.FeilUay, .rsikere. 

No 11 
496, Bunny Ilentap, 

'B' Layout, Shivarathri Esusranagar, 
Mysore. 

Smt.Debbie Rezoric, 
eed about 44 years, 
WI/a late P,Rezorio. 
Driver Passenger 	461, 
S,Railwey, Bangalor.e City, 
No.932/3, Opp.Kiran Bu1l1cg, 
2nd MeIn, 5th Cross, 
K.N.Extenélon, Yesuanthe.pur, 
Bangaiore-22. 

139 	mt.B.S.&ushee1ammE, 
qed about 50 yer3s, 

l/o late B.Shenkar; 
Driver Goods MR 4920  
5.Railuay, Irsikere, 
C/o V.S.Laxrni arnana, tc.2/L, 
Railway ¶uartcrs, Arsikera. 

Smt.S.Sr:cathrnma, 
aged about 58 years, 
WI/o late A.R,Srinivasa Reo, 
Driver Goods MR 773, 
5.Railuay, Yesuanthapur, 
Ban94PF. No.754/A, 9th 
Ktension, Triveni goad, 
sunhapur, Bangalore-22. 

m1.Hansebai, 0 

ed about 55years, 
W!/o  late G.R.Srinivasarnurthy, 
Goods Driver fIR 7601  
S.Railway, Arsikre, No.73fJ, 
New Railway Quarters, 
Yesuenthapur, Bangalore-22. 

142, Smt,'P.Savit'hri, 
aged about 52 years, 
W:/o  late P.1I.Panduranga, 
Driver Goods fIR 712, 
S.Railway; Yeswanthaur, 
Bangalore-22. 	 •. •• -, 

7 
143. Smt.Mestan 81, 	 -.• 

aged about 60 years, 
W/o late flohamed SherifC, 
Driver Passenger fIR 419, 
&.Railwsy, Shimoga Town, 
Near Anjaneya Temple, Hasan Road, 
Arsikere. 	 : 	 ,,', APPLICANTS 



- 	. 	 ..- 	- 	. 	.. 	. 	•. 	 . 	,.. 	.' 
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I 	
x t 	
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144k  Sri. Presad Kiren, 

., 	
aged. ebout 24 years, 
.5/0 late. Govindaswan.y, .. .. 	. 	. 	. 
Shunter MR 38.6, .S.'R.áiltey, 
Arsike.re;C/o Srinivasan,: 
Railway Ticket Collector, 	. 	. 	 . 
Near Reiluey Under Bridge, 
Hassan Road, krsikere, 	. 	 . 

145. •Smt.,Rachel D'Monte 
agedabout 58 

. 	tI/o late H &R ED iite, 
Driver Mail MR 25, 
S.Railuay, Bang8lcrrJ, 
No.220..:VSTRoaci, 
Ppp.Banas'iadi Railway tc'.tio.i, 
.8angelore-84. 

1.46. Smt,Nishajen)  
aged about 58 yrs, 
Wto late Syed Abiijl 	ez2  
ssistant ,(hiard, 5.l1vy, 

Bange].ore City, 
C/a Syod Chouse Pasha, 
No.304/I, Reiluay Qustcr, 
t'l.G.Colcny, Bgalore-23. 

. Srnt.hsiyejnn, 
aged about 60 years, 
.W/o late Tajpeeran 
Passerer Oi'ivr M.. 
.Raiiwey,.P1ysore. No.6, 

R .V .Laycit, . Se8haip!rr 
13engelore-20. 

5mt.Fnnamary, 

0ed about 43 years, 
late ..Chandra.n, 

Shunter MR 369, S,Railuey, 
Bangalore Cantonrnett, 
Muthemma Garden (Chinnappa .Gar:.), 
Munireddypalya, Banglore. 

149. Smt.iyothilekshml, 

0ed about 50 years, 
late Chjnnavenketa Remanaija, 

Diesel Asaistent MR 567, 
S.Railuey, Rrsikere, t/o eyappa, 
retired postman,! Cross., 

Hassan.Road, 

( 
UI/ 	f•YStfl 

00  ei 
*( 	ikeie 

gh S.R. 
neyeram Tivr!., 
.flajluay, 
oSamane 4th Cross, 

.e.. APPLICANTS 
.Contd/— 
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151.. K,Madurai, 
5/0 Kalu NciidaIiyar, 
aged about ..years, 
&.odI.s Drivex MR 680, 
Rlway, Stiimoga Town, 

*J Colony, 'Near Railway Statlu n 
Shimoga Toun-577 201. 

152. H.5oSthya 	tayaric? 
Sb H.Srniv- aaiah, 
aged aboit 63 yis 
ShuntejR 7971  

Bangaloè City, S.Rcilisav, 
No.171  Ramakrishnalah Sfret, 
Seshadrlpram, 
Bangeloro-560 020 

153 Kousalya Gal, 

ved 52 years, 
late K.Keraji. Rro, 

Dr1varJoods MR 53, 
S.ReiLuey flysore, 
No co Colony, 
RaiIts 	tuart3r, 
Yadavari Poat, 
My so r e2 p. 

154. R.Pran4Ie bal. 

ped about 50 years, 
late J.Sathyanarayra, 

Shunter MR 748, 
Bangat City, S.flaltjay 
No., Geradevaru Cudi, 
Ran&.trighpet, 4th Cross, 
Bangaioip City, 

155, Khamrqr4sa, 

0ed about 43 years, 
late Yusuff Sheriff, 

Shunter MR.e35, S.Railway, 
Bangelore Cantonment, No.99, 
Gb Sajjed Sheriff, 
Jadidasnagar, 3rd Cross, 
D.J.H911.i, Bangalore-45. 

B.N.Nageraja Rao, 
5/0 B.N.tloorthy Rao, 
rirat Fireman IlL 15250  
S.Railway, Mysore, No.112, 
Kanaka9iri, Municipal Farm Rod 
Vidyaranyapur am, 
Mysoro—S70 008. 

Irokya Mary, 
aged about 60 years, 
b/o late fvl,Chinnaswamy, 
Driver Passonger MR 82, 

,SRailway, rrsikere '.. PPLXCRNTS 

.Contd,f— 
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C 	

-. 	
- 	• 	2 	• 	 .. 	

- 
- 	Residing et 	 - - 	 - r 

No.152/79, 	Pushpag iri, 	 ' 

Belvethagrama,  . 
Mysoio-570 015. 

-. 
158..V.h,Selvarangarn, 

.5/0 V.8.ppaiah fludeliar,  
aged 	shout. 63:.years,'  
Driver Paésenger• MR 489 	 • 

S.Itailuey, 	Bene.lore 	City,. 	 . 	 .: 

No.63, 	Pillan.na 	Garden, 	•• 	. 	. 	. 	.- 	. 	. 

,III Stego, Rajiway Laycur. 	- 
Bangaloro560  

159, 	F.Mokya L1asg, 
S/a M.Fráncis (iae)  
aged 	about 24 	years, 	 ... 	. 	. 	. 

Drivei, Passanger MR 234, 	.. 
• 

0 

. 	5.Railuay, 'Harihcr, 	ICrosa,....... 
• Old Ir1aur, .Guthàor Post1 	 . 

Hariher — .577 603. 	. 	 . 

160. N.Sundere, 
aged about 55 years, 
Wo late (.Ethiraju].0 Iidi., 
:arivet Passenger 11R 911 
5Railuey 8angaicre City, 

:.No.2QQ,;BH:4PloflY, hitefield 'Road, 
adh.ëpura' PO 4 , 
ngeiore-56O 04. 

.' 

ged about 54 years, 
fo late D.rumugam, 

First Vireman, 5,Reiluay, 
. 	Bangalore City,. No.U/41 1  

5elienagar,. Okalipuram, 
Srirsmpuram P.O.., Bangalore-21 

162. Shanthamma, - 
1.
2 

	

	about 60 years, 
fojete Sunder C€aj, 

Driver Ecods MR 70511 
5.Railway, Harihar, 
NO. 079, lid Arlapur, 
Harihar. 

1AnthoniamTne, 
ed about .45 years, 

i7' lte B.Sandieo, 
S'hunter MR 905, •S,Raj.iway, 
Arsikere, Ilarlan Villa,' 
0n5t.MarrytS Church4 

, 
F/ NO _--V. 

_. 
á (  hflrn 
( 	ed.'botht 

c I ( 	tcte 
*( 	IOrter FI 

¼. 	kere 

-------, ..,, 
v5 LOI,F 	' 

ye e r s, 
thon.y,, 
7, R,aflwa 
md .'.. 

.J4PPLICANTS. 
'. Contd../— 
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Salleth Mary, 
aged ebbut 58 years, 
J;/o iete.Arokya.  Suamy, 
Shunter:MR 219,. 
S1flailuay, Harihr, 	

. 	 7 

C/o Thomas, TXR's Ofrice, 
,silUey, Birur. 	. 	 1 

P,Dhanalaxrni, 

p
ed about 49 yeaI 
o late P.Iluniswamy, 

Driver Goods MR 683, 
S.Railway, Hrihar, 
0/0 late Sunder Gsi1tiji, 
No.79, Old Iirlapur, 

Herihar, 

I 6.7... Kamakshiamrna, 
aged about. 58 y3ars, 
'fo late Chokkalinga, 
Shunter MR 227, 5,Rai1uv, 
Yôswanthapur, No.48)  
Selvanagar, Behind Uvi TalkiS, 
Srirernpuram, Bengalur-Z1, 

C Fletcher, 
s7o A.iletohei, 
aged about 62 years, 
Driver PassenO 	Mfl IqI 
S,Railuay, Ilysore, 
No.58/591, Kennedy Nest, 
Pushpagii, f1jore. 

Razia Khénum, 
aged about 28 years, 
Dfo late Abdul Hameed, 
Shunter MR S.Railuay, 
Rrsikee, /o Md.Abbas, 
Gop4 Singh tuerters, 
B.HRoad, Arsikere, 

Mazool Jan, 
aqed'about 49 years 
w'70 late hmed Baig, 	. 
Shunter 1R 521, S.RailLJay,  
Bangalore City, C/n rroze Baig, 
No,99, 3rd Cross Road, 
ladides -Ngar, D.J.Hslli, 
Bangalorë-45. 

K V.Surapa, 
VenketanaryenapPa, 

aged about 72 years, 
Passenger Guard EM2 87, . 
5.Railway, Hassan, No.813, 
9th Main, 4th Block, 
Jayanager, anlc'rel. 	 •. 	PPLNTS 

V 
I.'. 
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77  

Srinivaean, 
S/o i\erneswamy, 	 -. 
aged about 64years, 
Driver Goods MR 75S, 
'S.Railway, Bangalora City, 
No.62,IIICross, 
K.N.Extension, Yesuanthapur, 
Banglore 22. 	 . 

S.R.Saraswathi, 
aged about' 50 years, 
.W/o late S.Rairala PLC, 
Driver. Goods MR 737., 
Yesuanthapur, .RiL'ay1 
No,28 Anajana Nil.aya, 
II Main Road, BK.Naar, 
Yesuenthapur, Benga1oie.22. 

F'erida I3anu, 
aad about 35 ycai:sjp-

W!7o late Syed Ni3se1, 
Oisse]. Assistant ML 
S,Railuay, Arsik6ke, 
soke Wst Cross-20.. 
Mysore. 

175. C.N.Sareeranga, 
S/c C.Narasimhachar, 
aged atout 59 yecr 
1ssistant Guard .EMT 726, 
S.Rail&iay 
No.46/2, 'lid RIIS Road, 
rsikerc. 

176.' E.Chandra Bai, 
aged about ,54 years, 
W/o late 'Y,Ekambarm, 
Driver Goods MR 379, 
S.R,ailtiay, Yesuanthapur, 
No.4371, 3rd Cross, 
13th Main, 5ubramnyanar, 
Bangalore-21..' 

177. Philomiie, 
aged about 58 years, 
%/o late TJirokyaswemy 
Driver Mail MR 1$, 
•S.Railway, Bangalore City, 
No.21, Hanurnentheppe. Rned, 
K 	hall'i, .Rami.sweniy. Pslya, 

33. 

I 
? ( ageØoLJ't 	years, 
( /'te 	( shna Iyena 

Centrep  
ram, flyse-3'C 008. ,.•. RPP,LICiNIS. 

. 'Contd./- 
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179, B.Jayamine, 
8ged about 57 years., 
/o late N.Basavarj, 

Driver 'Passenger MR 79., 
S,RailUay, Arsikere, 
C/o B,VasenthakUmar, 
No.6/C, Railway Quarters, 
Near Children.'s Park, 
8angrpet 

180. Zilunnida, 
sqed about 59 yebrF, 
U

. Syed Yaseem (lrit6).p  
Driver Goods MR 41101 
SRailuay, Mysore, No.25991  

5th Cross, Mouse Diver Khart Int', 
fendi Mohalla, Mysore. 

151, A,Rahimas Kran, 
S/u IfflEflKhaP, 
aged eout 69 years 
Shunter M1 300, 
S.Railway, Harihar, 
No.452, I Cross, Candhinr, 
Harihar. 

p
1P2. Prepullakshi, 

ed about 1 years, 
o late Christopher ndritJs, 

Driver Coodst  MR 570, 
:aaY, 1ysre 
No.94/B., Logo Colony, 
Railwa Quarters, Yaai5:! 
Mysore-20. 

tayatri Sheniiiugarn, 
aged about 38 years, 
J/o late S,Shanmugem, 

Driver Passenger MR 205, 
S.flailwey, Ilysore, 
N0.91,VRC Railway Quartersp 
Mysore-20. 

N.Narayan.asUamy, 
S/o Narasappa, 
aged about 62 years 
Shunter MR 440, S,Railuay, 
Yesuanthapur, No. 5/6/47,. 
Laxmipure.m, Near Railway Satio, 
Hindupur. 

N.Mohiyuddifl Khai, 
S/o t1,ihdul Nabikhan, 	 , 
aged about 63 years, 
Guard Passenger LIlT 461, 
S,RailUaY, lysore, No,2244, 
Satday Roed, Laskhker Ilohalla, 
Meene Bazaar, Ilysore, 	 ... -PPLICNT5 

.Contd,/- 
c 
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186. Victor, 	 1-?Appl1tafltS in 41 
Sl.1N 	O-- 

--1R6 eie applicants 1fl 
jiged about 67 years, 	:i3-.377/92. 

S.Railuay, Bengalore City, 
C/o rC.Nathan, No.2, 
tuktha Gedefl, 
Spur TankRoed, Chetpet, 
riedres - 600 03'i. 	 8 

.. 	..--- 	 .-- 	•..-...-.'--. 	.-. ......... 	.. 	,-. 	•.. 	 . 	.,.,, 	- 	., 

18?. K.K.a?eth11a"n, 
. 	/,-.k' 	Phctn. 	. 	.. 	. . 	. 	. 	 . 	. 	. 4( 	I8P• 	 . 	. 	.• 	. 

retired •r1VBr :1 61 	GDedt3, 	-. 	 . 	. . 	. . 

.Stff 	No,P.5521,  
1lRajeneeshflrn .Shoranur 	- S.. 	 . 

18q1 	.K.Ve1i. 	S/o 	Unter.i,  
Retjred. Curc 	*01 	GriJ, 
5,No,631.4, Deveki Sathran, 	. 	. 

- :Nedungathoor, 	Shrarj 	1. 	. 

19. 	K.Kesvefl,:S/O 	K'iithy, 	. 	. 
Retired 	Guard 	•.. 	. 	 . 	 S.  

.No.6D66 	. 
Suinthi' 3havai, 
Veloor 	. 	. . 	. 

1906 	P.Pararnasuaran Neir, 
S/c Kr1han Nair, 
Retired •fuerd 	' Spec&el Grade, 
.Jo,5071, 	Padinchere Chonel House, 
Shoranu-1.-  - 

V.C.Sankunci Nair, 
S/o.chuthen Nair, 
Retired Guard 
Special Gve.0s, 	5.No.6172, 
Fyikkara House, 	Kovalap-para, 
Shoranur. 

P.Sundaresan, 
5/oKunhikdran, 	 S .  
Retired Driver nB11. 	 • 	 .• 

S.No.P 6439 

PovIdence High School, 	 • 
ed1&fto 	, 	Calicut. 	S  

. 
S 	;ia- 

o 101I!Gift House, 
. M anjaJed 	Sh.ranur. 	 ,•. ?,-PPLICAfTS. 
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194. R.Ramar, 	ilT 	 - 

S/a •K.Neiy3nan Nair, 
Retired Driver 	Staff s  

• N..P 2314, 	 • 
Rnviyankandeth House, 
Chuduvalathoar, Shcranur - 1. 

 EK.Rsmankutty Nair, 
S/p 	Kennen NaJ.r, 
Retired Guard Special Gt&e, 
S1Nc.5096, 	Iviundetmth 
heruthuruthy Post, 

Trichur District. 

 R,Krishna Naidu, 
S/c Ramakunhart Nai&, 
Retired Driver 
S,,N..' 6445, 
Malltsseryparambil Houae, 	 S  
Mudalier Street, 
Shoranur - 1. 

197. L.Manikem iuda1y, 
/o C.LakshmanRn Piudaly, 

Retired Driver 'C 
5.No,P 4026, fnickani'jas, 
11.G.R.ad, 	Shoranur-3-. 

191. T.V.Sreernan Pillal, 
S/si T.V.opèn Pillai, 
Retired Driver 	Grade, 
S.Ntø 1794 9  
Sunil Vihar, taneshgiri, 
Shoranur-1. 

19, E,Pararneswaran, 
5/u P.N.Sahrasaname Iyer, 
.Retired IAt Specie]. Grade Guard, 
S.N.1495. 0ev! Nivaà, 
Nedung.tur, Shoranur—l. 

200. T.Sankunny Nair 5/. FIP,chuthen Nair, 
Retired Guard 	S.Nti.6459, 
Padmalayarn House, Paruthipra, 
Shoranur. - - - 

201. C.Balekrishnan, 
5/0 T.Sanka-ren Nair, 
Retired Driver 
Staff Nov  P 5702, 
Krishna Vihar, Vellathtsi'l Nagr, 
P. O.Cheruthuruthy, 
Tricur District1 

V 

pp1icantS in 51.No. 
194 to 201 are 
epp1iafltS in 0..45/93. 

... RPPLICRNTS 
4 Ccint../— 
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K.'C.virdan Kutty Nair, 
S/n C.K.Achuthan Neir, 
Retired Driver, Staft No1 P.2833, 
ItV Special Grade, Vadakkekorinanath 
House, Chur1uvalehur,.ShOranhJr, 	- 679 121. 

P.Ramankttty Neir, 
S/c, t.K.Siankaren Nir, 
Retired Guard 
Special Grade, Stf? No. 
E 14671, Puilconni Ho.jê€i 
Chuduva1ethu 	hora.'iur--. 

P.Nsrayana Pilisi, 
S/o P.krishnan, Retired 
Driver "C, Staff N.P 
Poovathingal House, 
Kizhaketiill, Panntiipra, 
Shoranur-1. 

215. S.Raman Nair, s/,.. Kr'1'nat; 
Retired Driver UI 

Staff NU,,.P 7065i:., Sta!UL.ic01 ru'8, 

Ct-'ennthun'ethi Pat 
Trichur tJistr1t. 

2064 V.Narayariafl Ezhuthachan, 
S/a DV1u Ezhhche ;- 
Retired. Lsts . Shunter, 
S.Noi P 8117, Devasamparainbil House, 
tlannanur.Post, v -ia 

207. K.Chellan, 5/0 T.Kar_pain, 
Retired Driver UCfl, S.NsJ3, - 
Muthukurssi, Kunnath House, 
Genashgiri P-.st, Shorariur. 

	

S 	208., K.P.Gopalan, 5/. K.Narayanan 'ambiar, 
Re-tired Guard tBtI rn  S.Wo. 7525, 

S 	'Leela Sadantt, 
- 	Railway Booking C1is Rczd,, 

Shoranur. 	-' 

.M.Kesavn, 5/. Perugan, 

	

- S 	 Riz 	I.F.rqan "B', 
-S.Nd.V( 100269  
Theathil House, 
çoIkulam, Shoranur. 

210. M.Sankarenerayaflari, 
S a Govindan Nair K., 

Drivei 	5p-ecil, 
S 	

. Ydo 	 11, 'R-arr,a Nivas',

ub  

*( 	... 

'\ 

APPLICANTS. 

0.0 Contd,/— 

* 
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21.1. K,chuthan Nair, 
S/a Achuthan Nair, 
Retired Locr Shunter, 
SNo B 6054, Kaclambct Hou3e, 
Mundamukarn Amsom, 
Post Ganashgiri, 
Shore nur-3. 

C.Ilanimuthu, S/c Chambaka 
(1uda1ier, Retired Driver 
S.Nn.P 7492, Nambnthodi rcue, 
No.179, f1uda1iar Street 
Shore nur—l. 

K.P.Govindankutty, 
Since deceased by Leqel FepEsent2tiVe;  
Smt.Sulochana Amma t  H.Nn.9/31 
Nainben Thodi, !ludeliar Ztreet, 
Shore nur-1. 

.E.Balasubramania heron, 
S/o fladhava Rao, Retired, 
Driver "B grade, ,.Nrj. V 6 9  
"Geetha Nivas', Ponnemcnga1i .CJU.Sc, 

Shoranur. 

K,Senkarari, S/c Mac1havan K., 
Retired, Driver ILAI., S.No,.4305 9  
Kayanathuthcdi House, Kallipoadarn P.O. 
Shoranur .- 2. 

V.K.Ve1uk'tt.y, S/c Kelu Nr K., 	 51.Ncs. 2O.t. 
Retired Driver tII?L, S •  No.9730, 	 216 are epplicants 

Karthika, Kanalappara, 	 in 0.I46f93. 
Shore nur. 

1'l.Velu, S/o SJelu, 
Retired Driver I1B?i Grade, 
Staff No. p 7936, 
Naikenkunnathu Veedu, 
Kovaippere P.O. 

P.P.Velukkutty, S/c Snanku, 
Retired Driver 11t81L, 

5.No. P 7192, PadincharvettIl House, 
Karakkad, P.0.Kaveleppara. 

P.T 0 Ouseph, 5/c Thomen, Retired., 
Guard .tBt Grade, S.No, 9431, 
ayappi11y House, Vappelassery P.O., 

Angamali, Ernakulam. 

P.Krishnan, 5/0 IrnbicP1yedi, 
Retired, Driver ILtL Grade. 
S.No. p 5730, Krishneqher, 
Nedungethur, Shorenur-6 	121, 	 •..MPPLICANTS 

V 	 . 	. ...C,oritd./— 
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221. M.Chandukurihen, 
S/c (. Imhichi•kutty, 
Retired-, Driver 	' 
Special Grade, S.Nn.P 2897, 
Pilassery House, P.t1.Vençeri, 
Ula CaljcUt. 

i.P.Kesaven Neir, 
5/0 P,K.Chandu Nir, Retir€d., 
Fireman 	S.Nn.9461, 
ChemmanasserY Padinhara 
Kot.tnol P..C1, C1lcu 

P.K.Remapanicker, 
S/c Chamny Panicker, 
Retired., 	 reds, 
S.Ne.8284, Nevaratna, 
.P .0.Kunniampur erR, 
Ottcpalam-4. 

Si.Nt..217to 223 are 
applicants in. 0..47/93. 

K.Balakrishfla Menon, 
S/m P.Madhava Mert3rl, 
Retired Driver tf%t 
Special Grade, Staff N.P 247, 
Krrandathil Hcuse 	.rndath.1ne 
Trlchur - 1•  

1.P.Chinnan Menonp. 
S/n P.Sankury ¶rer:, 
Retired Guard 	' 
£reci-il Grade, S.No.9333:  
lcngt Ushas, .0.PU1SKsd, 

Vis.Chelakara, Trichur, 

221, M.P.Gripala1Lshareti, 
S/g C P.Rahava Pisharcti, 
Retiiied Guard Special Grade, 
Pnnimai1anjakkad, 
.Shranur679 121. 

227, C.Chandrasekharafl, 
S/ô M. K .Me nn n, 
Retired, Special Grade Guard, 
S,Ne.7618, tLGkU1t, 
Rshk Nagar, Kamboni Rcad, 
yyanthele, Trichur-3. 

228. V.Mjlbchi1 Kadir, 
S/a 	ohamed Heji, 
Retired, Guard 1A 1  Spci! UrC, 
S. N. .9 826, 20/1 63, "THijpai;Iü t, 

Trichur. - 
IN 

'Inc oknc ' 	PSin6O 
fo 

'\ 

- 	( 

karan, S/c 0.S.Peran, 
coeds Guard, S,1u.D 
eth HoUse, P.O. 

Via,. Trichur, 
@07. 

Sl,No224 to 229 are 
applicants in 0J.48/93. 

... APPLICANTS 

.. C.ntd./- 
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P.Narcyanan, 
S/o Sankaren, Retired, 
Special Grade Guerd, 
5.N.EE 86, Ushas't , 
Rayeroth Pa±amb, P.O.Paial, 
Tellicherry-670 671. 

V[.Sankaran Nair, 
i /o T,NarayenEln Nair, 
Retired ., Guard 	Sçec1, 
SNh.12746, Ashil rVad, Parai, 
P. KooLhupar ambe, 

Pjn-670 643. 

C.H.Baiafl Nambiar, 
5/0 Kcnhikrishtifl diod1 P. 

Retired Guard,' 
5.No,997, lisha Bhavari, 
P,0.Kr,ttayampuil, Vie. Te11i;h'3r"y. 

1vi.Padmanabhan Nai, 
5/a Pi..V.Krishna Mei1on, REtired, 
Driver 1 A Special, 	P 5T54, 
Day! Nivae, Kottarathullipara, 
P.0.Azh!kode.0 Cennanore. 

K.K.Su8heele, U/s Late 
U'Cnafld9P. Retired., Dijer 
S,2E5, '~~Anandll Vihar 'ila1l, 

Kannur - 670 008. 

235, M.Ngrayanit U/o Late KP.Nareyanofl 
Nair, Retired. Guai'd 
S.Nd19031 1adathil House, 
P.Othirakkel, Cannanore— 670 011. 

1K 1Kunhambou, S/n Appu, Retired., 
Shunter tBt, S.N..P.53311i 
Packkedam House, 
P.0,Trikkripur, Kazhargd. 

KMVanajakshy W/o Late C.H.G.palan, 
Retired uard A' Special, 
5No'.9498, Chettiyam Veetcil, 
Near Railway B Cabin, Bedagara. 

-f 

.K.John, 5/.fo Pi.J.Kurian, 
Retired., Guard ', 
S.N..9e13, Ariyathi PrbU 
House, Pe1lrn.P.O., 
Kottayem - 7. 

R.Nerappan, £/. R8ma Gowndan, 
Retired D*iver, 1 C' 
Staff No. P.2718, ED-18 ci. 
ReiluaS' Coluny P.O., 
Erode - 638 002. 

Sl.Nu.230 to 238 are 
applicants in 0.1.49/93. 

... %PPL1CANTS 

.. .Contd./— 
f. 



•• 	-•• 

.;. 	33 •'. 

240. K.C.Nallappen, 
5/0 5.Chinneppe Geunder, 
Retired Driver A Special, 
SNe. P 2946, Door IT o4, 
Prvthj Krishnan Street, 

.KollamPalayam, 
Erede-2. 

241 	P.Karuppannan, S/0 Prngi 	owper." 
Retired., Driver 

p 3583, 
Korekattu Valasil, 

: Door clo.5229/A 14, f3e.'JrI 
Erode-7 

F1.Kandaseuiy, S/u Tarappe Ccnc?, 
Retired Drim 'C' SNaP 24. 

rede-.8,O2. 

, Muthusarry, Sb Palani LnL'nd€r, 
RetireáDriver'C', S.',P. 3iG€, 
Raghavand& Nagar, Ered9.-°? 

A.RemasamyYS/o 4y6au6nç:. 
Retired. 8á*tr! ? , S.Nc'.235G, 
Pudhupalayem,' Door 246, 
Alarnpaleyan P.O., Erode-B. 

SJKandasamy, 5/a  Sengedan, 
Retired. Driver (C', 
Staff No.P 4103, Ragavanaidar 
Nagar; Poor No. PAB 18, Cavry R.S., 
Erode-?. 

.C.Kumerasamy, 5/0 Chelleppa Gounder, 
Retired., Fireman '8' p  S.No.P 7865, 
Door No. PPI'283,Pudupa1eyam, 
Aiirnpalayam Post,' Erodn-8. 

247., 'T.J!Peerakhan, 5/0 T.Jama1Iutheeci, 
RetIred,, Driver b, 
S.No, V38, D.No.94, Railway COlony;  
Post:, Erode. 

248. Velappa Gounder, K, 
5/0'Kola:nd*g Gotinder, 

:Retired, Shunter t6T 

:'$.'Jo, P 370, 
'PuthUpalayem, Kattoor, 
Alarné1ayem Post, 

P.
PEN 

e'vyj 

(
1reZ  
\_ 

- 

an, 
Goundan, 
hunter  
,'Door No.197, 
Pkkarkam, 
P.O., :r000-!, .4b APPLICANTS. 
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.Nallasamy,, 
&/o A-s Counder, 
Rde,' Driver 
S.No PT3 10237, 
D.No.280, Puthupalayam, 

lampalayarn P.O., 
Erode-C. 

N,.Kaliannafl, 
5/o Na1laounder, 
'Retired. Diesel Fss?stant 
5.No. P 4011;  Sastri N893. 
D.No.55, Near Uarer 
Erod? 638 002. 

252 K.Ramasamy, 
S/o Kalianne Goundan., 
Retired. Shunter 'B' 
S,NoP 39582  U.N,S2, 
tidappalli R 	Pret, 
Cavery, Eripde-7. 

. P.Sengoda Gounder, 
5,/n Palani paunder s  
Retired., Shunter B, 
S,Nr,. p 44291  D.N.569  
dapalli \Jiilege, 

Pappapalsyam, Cavery R.S., 
Erde-7. 

P,(uthusamy, 
S/pPCL2flI Izurcc, 
Retired, Shunter .181,' 

i.Np.P. 500, PudhupelcyElfl, 
D.No.2631  grahararn, 
Alampalayam P.O., Erode-B. 

\J.Sengodan, 
S/c, Velappa Gounder, 
Retired, Shunter'B t , 
S.N.5133, D.Ne.2/601  

Ottapalli, Pillayer 'oi1 Street. 
Cavery, Erc,de-7. 

256, K.Chinnappan, 
S/c Koniara Samy Gunder, 
Retired., Driver 
S.N'.P 3531, Pvakathu, 
Cavery P0., Colony Road, 
Erc,oe-7, 

257. P,Venkkatachiam, 
S/c Peruma Gounder, 
Retired., Shunter '0' 
S.N. p 40979  d 1/11. A 
Karuthuveli Thottarn, 
Odappalli, Cavery R.S. 

\/ Ernde-70 S .. APPLICANTS. 
Co,-,td/- 
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V. V 	 Si.,Nu.239 to 258 are 	 * - 5$. 	v. elappan, 	
O/93 S/a Nalla Geunder, 	 spplicant in u. 	/ 

Retired., Shunter  
S.No, P 2647, 	 . 	 V  

D.Ns.1/20,Odapalli,  
. 	 Cavery R.S., Erode-?. 	 . 	 V 

T.P.Gcvindan, 	 S  
S/o .P.Kunhambu, 	 . 
Rotired Guard Special 	 . 	 . 5 . 

V 	 Grade, Stgf? 'No.11159 	V 	
V 

V 	 Prasanne T'ives, P.O., 
Chirekkl,  

V 	 . 	Cennanore - 670 Dl. 	. 	 . 

K.Sreedharan, 
S/o B,Achuthan, 
S.N. P.3180 	 V 

'Thenai House 
V 	 •Opp. Railway Station, 	. 

Chir.akkal P.O., 
Cannaporc. 	. . 

I'IBalakrishnan, 
S/a. Namlikutty,. . 
Retired., Gu8rdtA', . 

V 	 S.No. 1570, 	. 	 . . 
jhlanhkketh House, 
Good Shed Road, 
Tellicherry, 

P.KRaman 1aii, 	 0 	 V 

$/oP.Kurhambu Nair, 
Retired, Driver 	Special . 
Credo, 	p 6446, 

V 	
KavinchalilIV. P.O., 
zhikode, Cnnanore-670 009, 

V.f.Karthiyani .Arnma, 
/o Late K.P.Jenardhenan Neir 

V Retired., Special Grade Guvd, 
S.No.9650, Ashok Bhavan, 
Tharnarakuzhi, Nalepiurem, 
Pin-676 505.. 

K.Govindan, 	 V  
S/o K.Aruvan, Retired., 
Driver 'A', Preathe Bhavan, 
Kaliadathode, P.O.J.3.avfl., . 
Cennanore. 	 V 

S/a Rarn2n, 
26? 	etic? 4 uard, S.N..i 554 
/haVil House, 

( .P.Okamboà II Wrd 
1. 

	

taktet Pin 670'5e56Z, 	 APPLICANTS. 



. 36 .. 

N,Vasu, Sb Remothy, 
Retired., Shunter ?13!, 
S.No. p 5024, 
Kottiyath House, 
P. Q,Muzheppilengod, 
Pin-. 670 663, Cannanore. 

P.K.Kannan Nair, 
S/a Appuair, Retired., 
Shunter TEt, S.Nc.P,7794, 
Varkulathu Vayil, 
Near Ak1.yath Ternplt, 
P. 0. Azhiktde , 
Cannanore-670 009. 

P,P,Rol,ini, 	Late .K.C'ndi.,. 

268 	Retired Shunter "B" 
s1i,, P 7173, 
Chembakechalil House?  
. 0.rluzhapilangad, 
Cannanore District. 

- C.K.Chandan, 
269. 	S/oArnbadi, Retired Shunt.er'D', 

S.tt....82230  Kenayl House,  
£kkchi P.O.Peliode, 
Via., Trikkaripur, Kazhargcd. 

- I'..Nsrayeni d/c Late K.Krishnen, 

2 	
Retired.. shunter, S.No.P 7490 9  

70. 	Mach1ç'purrn House, 
P.0.Cheruvathur, Kezargod1 

• 	P.N.'Hymevathy, 
271 

Retired 	A Special, Guard, 
S • No . 1833$,, 	it1Tè 

rbrILYrJ Schosi, 
Cannanore. 

T.P.Leelavathy Amm!, 
Ulo Late P,V.Kesavan Nambiar, 
Retired, Driver A Special, 
S.e:.4654, Keseva Nivas, 
Near EleysQoor Templt, 
P.0.Nundayad, Cannanore. 

V.X.Balakrishnafl, 
S/a V.Damndarafl, fletlied., 
Driver. '' Special, 
S.No.--! 4361, 
8/9, Reshmi, S.N.NSQBr, 
P,O.Thottada, Canrenore-?. 

V 

51.No.25 to 268 are 
applicants in 0.R.51/3. 

APPLICANTS. 

.Contd./- 



51.No.269 to 279 are 
applicantS in O.A.52/93. 

... J4PPLICANTS. 

Contd./ 

'S 

P.11.Sreenivasan, 

274 	.5/0 P.Govindan, Retired. 
Guard Special Grade, 
S.1Jo.12054, tSrnrithl', 
Post Vengeri, Ilathoth P.aramba, 
Ca1jct. 

P.Krishnan, 
s/o K.Per'irnal Naidu 
Retired., Driver 'P, 

 
Spsi., 

5.No.P 4360, 3/275, 
Opp. Spares Lend, 
Vadakkachery, 
Trichur-.680 528. 

ft.Bhaskeran, 5/0 Ppu, 
Retired., Diiver 7 C 1  Grade,. 
S,No. p 4301, 
Ayyanatu Parambu House, 
Ayyeppankavu Road, 
Kochi-18. 

K.Chnyikutty Kannoli, 
277. 	S/o Kandn, Retired., 

Driver tCI, S.N. P 940, 
Kannoll House, Kacheri Ainsorn, 
Desom, P,O.Calicut-673 011. 

C.Madhavi, u/s Late 
C,K.Krihnan Retired., 
Driver IC', 5.s,P.. 37.37, 
Krishna Nivas, P.00layil Peremba, 
P.0.Kallayi, Calicut-673 :G3. 

T.Kesavan Nai, 
5/0 N.Govindan Neir, 
Retired., Guard 'B', 
S,Ns.4956, Santha Sadan, 
Chuduvalthur, 
Sh.ranur-67 121 0  

M.Eljas. Pron Raj, 
S/s S.Nariadsss, 
1etired.A Special Driver, 
5,1k,, P 37020  ED 196 E, 
Railwaç' Colony P.O., 
Erode - 638 002. 

.Rasappa to.vindan, 

1 ,a1lWaY Colony P.O., 



. 38 .. 

T1.Kesimir L.uis, 
.282, S/o K.Maria Louis, 

Retired,, GuardA Special, 
S.r'J0.1211, Annadural Street, 

Erod.638 002. 

K.Muthusamy, S/. K.iandai 
Gounder, Ret*ired., Guard '8 7 , 

S.No,12011, 1' Rrnarnoor:ny 
Street, Kollempelayam, 
Ei'oJe—. 002. 

K15undaresan, 
S/O N.Kalyanasundara i1uda1.ar. 
Driver A Grade, S.N.. r 2 9-i fy  

N6.48, Lenin Street, 
Eride Railway CilonyPst, 
Eroje-2. 

K.R .Lekshmanan, 
285 	S/c M.Rengasamy Kr:ar, 

1  Retired., Driver !A 	pocie., 
Stafl' No.P 44670  
f"orth Eda Street. 
Bheema Nager, 
TirüchirapDelly, 
Pi-620 001. 

K.Subrarnaniam, 
26. 	S/c S.!<rishnasamy, Ret.tr'?d. 

Driver 'A' Special Grade, 
S.No,..P 1781, 43, Lenin S1r4, 
Railway Cn1ny Post, 
Erode-638 002. 

R .ethuraman, 
S/c Rathinam, Retired., 
Driver 'A' Special, 
S.No. p 28881  

Ilemathi 111am, 
106, Bharathi Palayan, 
floilac5paleyam P.fl., 
Er,de-2. 

11.Chinnappan, 
S/'w C.Mckkn, Retired,, 
OftveI Shunter, 

P 1785, 7/8 
Railway Colcny, 
Eode-2, 

fl.Elersppan, 
S/s i'1.f9athan, Retired. 
Driver 'A' Special, 
S.N. P 3779, 1079  
Kamalagam, Barathy Palayarn 
Stree, mulapalayam P0, 

/ Ersde-2. ••0 APPLICANTS 

41 



V 	 . ,:, 	 •, V V .' 	 V 	 V 	
VV 

r 

( 	- .. 35 .. 

G.Ssrnuel, S/i Gnanemuthu, 
.290 	' 'Retired., ,.,Driver':l.Af V V '• 	

'. 	 •V 	
V.. 

Speóia., S.ijô,P :.224,  
403-c; Railway 'Celony, 	V 	

V 	 V 

Erode-2, 
 

V 	 V 	 .Lingappari a/c S.Gyyavo.,  

'291. 	retired., 
Vff 

Special 	
V 	 V 	 V  

V 	
V 	

5 	
DrIver, S,No,P. 1714, 19 

 
V 	 Kn'th:ikaran Street, 	 V  

V 	 S K)lempalayem, Erode-2.  

	

V 	 .T'.S,Srjnjtj,sen1  

22. V S/fl R,Swaminathan'  
V 	 V 	

V  Retire, 'Driver tAl.  Special  
S.,NIi 4339, 35 At 
Railway Quarters, Railway Ct:Vo 1V• 	 V  

V 	 Erode-638 '002.  

V ,• P.NamasIvayam, S/a 
293' Retired,., Driver tA' 

ri 
flrjocixil  s.,1  r 551j, L :.is 	, 	V 

V 	Houáiñg Unit, 'eriar tter, V 

	

V  Erode-639 001., Icmi1nau V 	 V 

K.M.('luniraj,. S/ K.iunawatLy, 
Retired.,, Diesel Assistant. 
5.N..'PTJ 10212, V 

1anickkavasagar .treet, 
Sastri Nagar, 	V 

Rajlj.j" Ce).,nv' P.O,. 
V  Erede_2, 

V V 

V 	L.Anthonj S.LJamy, 	
V 

Sf. Lourdu Swamy Pillei, 
S,.N.. 8 1419. 41/A 
Railuy Colany,' 
Erode-631 "p02. 

V , fRipethy, S/ PI.P.Mook 
296, 	Gounder, Retired, Driver 

	

V 	tat Grade, SUN.. P 5"478', 
17/F Cld Railway Colony, 

V 	 U.Balaraman, 5/ V  Jenkkataswarny V  

	

297. 	Naldu, Retired, Driver t8t 
Grade, 'S,tic. P 9420, 

V 

 

Railway Cslopity, Ers,d-2, 

P.Rangaswamy, S/o Perumal fJidU, 

	

29t. 	 ; Driver TB1 Grae, 
MNP/ 	239, No.17/8 	V 

m Street, 	0e-2, '. V  

'( 

lUay)o 
Ero_2'.I I 

-i 

Swami. Nathan, 
.ver 	'.rade, 

DoCr 414/b, 
ny r.o., 

Sl,No.280 to. 299 are 
applicants in 0J.53/93. 

S.',. APPLICNTS. 
'.,. .Cotd./-. 
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P.Pangunni Plenon, 

300 	
S/e T.C.K.Neir, 
Retired Guard 'A Specinl, 
S.N.. 15200, 'Pournami 
Nangappe Nagar,' P.O. 
Olavakkot, Pin-671 002. 

Pl.Krishnan Neir, 

301 

	

	
5/9 Kunchu Nair, Retired.. 
DrFier, A Special, 
S..N., p 1444, Srsh1.1am, 
P. 0. 01 avakk0 t, 

V.Sreedharan Naii 

302 	
S/.o I-.R.Krishna Pillel, 
Retlied, Guerr4  A Speria). 
5,Nc.15202, Thuruthel, 
Aymanam P.O., Kcttayaip. 

P.A.Rajar, S/n P.S.1ppu, 
303. Retired Guard 14 speciqi 

S.No.16144, Hous N..tS."5U6, 
Reshmi", Near  

Cochn-1 S. 

C.Kutty Nreyenen, 
S/n V.C.Nerayanan Nair, 
Retired, Guard A Spacial 4  
5,No.7625 Chembra HoU$e, 
Shoranur — 679 121. 

'P.K,Knsty, 5/o P.K.Koshy, 
Retired Guard, 5.Jr,l520'. 
Vazhakaleyil, Ggadika1 r,o. 
Chengannur, Pin-689 122, 

K.L.Kuri'en, 	- 
306. 	K.P,Lonappen, 

Retired Guard ASpecial, 
51½. 15216, Charidir.iL, 

High Sthôol Road, 
P. 0.P'ereppur, ha. Trichur 

552. 

N,Rama<rishian Narnbidi, 
SO?. S/p ChLt:an hattathiripad, 

1. 
Rtired, GU..I'tAt, 

"Karthikat', 
R am avx1neperam, Trichur-.€8fl 631. 

308. Wfo Late 	ng-ei, Ret4.rd. 
.Or.ivé A pecia1, 
S.No.P 4367, Sree Rarigrn, 
Purrcp:EngiAe Road, 
r1ajk.t-6?8 502, 	 ,,• PPPLICANTS 

a 

n 



a. 	41 -- 	. 	-, 

- .C. P.fLRarnaDhndren, 
• :s/' 	C.Bmennadiar,etired,, 

". Guard 	., S.N.. 	15210, 
,anikkath iHouse, 	• 	. 

. K.11engDde 	•P.elghet• - 678 506. 

31 U. 
. Vluchern1, Ret 

••,.:•• Driver A Special, 
S,No. 	P 2193, 
9aliáth Hoise, 
Kuthupambe 

'• • Paighat, 	P.n.-678 511. 

K.fl.Kunhimohemmed, 
&/c K.floideen 	bya, 
Retired. C', 
S.No. 6633, Cher.dath 
Ktjttamassery, 	Alu9ye-.e3 10E. 

R 	 8.Rr.rerr, 
'e

.Narayanan,'S/.%  
tirsu Drivet Gos, 

S.N.,PTi i.f!5051 	I'D, 
Jeevanar.thni Street, 
Poonthurai:.RIad, 

• 

' 
C.Krnarasamy, 'S/o Chinnpe 
Gounder, P;etired., Driver 
181 ,-S.No. 	p 42063, 
Shol'ap43ruva., Sutharr 	Purrn, 
Er. 

l4 T.S.Rern.ari.arthy, 
S/.'T<.Ssdera3alu,. 

• Retired., Driver 	'A' Special, 
SN..P 3540, 15, 	Sundaranu 
Street, Erode-2. 

A.Pbdul 3atfar, 
315. S/s  Abdul Keder,Retied,, 

Driver, Geods, 	S.Nn,V 44, 
235 Kalyanasundaram Stre-et, 
Er.de-. 638 002. 

j.Nos. 300 to 311 ere 
plicents in 0.A. 54/93 

S.ngamUthu, 
315*  s/o tI.Sltiia Naicker 

Retired., Driver 	
1 

 
S.Ns. B 1365, D,No,411 0, 
Ralay Co1ony,P.0., 

ID 

Driver 'A1  

	

l(( 	 5.No, P 3542, 	 iagar, 
1palay.P.O., Erode. 	• 	 ••• APPLICANTS 

C td 

	

¼ 	Vb!J 	
r 	 . 	 3 fl 	a 



K.Chinnaaiyen, 
S/n Anuman, Retired., 
Shunter TBT, 

SN.1- 7458, 76, L.G.G.5. 
Colony. V.O.C. Street, 
Kollampelayam, Erde. 

fl,KrishnanS/c t'iunuearny, 
Retired., hunt2r, 
S,Ni'9 10072 9  PTJ, L).N.411 L'1  
Railuay Colony, Erod, 

R .Thiearjan 
S/s Ranasuamy, Rtit',,. 
Guard 1 A' S,No14332, 
Thangapattaleikarr 
Pdpnthurai Road, 
Ertde. 

42I, A.Chinnaiyan, 
s/. Phrumugam, Reti:eci., 
Drivei. tAt S.No. 
N..331 A, Railway Ccicr:', 

5-1, N,312 to 321 are 
eppilcants in 0..No.55/93 

P.Subremnan, S/c  
322. Retired Guard 

Staff No,748, 112. 
\Jineygor Ki1 StreC, 
Sastri Nagar, Er.de—E38 02. 

- S.Kannimuthu, 
'323. Slo Subba Thevar, Retir9d. 

Guard '. 	S.No.16066, 
Sundarammal 111am, 11/8 
Kill, Nanjappa Le'nut, 
Sulur, CojrnbaL.re-641 402. 

R,Anganna Pillal, 

	

324, 	Rangasuamy Pillal, 
Retired. Guard, 
S.No. 15271, 20 N.rt.n Chinne 
tier iamman Koil Street, 
Karungalpalayam, Erocle-37  
flerryar District. 

U.Mari, 5/. Venkatesan, 
Retired Guard, S.No.12563, 
No.111, ZThera Ii1am, 
Kurikaranpalayam, 
Mulapalaysm P.st, 
Erode-2, Periyer Djs,ct. 

	

25 	
V.[.akshmanan, /i S. 'Jad'jE1v, 
Retired Guard. 5.Nw.1j6 
BharathipRlayam Street, 
Kurikaran pelayam, 
Mulapalayam Post, Erode-2. 

V Perlyar District. APPLIGANTS. 
.Contd.'/— 	

C.  
1L_ 



-

I 

. K Shu nrnughasu nd arem, 

377 	Sj/n Ic.S.Karuppanesemy, 
Retired., Special grade Guard, 
S.Nc.J/T 35, 194 E, 
Railway Colony, Near Reiluay 
C'iony Post Office, Erode, 

V 

IJ.K.linni Nair, 

328 	S/ri K.Raman Nair, 
Retired., Pssista,t Cuard. 
S.No.1902, Contchery 
Ehde. 

R.Lakshmanan S/r: '.rnasiv, 
329 	Retired 'P 	pecil Guard, 

S.Ne.7210, D,No,1%.3, 
Sestri Nigar, 'Sadayampc1ciyum  
Road, Ercie. - 24 

V. Suarnyappah, 
330 	S/o G.Uisuvasarn, Retired.,  

Guard, S.Nr. 1112  
5Karuppanaswamy Koil Iii Srcc, 
Surampetti Road, £rode-63E CUE. 

- 	PeriyarDist.z'ict. 

R.Veeraraghe'van, 
3310 S/o V,Rma Iyer, Retired 

Guard, 5.Nc.15231, 
Tayumanavar Street, 
undurai Read, Erode-538 002. 

K,Ramalingarn,. 
332. 

	

	/o V.Kandasarny, Retreo., 
Driver 'P.s, S.N. PTJ 10052, 
Door. Nc,16, E.st P'ttakarr, 
Street, re-63 002.. 

6.R.Samue]. Raj, 
S/n GeNsAnanciharn Pillal, 
Retired. Drijer 	Specid, 
SNe. p 2836, 23 A, 
Pachayat Union Street, 
.ianthpe, Podanur, 
Coimbatere-23, 

K..J.ader Au, 
Batcha, Retireà., 

Special, 
f7 	 168 Ia:n ft, 
( Pr 2'ATami1n du. 

- 

1 	
S/o Nanapp2 

'33 • 	'?3'der, Rrf{rod,,  Driver 
\. 5.'.., i15"/95/11 ArthiI1iam, 

Psdanur-.23, 

SJ,Nj.322 to 332 are 
applicants in 0..5a/93. 

PPLICANTS. 

.. ,Contd./- 



S.Nn.333 to 333 are 
cpp1icants in D.A.57/'3. 

1I• T4PPLICNTS. 

.-- - 	 - 	- 	
-. 	t_ _.__t. 

	 - 	 - 	--- 	- 	- •t• 'q.. _- ' - 

(-. 

44 ••i 

S.\Jelusuamy Pile!, 
A,Sankarai.inyam P111.81, 

336, Retired Driver 	'8' 	,Nu.,6437, 
D,N.,360, 	Selvapuram, 
North Peru, 	Main Read, 	' 
Coimbat.re-641 p26 

K.Rangaswaniy, 

337. 
S/c Kuppusuamy Naidu. 

'A- Retire.,, Drtver, 
SpeciaL 	S.N..P 3464 
D,N..24; 	1eiri Road, 
PndBnur-23, Tamil NeoU. 

K,Ahamed $heri"f, 
338. S/p t4.Kader Batchc,  

D'-iver 	'A' 	Spcclal, 
S.N,P 4341, 	Main Rd. 
Podanur-23, Iarni.1 Ndu 4  

Nanjappa Nti.u, 
S/'Venketasuamy Najdu, 
Retired Driver 

.N.,' F, 	3438, 	6j anal 	Kovli 
street, 	Pedariur-23, 
Tam!]. 	Nariu. 

K. P1aiiiappar, 
sf 	Kuruppanna Gounder, 

34n.. Retired.,  
S.N. 	433,  
Vilangattur, 	K*dachepal].'jr. 
Er,.de - 1O. 

M.Palaniappan, 

341 
S/g 11arappa,G.ndei, 
Ret'ired1., 	I Fireman 	tat, 
S4N,. 	P 4312, 
Vellaikattur, 
Kadechanailu 	P.01, 
Thiruehengodu Taluk, 

i'l.Chellappan, 

42 	S/c Marappa Gounder, 
Retired,,, Shunter, 
S. N..9454, s1ampa1a'eri, 
Pallipelayam, Er.de-6. 

- 	R.Pala;iiappan, 
.7 	S/. Athathappa Geuder, 34 Retired., 

Velankatuor, '•-. 
Kadachenailui, Erode—lU,. 

I 



P.Gurusamy, 
S/ri Palenieppa Counder, 
Retired. Drive. I4I 
S.N. r 7160, N..104, 
L.G.c.s.coieny, 
Krl1empalayan, trlde-2. 

R.Kurnaraserny, 
s,'0  Remasamy Gounder, 
Retired, Shunter Lcx.o, 
S.No.P 6315, 
Cov indancelayar, 
Alampalayern P.fl. 
ViBe, Erode. 

G.Sernuel Durai Say, 
5/r,Gnanaciuj, 
Retired., Driver ti 
Spi. S.FJo, r,  3107, 32 
Upstair 4th CrcsF Roc, 
Peramasivapurarn, Lloudi—i 

/.Senqodan, 
5/n Velappe Gourier, 
Retired., Shuntsr/L.oco, 
S,r'jo P 351rj, Vilar'keHur, 
DJ's,54• Pulapalayam 
Kadachanur (Vi!laqe). 

C.Nachimuthu, 
5/a  Che1lapa 	tJr'.e., 

' Retired., Shunter, 
S.No.P 4384, Pnclapa1av 	Pt 
Kadachanallur, Palipalayrn, 
Erode-6. 

T.S.Alimoideen, 51.N.340 to 349are 
3490 S/o T.J.Shiruddin, applicants in 

R-ctred., Driver 
Spi. 	S.No. 	p 32600  
47. T.J.Shirfuddin Street, 
Sestri Nagar, 
Near Railway Cslony, 
Erode-2. 

V.N.Rarnankutty Nair, 
350 	S/o lJ.Narayenan Nair, 

Retired., Driver W. 
Jk.2310, 	Puehoelay, 

Cslleqe 	!aic., 
678 001. 

!/ 	( V.N.N3edevan, 
3( 	5/çA.Narayria lyor, 

3 ' '4 •  1 .,ud 	Spi.,, 
L 	iIL10472, ;Nu.i/7801  

Vidy 	9Stree-., 
\ 	aK.aJ1p' 
	

P.O. , 
Pa1g.et — 

678 00'.3. APR..ICfiNTS 
• , Contd,/— 



:1 

..46.. 

C.Chathu, S/ri TIppá, 
- 	Retird,, •Driver 181 , 

352, 	Eo, P 5287, 
Kururigad KQuse, 
Maruthe Toed, Paighat. 

fl Krishnan, 
S/ri A,rumughan, Retired., 

33 	Drisior tBl, S.Nri. p 9449, 
Chngath HDusé, Kv'ilped 
P . U., Pal gh at-i 7 

P.Sukumeran 
354 	S/ri' P.Senkara Mero, 

Retired., sst. Gts, 
S,No.15394, Palakkott Hou, 
Thenur via. Porli, 
Pghat-67 616. 

P,Govindaj, 
S/ri P.Serkera Merior,, 
Retired. , Guard EP, 
S,Nc2024, Sriveloarn, 
HNt.t1./33, Indire'':'. 
Ka1lip'il1y, Paicjhet-5. 

R. Naray3an, 
S/ V.Raman, Retired,, 
Driver 	S, D 5847, 
Chand'ika Nilayarn, 
Kórathodi, 
KadL'k'Lurnari, 
Palghet-678 005. 

N.Ue1ukutty, 

357. S/ri 
Narayanaswamy 

Retired., Driver 
S.'N,PTJ 10113, 
mba1aparambu, 

- 	Near Madrassa, 
Kavilpad, Palghat-17. 

T.Velayudhan, 

3580  
• 	S/n Theethy, Retired, 

GuardtCt, 5,Nu. 16223, 
Devi eadan, Pottakulem)  
Kavilpad P.O., Pa1ç1hat 

V.Uisuanahan, 

359. 	S/ri Kuhhnai, Retired., Loco Shunte, 
S.Mo. P 5184, 
Ve11ankd, Kvi1pad, 
Palghat-17. 

U,UBSU, S/ri 'Je1yudhan, 

360 	Retired., Driver 
S.N, P 3164, Chandrasoudhem, 

-' 	 Tannissery. Pa1çhat. ... 	PLICANTS. 

.... Cmntd1/- 
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V,MaShavan, 

	

361, 	s7. Velayudhan, 
Retired., Driver 
S.N.. P 94, Rahendra 
Sadanam, rielepurarn, 
'levekkct, Pin 679 002, 
Paighat. 

T. V .Veleyudhan, 
S/o P.Veeren, Reir-c'., 
Guard 'B'. S.No.6855, 
Thurakad House, P.O. 
Peru -ij.ttu kur isal. 
Paighet. 

V,Sivararzan Neir,  
S/c K.Kesavan Neir, 
Retired., Guard 'A', 
S.No.6852, 72/fl, 
InstrumEntation tcn ship 
P.O. Kanjkode Uest, 
Pal qh at. 

S, tic' er ar agh av an, 
S/s r'.Sinçarrn, 
Guard 'A', S,N6.14522, 
H N.. H-2, Housing Unit, 
Kararnadsi Rand, 
Mettupe 
P.in-641 301, Tamil Nad. 

1L,Narayanan Nair, 

	

365 	Thsvlt.ta I'er, 

	

. 	Retired., E!ieel Asst. 
S.No,P 9444, 
11ulakkara Hrwse, 
Puduppaniyaram P.,J., 
Palghet-671 733. 

K.K.Suremania Iyer, 
'1 K.S.Kuihna Iyer, 
Retired., Guard 
S.Nh.1149, Ns.3/126, 
L.N,Puram Village, 
Paighat, 

P. Bslakrishnan, 
5/e I.Ukkanda Uarier, 
Retired., Mail Guard, 
S.J'Jn.14067, Harivas, 

(CO9. 

.Ki(rsn, 
. flA..ppukuttan * 	jetird,Jj Driver 

mi ngal House, Melepuram, 

Ss.••_  P.PL1CNTS. 
. 
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R.Paramasiva Merion, 

359 	S/M,N.Rarnen flenon ç  
Retired., Driiar P. Spi., 
S,Ni, r 4684, 
Shfvesilam Madathil Ho'isc, 
.'enpakkara P.O., 
Nasrani, Palghat-4. 

P.Thenkaraj, 
ri/c: S.Ponnan, Retired., 
DrivertAl 5p1•,, 
S.N.. P 2760, 26 N, 
Behird Ram Theatre, 
P. O.Suramangalern, 
Salem - 636 005. 

' ,Ramakrishnan, 
5/a  A.ppu, Retired., 

371, GuardtA' Spi.., 
S. No . 6806, 
Ramanchenati Rouse, 
19/360, Uest ekkra, 
Paighet - 678 001. 

C.CopaleKrahnan Nair, 	 N35O to 72 are 
372 	S/.V.iledhevao 	 poiicants in o.P.5f53. Retired, Driver 'A' Spi. 

SNQ. P 64431  

Cherukarorishr. N13, 
P.J.Rannadi, Peighat, 
Pin - € 7P 721, 

S.Siuriraj an, 
3730 	T.K.Sundararajalu, 

Reti:eJ., Driver 'A' 
Special, S,Nn. p 2327, 
2J3/JinayakarkoiE 3treet, 
Nadarmedu, Err,de-638 002. 

K. randurs ng an, 
374. 	s/C, 1'1•Kasthuri Naidu, 

Retired., Driver 'A' Spi. 
S.No.P 2902, 17/4, 
Ammamandam Roed, 
Srirangarn-620 006, 

U.G.Veeresamy, 
375 	S/i C'ovinrlasamy Pilial V., 

Retired, D'iver tAt, 
S.Ns. t' 1841, 48/2. 
Subbalah Street, 
Sanglierdapurarn, 
Tjruchi.-620 001. 

V.Eithan, 
376. 5/0 Uaiadvri, Retireo., 

Driver 'A', S,Nc.P /775, 
D.Nr..24, Jeevanda Strôet, 
Poondurai R.0d, Er'de-2, 	 ... 	PPLICNTS 
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P nanisamy, 
S/o R.Angemuth, 
Ret-r3., Driver 
S,No, PTJ 10027, 
Valleler Street, 
Municipal Colony Read, 
Erode-4. 

rrokiasaniy, 

	

378. 	S/c J.Arulariancam, 
Retired., Guard 
S.No, 5253, 12, 
Kemarjar Street, 
Nadar riedu, 
Viriayakar Koil, Er.de-2, 

M,flengesnmy, 
S/o C,Munie, Fetired., 
Driver 'M, pl. 
S.Na, PTJ 1340, 21, 
Golden Street, 
Thengav.tl lias lun 	iiy Pod, 
0har'3ourt-636 702. 

K.Munusan' Neidu, 

	

380. 	5/, C.Krishnasaniy Naidu, 
Retired., Driver tCt 
AF'G. 1 8' Z.N.. P 61, 
o 5, Kaliyarrna Goundcr Thtttam, 
7erufldL'r.ai R,ad,  

P.Deniel Jayeral, 

	

381, 	$/. Paul Pil]-ay, Re tir6d. p ,  
Driver S B', S.NnJ 6441, 
No.400 B Relluaj Coisny, 
E:ode. 

.P1enickam, 
S/o M.Angamuthu Naickar, 
Retired., Driver 1 A' Spl. 
S.No. P 29017 22/25), 
Chinnci Mariamman Koil Street, 
Karungel Pelayam, Ersde-8, 

R.Pongiarmnan, 	 • 	 S.I.Nc.373 to 383 are 
5/0 Ramasamy Osunder, 	 applicants in 0.I%.60/93. 
Retired,, Shuntei, 
S.No. P 74'54, O.N..3/69. 
Rajaji Nager, Cavery 
Erode-683 007, 

arnyp 
38 - $ ~, t 

r 	
sRmy, Peioc4,, 

/4( bi'..-.S.Ni.P i5I, 
f () ( 

	

	KtLn Nv'as, 4/390, 
. 8&hi )Nagr, 

.mnapaayarn, Salem. 	 ... APPLICANTS. 
.'t 	

- 	 .,.Contd,/- 

N 
• 	 • 	• .-.--.--. - 

I 

-d 
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G.KenniPfl, 
S/L 	CiflItJEilU Nicu, 

	

385. 	Retired,, [riVJr '' 
r..N... F 3042, 

N6.420 K, REilucy Clny, 
Erodo-2. 

R,Rerigasarny, 

	

3E6. 	5/1  Rmaserny, Retired, 
Erver tCt, 
S.N.. PTJ 10238, 
Ke1ingryar P:.ley, 
rudur Bheieni Post, 
vie Erode-638 301, 

K,C.vindan, 

	

387. 	S/c Kendha Gouncer, Ri.nJ
;  

Driver 1 81 , S,Nc, r 
N..102 C Type Rei1iy 	1'r:.', 

Erode—.. 

0. Neray3r1Sam'j', 

348 	
/• Gcinderjdly eiuJ, 

Reti:'ei., Shunting Driver, 
S1 N.PTJ 10503,. 3R1 
NadaredJ, Prondu:i 
Erjde-2. 

K. VeaCarej2fl, 
S/s Kruppan, Retired., 

38,. Guard '' 5'.N,2122, 
Thirumurugan Street, 
astri Neger, 	i.de 

V.Arjunan, 
5,'. Venketàcheldm, Retired 

	

39O 	
., 

Guard 'F.' S,N,.12438, 
38, Narnesivayem tree, 
Kallempalayem, Erode-2. 

r,Iviunlsuamy, S/c riuthu, 

	

31. 	Retired., Driver Special, 
S.No. P 9389 1  p1/52, 
E.J.R.Periyar Nagar, 
Erode, 

N 0 uthusamy, 

	

32 	S/p alla7pe Gounder, 

	

' 	Retired, D:iver 
let, 

S,Nc,8085 9  1/113 
Gddppalli, Ceuvery R.S. 
Erode. 

P,VisUanthafl, 

	

33 	s/s S,Paleiivelu, Rctir3d., 
" Guard 'Ps', Spl. 

S,No.7620, 324 
Old Reliwey Cglciny, 
Railuy Col.ny 	 . PLICAtTS. 
Ercde-2. 
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R.Ienkataswemy,. 

394 	5/a R,Ramakrieha Neidu, 
Ret.rei., Driver IA'- 
Spl.S.Nc,. P 2852 
126, 0 Reilusy •Cgioriy, 
Erode-2. 

M.Chinnappan, 
!3/r Iluthusamy Corjdii', 3. 	Retired,, Shuner, 
S.Ns. P 6965, 
Odeppalli, I UStd 37, 
Cauvery R.S.., Etr.7, 

K.Chennimalai, 
S/I Kuppênnan Reti.rc., 396. 	5.h'jnter 'E3', .Ns. P. 3494, 
Nethaji 5tTeet,, 
Kèilema1ayam, Erod:-.2. 

K4S.Abdul Satha

397. 	
, 

S/ri A.Khadar Sharieff, 
Retired. Driver lAt 
S.No. P hO?, 74, 
Ambedker Streat, 
Sstrj Nagar, E:ode-2. 

MiaChinna c'ovthdan, 
S/srEluthusemy, Retired, 391. 	Guard 'A' SpI., 
S,No.672, 8 461 
Hcusirq UnIt, Sampath Naa 
Erode—il. 

: 	H.Kanneri, S/c R,A.Hammantha Gounder, 
39 	Retired., Driver rt', 

S.No. 8 13181 26 B, 
Khe tiei I9ahideen Sahib Street, 

N.Rarnasarny S/u Nalla GoLridcr, 
400 Retired., hunter, 

S.No. ! 4230, No.1/56, 
PuduppaleyaTr, Kattur, 
1ampe1ayam Post. 

R.K.Subrameniam, 
40 	S/.R.Kannjah Nidu 

	

. 	Retired,, Driver IIF Spi. 
S.No. P 5509, N6.3€9, 

,Oe iaa'ya1kera 5tret 
ll~ ç 

-'- 

P" 

I 	o dCS 	3h 
Gounder?2 	

fl 
4
* Red.,Dttver, tpt, 

'4 S..57i.J?.273 

	

st'
\ '\ 	'arir Rd) Skka Thotarn, 
\ 	E8

ORE 

.j ,JJ 0 .. APPLICA1JTS. 
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PPalaniappan, 

	

403, 	S/o Pongia Gounder, 
Retired., Shunter, 
S.No.4019, 85, Govindampalayam, 
Alampelayam P.O., Erode. 

K.Nel:lathambi, 	 51,No.384 to 404 are 
5/. V.Kumarasamy, Retired., 	applicants in fl.Fs.61/93 

	

404. 	Guard, 5.No.1572 7 
1/2 Est Street, 	lernoa.-rn, 
Ercde-e. 

P..Krishn'an, 
S/a Subramanja Iyr, 

	

405. 	Retired., Guard 'a', 
'5,No.11'723, 1/500, 
Chathapuram P.O.,' 
Ka.Lpathy, Pa1çha4 •-678 603, 

A.r.eghavin, S/s 	ppra, 

	

406. 	Retired., Driver C' 
.No4105, Alar.goie i1au 
0lvakkc,t, Pelghat-619 002.. 

	

t/dney ')t fe3li
4.V.D.il407. 
	
H.V.D. 'ile., 

Retired,, Driver 'B1, 
£w...:Pri 103611  
Carevin- Rbinsnri Hmad, 
Palghat-678 014, 

V. Arumughan 
S/u Ayyapoan, Retire-i.>  

	

408. 	Driver t8t 
It 
S.N..2136, 

Prasanth1, Sree Sathya S 5 j 
Naar, Kallekulanqara P.O., 
Pa1qhst-678 009. 

R . Palaniappan, 

	

43 • 	S/ Rangasuamy, Retired Guard 
'C' S.N.,1791 2 . 

Shajj Nivas House N..36/664/1 
1ang.d6, Olevakkot, 
°alghet-678 002. 

P.Krishnankutty, 
S/a Cheriathu, Retired,, 
Guard 'C', S.No.60931  
Paoinjakkr House, 
P.C. P!a1ur, via.Lakk.di 

- 679 302. 

K,V.Ramanethan, 
5/. K.V.Viswanatha Iyer, 
Retired., Guard 'A'm 
S.N.13.5G2, .2/137, 
Now Kelpathy P.0., 

VKa1Pathv Palghat-6?8 003. ... APPLICANT S 

,. .Contd,/- 
1 



T.P,Beiakrihnan I\Ieir, 
413. 	5/.  C.Sekharan Ncir, 

Retired,, Gja'rd tPt 
.5.N0.1052.5, 1ocjthet. 
fankurlssi P.0., iia; 
Iarkeral, P61ghat-67C67. 

K.11.Kunchu, 

414 	,a ManJ.ckn, Retired., 
Drivr'B', 

446i, 
Kai.Lingal, House, 
Psruthl15üui. P.O... 
Palghat-678 573. 

P.Rehaverkutty, 
5/n V.Pedinanahhn (sir,. 
Retired., Driver 	Spi. 
SeNü, P. 6977, 
Sarayi, Pudussery P.O., 
Pe1ght-679 007, 

5/a  K.Sankeran  Nair 
Retired,., ')river *A

,
, 

.Nu,P 7791, Arupuzhe 
Cheruvathur House, Peril .0.. 
Paighat-678 612. 

K*P.Krlshnar,, 
5/0 Sankaran Nair, Retired.,, 
Guard 'B', S.No,6766, 
Jenkateswara Iiiam 
PsO.Pampedi, via; Tjru.viiatai, 
Trichur Dlstrict-690 597, 

K.Vasu, S/a. Kunjunny, 
-R,3tired..j  . 	,r$hur,te 	'B', 
SN., I P .5301, Venkalathodi, 
f1e.1epurm, •0iavkkot P.O., 
Pighat-673 002. 

Sto Reman, 
419'eiirPriver 'Al, 

,,- Kakka.iahkunhath House,. 
i ( KakIanri p.0., Ns.sa:ngQ. 
*( 

 
CO. 	reighat-678 008. .. -APPLICANTS. 

. . .Cantd./- 
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K.Balakrjahnen Neir, 

420. 	S/u T.Govjndar, Nair, Drii3r 
S.No,P 749, 

Thekkumcherod P.O., 
iadakkurn riangalam, 
vie. flttappa1, Paighat Dist. 

P.K.Rarnecheridran, Sb Kanner, 
421 	Retired., Guard tA' 

S.Nr 1  7192, Alangod House. 
fllavakkot, Palghat-67 0 

K.Balan, S/o Kannen, 
422. 	Retired., Guard 'A 

S.N,.6121, Sri Nardyanji 
Nilaysm, Alangod, 
Olavakkot P.O., Palghe -  - 

678 002. 

C.Kishran, S/o Chupr, 
423. Retired Ast, Guard. 

S.No.6333, Kalathi1i4ijje 
Alangodé, Olavekkot P.O., 
Palghat678 002. 

R.Krishnari, .No.6751, 
Asst, Guard., Rarnolan, 
Krishna Nivas, Alangod, 
Olavakkot P.O., Plghf. 

C.J.Coelho, S/o F.Coelho, 
Retjrs 0  Guard 'A SpI. 
S.Nr.14493, Chinrmnia1 Stiept, 
Noorabad, Fodaflu1'_6€ 11 023, 
Coimbatore DIst. 

K.Dhanashu, 
S/u K.11K.Gangaiya, Retired 
Driver 'A' S,No.P 6804, 
147/A Anthonipuram P.O. 
Suramangel8m...636 005 
Salem. 

	

K.Mayan S/a Kandu, 	 Sl0 No.405 to 427 are 
Retired...., .Guard(B), 	 applicantsin O.I.62/93, 
S.No,1218, Kozhen.gottii HoLse, 
Atiiirked, P.O.Gandhisova Sadan, 
Perur, Palhat, 

R.Laxmaan, S/0 
Naidu, Retired., Shunter 

42e. !iesel, S.No.954 
No.5,Keerjker s  Street, 
Erode... I 

V .. 1PPLICANTS 
.Contd../_, 
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.1 	N.Sengodan, 
429. 5/0 Nenjappa Gounder, 

Retired. Shunter, 
Loco, SNo. F 5250, 
East Thotlipalayem, 
Door No.431,Kadach8nur IJillegr3 
Pallipalayam-. 

V,Perumal I, 

430 	5/o \Jenketacamy NAIdU, 
Retired, Goods Driver, 
S,Nu. U 12. DNo.91 ('., 
Leighbezeer, Srémangsim 
(lain Road, Salem-'i4 

V.Kumarasemy, S/a Jelapp 

431 	Gounder, Retired, Shunt:r3', 
5,No. P 44330  No.119. 
Alampelayem Post, F.ryje..G. 

S.Velappan, S/o Sennodo 
432. 	Gounder, Retired, Shur,a.'/ 

Locc, S.N,. P42929 7/_1ij, 
Puliamarathu House, 
G.virdarpai8y8m, 
lapalayam P.C., Lrod-3. 

P.Kolandai Gdunder, 
433, 	Sb PaJni fcjndcr, Reti'c., 

Fireman 8, 3.NO,P 5621  

N?dê.IiI3dU, r-rodt3-2. 

.Sengoda Gounder, 
3• 	S/c ('larimuthu Gounder, 

Retired., FiremenP, 
S.No.P 5041, Alempa.ayam, 
Pudupalayam, Pariakadu, 
Pallipaleyam, Erode-6. 

S.\Jeraciharaja Iludaliar, 
435 	S/o Sunder (ludaliar, 

Retired., Assistant/Diesel, 
S.No. PTJ 101581  104/13 
Railway Colony, Erode-2. 

436. 
K.Sengoda Gounder, 
S/c Karuppanra Gounder, 
Retired., Driver IC!, 

F 

P 4778, No16 C Typn s  
iCo1nny, Erae-2. 

!3&( Ret%d.' -t 
;*( 

) .. APPLICANTS 
...Cnntd/- 

S/o Rarnaan' Maidu 
st. Guard, 
35, RejjVs £tet., 
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P.N.Balakrjshnan Neir, 
43f 	S,o Ramen Pilla, Retired., 

Guard, 5.No.6966, 
Mangaleth -Iouee, 
Nedungottor, £horanur, 
Pj-679 121. 

K. Nareysnan, 
S/o K.Unneman Retired., 
Driver'A, S30.19250  
Karamenna H3Jse, 
Vadanarnkurussi, P.O., 
Vedanam Rurussi, via.. 
Shoranur-1, 

M.Chinnan, S/o Ramri, 
440 	Retired.,.Asst. Gud, 

5.No.7040, Manichithôdl HoL.e. 
Nedungotur, Sh.rarur-i., 

T.Velukutty, S/o T.Nryermrj. 
441. 	Rtired,, Drivar'B', 

S.N..P 5775, Thuvvakkattt). 
House, Nédungottrctr,  
Shorenur-1, Palghet Cisric.. 

K.V.Gopinethen, S/c Kunisran, 
Retired., 1st. Guarc, 
S.Nn.15447, Kallozhi Vattathdi 
House, Peuthipr, .Shovartir - 

- 	 679 121. 

R.Balararnar,, 
SIt, K.Rajamannar Naidu, 
Retired., Driver tAT Special, 
S.No.P 4660, Sastri Nagar, 
Railway Colony P.O., 
Erode. 

Vchuthan, 
5/c Venketaranian, Retired,, 
Driver ', S.No.8221, 
Railway Colony, Erode. 

C.T.Hewett, S/c A.1i.Heuett, 

	

445. 	Retired., Driver tAt Special, 
S.No. p 29421, 278-H-Tpe, 
Railway Colony, Ernde- 

638 002. 

rl.Chellappan, 

	

44, 	5/o Muthusarnv Gounder, 
Retired, Driver'B' 
S.No.P 5774 0  31, 
Thiruchengandu Reed, 
Paliipalayam, Erode, 

Sl.No.428 to 442 are 
applicants in 0.(.63/93 

APPLICANtS. 
..Contd,/- 

I' 
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1. 	D.D,Roz8rj, 
S/c P.O,Rozario, 

''7. 	Retired., Drjvr 'A' 
Specie'.., S.N,P 30291  

30 A, Sastri Nagar, 
Erode. 

K.Marimuthu, 
Vo Karuppanna Gourider, 
R'3tired, Driver 'P' 
S.No. P 5333, No.36, 
Kssipa1yarr, 
Annadural Stret,Erocit. 

K.Palaniappan, 
44. 	5/0 Karuppannen, fletireci.,, 

Assistant Guard, S,Nc.e55, 
9 Sadayan Pa1yani Road 
Sasthri tJa9ar, Ei'ode. 

V.Remesamy, 

450 	S/o Veleppe Gthurdr;  
Retired., Loco Shuntpr 
S,No.4919, Pal].ipelayarn, 
A1ampalay'm,P.O.,  

P. Kendeamy, 

451 	Paramasiva Gounder, 
Retirsu., Shunter, 
S.No.P 94051  Nc.422, 
Aiempalyani, Pallipeieyani, 
Erode. 

C.Palaniappan., 
452. 	S/c Chinnathambi, Retired., 

Shunter, S.No,4379 9  
East Thollipalayam, 
S.P.B.11ill, Colony, 
Erode. 

rl.Dakshinemoorthy, 
453,, 	5./o Ilanickam, RetiZbd., 

Driver 'B'., S.do. p 9511, 
Kumaramangalem P.O., 
Thuthiputtu Pi.-635 811! 
Ambur (N.P..,A..Dlst). 

N.Belakrishnan, 
454 _Lf1.Narasinihan, Retired., 

S.No.125191  
,A Flat, 
,c ,--- Kamager, outh P.ven'je, 

Tvrj'ur, 11adras600 041. 
* 

. 	hel1apan, 
4.5• % /0 P bis Ian. Retired., 

pec , rd S.No.14573, 
' 	i1s.'1e44n Street, 

Railwa,' Co3.on' P.O. 
1• APPLICMiT5 

.Cor,td../— 
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P.S.Sanjeeva Rao, 

456 	5/o P.N.Sarvtthme Ra•, 
RetiredT, Guard 'A' Specie.1, 
5,No.125229  8,309  
Housing Unit, Periyar Nagar, 
Erode-638 001. 

A.5Jbdul Jabber, 
457. Since deceased by Legal Repr2sentative, 

Smt.Heerajan, 67 9  
Kovalam Street, Teachers Crl.ny. 
ERODE - 11, 

R. Narasirnher, 

458 	S/o N.Rengaserny Nidu, 
Retired., Driver 'k 
S,No, P6978, Shestri Nqar, 
Kamaraj Street, Erode. 

R.Thangevelu, 
S/o P.Rengaserny, Retixid,, 
Guard '-!, S,No.10918, 
498, Agrahara Strset. 
Erode-638 601. 

K. Palenjeopan, 
S/c Kendapp3 Gounder, 
Retired., DrivEr 1 51

0 
S.No. PTJ .10070, Dr.No.iO/Ma. 
KR-PD Road, KarunkarnMedu, 
Pallipalayem, Eroue-.638 G6. 

i,JarnE31   
Retired., Driver 'i' Sp1. 
S.Nc, P 28191  8/13, Joe' 
Rangarfi Palsyam Post, 
Erode-638 009. 

A. Karuppannan, 
462, S/n Appbji Gounder, Retired., 

Shunter, S.No. p 5121 9  
Oda.ppélli, Pallipelayem, 
Erode-6, 

N.Sengodan, S/c NalIa Gounder, 
463. Retired., Shunter, S.No. P 5295 9  

East Tholliys Pelcyam, 
Kedachanallur Post, 
Erode-6. 

V 

51.Nos.443 to 463 are 
applicants in O,A.64/93 

S ., APPLICANTS 

.Contd./— 
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K.K.Krishns lyar, 

	

464.. 	S,'o K.Kriahna Iyer, 
Retired., Guari/P' Spi, 
S.No.13745, Chembei Village 
P.O., K.tteyi, Palakkad, 
pin 678 572. 

M.'tieenban, 

	

465. 	/o M,Nakelafl, Retired., 
Lco Shunter,, S.T..P 532, 
Mullethody House, 
<aflrOdE,P.O 
Palekkad Djstri.t. 

C,GagadhaD8fl Nair, 

	

466.. 	5/0 K.Kunhen Nambiax', 
Retired., Assistant Gu3:i. 
S.No.1864, Lekshmi \i1'J3s 

P.0.PuthiperiYaram, 
Paighat, Pin6'? 'p33. 

G,Parasurernafl 
467. . 5/0 P.Gopai Pillal, 

Rétied., Driver 'B', 
S.No.P 3067, S8T8SJ.th 

Reyappen Streat, P..tJ. 
ThabhamaflgaleTfl, laighat- 

678 102. 

C. Narayeflan, 
5/c A.Ch€mcu, Retir., 

	

468, 	Driver 	S.No.P 7479, 
'Lèela Nivas 1 , P.O. 
PuduppariYaram, 
Palghat-678 733. 

K,Raghavan, 
Sjo lI.Krishnafl, 

	

469. 	Retired., Driver 'A' 
Spi. 5.No. p 2400, 
Muilarithodi House, 
Karirngcde, P.O. 
(Kottayi, Pelghat-674 572). 

P.K.Sivasaflkarafl, 

	

47f. 	5/c P.C.Krlshnan, Retired., 
Guard, S.No.1408, 
Pjy1angare, 

na  House, P.01 
P 	LU 	h 9 

*(. S.Ch..  
PV 

karur)'oJd, Lalapet P.C., 
Trhy D 	TEirnil NedL, 

.. APPLICANTS 
...Contd.t 



T.R.Unriikrishflefl Nambie', 
S/ Reman Nembiar, Retired., 
Gurd tBt m  S.Ns,97911  

Abhilàsh, Ravipuram , 
Koohi—Il. 

K.\i.Sarésuathi Amme, 
U/o Late K.Balakrishna 1enon, 
Retired.., Driver, 
5•No,P 3512, Kallazhi House, 
Pudussery, Cheruthuruth',,. 

A.Kurthikrishnen NO.rp 
5/0 P.K.Sankeran 
Ret 	 d ired., A' Grate UP5, 
S.N..9615, Krishna \Ji!ia 	.CJI)  

Peruthiptjlli, Paighat. 

A,Marimuthu, sf. 1.P.ngamuthu N3ickr, 
Retired, 'A'  SpL., 
5,No, P 3574, 10 1  

Dhsnalakshmi I1181, 
Kumaran Street, 
Kavungal Pa].eyafli, Edo-3, 

t1,Natcsen, 
S/o fIuthusariiy Gounder, 

, DrivEer Retired 	 tP Sd.. 
S,Ns. P 43691  P.C. 1612, 
I.C.Poltce Quarters, 
DhandrUihiri ':eg, 
Pondicherry. 

G.KJbdul Sathat, 
5/o G.Khader Bsdsha Sahib, 
Retired Guard 'A' Spi. 
S.N.. 11786, 17 Syed 
a1a1 Khan Street, Fort, 

Salem, Pin 636 001. 

R.Ramasamy, 
S/nChinnakesaVafl, Retired., 
Driver IPW S.No. J/1 1297, 
176 

'
Mand,apa Veethi, 

Erode—I. 

M.Ibrahirn Khan, 
s/c E. riohamed Khan!  
Retired., DrIver 'At, 
S.N.. P 30289  L 249, 
Shamshed 1anzii, Pereer Naçar, 
Er.de-1 

No,464 to 474 	are 
ar,plicants in 0.I.65/93. 

0* APPLiCANTS 
.,, Contd,/ 



anickam, 

iKode.

.A.Anthonysemy, 
Drive 	IB, 
U5, D.Nc.6, 
gar Pillayer Koi! 

 

481, 	C.tav,id, ..4/e O.Gabriel, 
Retired., Driver :tA t  grade, 
S.No. P 229, 223, 
Sesthri: Nagar, Sadaien 

.Palayem Road, £rode--2. 

C.ubrananien, 
S/,o P Cninrrepperi 
Retired., GUard 
Spi,, S.N, 12327 9  Plot 31. 
16th Avepue, 6aru Nagar, 
Ambethur, f'1adra-600 1053. 

C.Arokiasarny, 
S/cD P..Chiflrlapparl, P.etird. 
.Drjv3r 'A.' S.No. P 25 
D.No.17, New Street, 
Eroe-1. 

K.Pa1en1appar, 
S/e Kaappa cjUfldP.r, 
Retired., Driver 'A', 
S.Nr. P 7682. 
Alava Gounder Kdu, 
Manienr, Salem—lU. 

485, C.Rengasamy,. 
S/. R.Chinriesamy Na1, 
Retired., Driver, 1A' Spi. 
S.N,, p 2831, 32, 
Gh66sethcttam, Udumalpet, 
Pin-642 126. 

486. S.Pibdul Kareem, 
&/o Sheik Jameludeen, 
Retired., Driver '' Spi. 
S.No. p 2815, 30 Burrah 
SahileStreet, Mount Ro3d, 
Madras-2. 

487. R.N.Goviridarajalu, 
S/c R.Narayanasamy Naidu, 
Retired., Driver 'A' Spl.. 
S.No. p 4661, 51 North St;'etyt, 
Thirubuvanem, Kumbakoram, 
Pi-612 103. 

1,No.475 to 48.7 are 
applicants in 01.66/93. 

,... APPLICMNTS. 
• 
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Kennnl, 
W'r, I j¼e K.Sinodafl, 
Retired,, Driver 'A' Spi. 
S.No, p 6826, 
Ilaligai Netesen Stores, 
Nader Iledu, Poonthurai Road, 
Erode. 

A,:yalakshmi, 
ii,'o Late P.Angamuthu, 
Retired., Drive' 1!? 

S.No.P 2042  Nc.??. 
Pil1.yar Koil Strett, 
&an9liandapur8m, 
TiruchIieppalli. 

G.Philendem, 
U'/o Late T.Covindo1i,. Rtirc4 ., 
Driver 'P Spi., 	4E5, 
No74, \JandikarElr.thottRfll, 
Kol)arnpalayam, Etooe-2. 

R.iaya, J/o Late V. 
Ramaiinern Retired., 
Driver M' 51p1., 
S,N, P 3789, ED 2E 
'Ht Type, Railway Colony, 
Erode. 

493•  Dhanalakshmi, 
'ui/n Ltr 5,K,SvprEkes'', 
Retired., Driver 'A' 

i; S.No,P 2895, 
ED 352 8, Railway Colony P.C., 
Erode, 

494, Parvathi &akthivel, 
tii/o Late M. Sakthivel, Retired,, 
Diesel AssistQflt 
S,No. J/M 648, 422 H 
Railway Colony, Erode. 

495. Nallainmal, 
'ui/o Late C,Tholasiappafl, 
Retired., Driver 'C', 
S.Na, p 6579, 29, 
Kumaran Street, 
Kollampaleyarn, Erode, 

6 K,Lakshmi, 	
Retirec w/ Late K,Ra:18, 	 ,

j 22, 	

APPLICANTS Colony, 	

::.contd./— Erode, 
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497, Sampbornam, 
ti/o Late P.Arumughem, 
Retired,, Driver tAt, 

J/II 818 0  
ED 194 D. Railway Colony, 
Erode. 

498. S.Geeja Ba! 
W/o Late M,anesan, 
Driver 'A' Spi., 
5.Nc. p 28941  D.N.16, 
Lenin Street ChLjrh 1e6. 
Railway Colony P., 
Erode, 

499, Pappa, 
W'/-, Late K.Krjshnan, 
Rekired., Driver 'C', 
S,No, P 79451  

Mooppaner Street s  
Old Süremangale.tn, 
5qlem-636 005. 

P.M.Afokiasemy, 
S/c R.iluthu, Retiiod., 

V S Driver 'pi., 
S.No, p 17189  No,752, 
5th Main, 8th Cross, 
MC.Layout, Vijayanear, 
Bangalnre-40. 

•N.Mareppa Dasary, 
S/o Naryeni !3isary 
fletired., Driver 18T 

- S:No,P O83, \13/48, 
Peria kJecaqampatti, 
Vie., Danishpet R.S., 
Omaiur T.K., Salem District. 

to 499 are 
ppL!crit in O.A.67/93. 

Pushpavalli, 
WIo Late V.R.Veiumv; Retired., 
Diesel Assistant, 
5.No. J/M 1242, D.No,64, 
Vavooce Street, 
Kollampalayem, Erode--2. 

M.Kannian, 
5/0 K.S.Nadhaleiinuthu, 
Retred. Driver 'B' 

01  D.No,15 
man Colony. 

,81rs 	T vu pp u r, 

5O4 	K.P OAD 

4 WN". 
 

( 	ud 
\ i 	"'o SEE, 
\G\ NFai 

9Sale.m 3 - 

Ilk..U* 	Refired., 
rsr4l,, S,No. 15212, 

ion y, 
ad s, 
16. a .. APLICANTS 

. 
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505. A.Krishnesuamy Neidu, 

5/. N.Arumanatha Neidu. 
Rel±red., ipl. Grade Guard, 
SqN.14310 Kandarnpathy PLt, 
Selem-636 005. 

506, P.K.Sul.chana, 
W/o K.[1.Paramswsran, 
Retired., Driver tC', 
5,NO.P 4800, ED 397 B, 
Railuy Colony 
Era de-2, 

507. P.P.Raman, 
5/. P..Paththoraria lyar, 
Retired., Guard *81, 
S.Nc.15243, Dhanalekshnn. 
Upstairs, Near Temple 
Subramenie Nagor, E.eleri5. 

508, K.S.George, 
S/o k.5impson, Retirpd 0 . 
Passenger Guard, 
S.No.13413, Plot No.42-, 

NP,157 A, 
Thruiakev&r:dnur, 
5elem-636 005 

509. R,Venkateura, 
.5/o N..RRmrdrtha1I1, Re;irwJ, 
Guard 'A', 5.No. 1.5853. 
5/137 	t,dhkr.' 
Jagirmmapa18yam P.O., 
Salem—S. 

511. C.Fongia Gounder, 
5/0 Chinrappe Gownder, 
Retired., L.cc. Shunter, 
S,N.. P 4374, Pens Mottur, 
JagirAmmapalayam P.O., 
Salem— 2. 

K.S.Somasundaram, 
S/c K.K.Subha Rathjnam Iyer, 
Retired [uard 	Spi, 
S.N.,6711 9  No,75, 
Vinayakar Koil 3rd Street, 
Moolapalayem, Erode-2. 

Julie, W/o Late S.8aggyamy, 
Retired. Driver IV Splmvo 

S.1..P 32612  3/1 South Udcm 
Coimbatore, 

K.Kandasamy1  S/c Karupper;nar, 
Retired., Psistent Guard, 
5. No.161 C, Odaikinethuputhur., 
Rmadevam P.O., Ramedevan Uiilage, 
via,Kandanpalayarn, Narnakkal Taluk, 

VV Salem District. ..... APPLICANTS 
, ,.,Contd./- 



1. 

.. 65 .. 

514, S,Koselai Chandr.a, 
U/c, T.S,Suominathan (iato), 
Retired... Guard 'f'' Spi., 
S,No.7619, ED 353 PA P  

Railuy Colony P.O., 
Erode-2. 

515. 	P.Plame1u, 
cr/c, Late 11.Palaniappafl, 
Retired., Driver 'A' 
Spi. S1No,P 2893, B 19 
Jeeve'Ncçr, Renqompea'veir:  
Erode-s. 

516, C.V.Narayanan, 
5/0 C.V.Krishnan, Retired., 
Guard'Al S,No.3283, 
llythri, South 3szar, 
Payyanrur. 

:LI.NO.00 to 517 are 
517. Srrt. R.K.Parvthi, 	 ppiicnts iii 0.A.68/93 

W/o Late K.b.Iangas&'', 
Retired., Guard 'A SpL 
S,No, 

 
EA 1124, Elayo 

Subremeni6 Nger, Slem 

si;. J.Regupathy, 
s/c, S.V8jiravel, Retired., 
Driver A' Spi., C14 
Kannan Wager, V.0.C.Nagcr 
Post, Thhjaviir-613 007. 

R.11ehabookhan. 
S/o A,Rahimankhafl, Retired., 
Driver '' Spi., 
S.No,P 3053, No.82, 
Renqeñagar, Suramangalam, 
Salem-S. 

f1.Chinnu, S/c r1.tlechery, 
Retired., Driver W. 
5,No, P 2815, D..No.261  

6th Dherma Wager, 
Suremerigalam, Selern-5. 

AJ%bdul Wehab, 
5/0 S.11.Abdul Azeez, 
Retired., Driver A' Spi., 
S.No.P 3691, No.101, 

Wager, 
Wager Road, 

	

(r 	5uanel Am ,5elem, 
Pin-636 005. 

	

5 S2.41 	Usuf- 
3 S/c Kt- aJ I'1ohiden, Retired., 

Drive 1 ', S.No.P 2115, 
" c— 2IehthStreet, Old 

u - 
 

rafalani, Selem-66 905, PPLICAWTS 



Il0Ramasamy, 
5/o flunusamy RetIred., 
Shunter(Loco5, SNPTJ 111196, 
D.1o.122, Feryar Stet. Old 
Suramengelem, Salem-b. 

K.Palani, S/n Kolandal, 
Retired,, Loco Shunter, 
S.No.P 5256, 5/89 
lnna Nagar,. Jagir Ammapelayam1  
P.O., Salem-636 302. 

K,Govindasany, 
S/c Kendasarny Nicker, 
Retired., Loco Shunter, 
tBRI  S.No.P 9477, 

D q NI 4 2I1  Dhermaner 
3rd Street, Sa1m-. 

K.Ramskriehnan, S/c P..Kuppe, 
Retired., Driver 'A' Spi., 
SNo,P 2164, 1, /85, 
Lekshumi 111am, Jagir 
mrnapalayam P.O., 

T't,Annama1i, S/o  F. M'jthu, 
527. Retired., Driver 

S.No. P 5192, 1).NnJi/4, 
Pariyev Street, Old 
Surernenelarri. Se1.em-

Periannan 5., 

528 	S/c S:eraryar., Rct.r€c.. 
First. Fireman, S.No.P 745..c, 
15, 11a'amn:an Stroit.  
Solam Pallam, Salem-S. 

P.Subrarnani, 
S/o Peleni Gounder, Retireth, 

529. Lobç:S1unter t8t, 
SO1  P 7455, i116r Street, 
Solampellam, Salem-S. 

1v1.Arumugam 5/. Marappa Goiider, 
5304 Retired., hunter 'B', 

S.No. p 8078, A/65 Keel Stroet, 
Rriyagoundar Patti, 
Suremanqalam P.O., .ialen-5,. 

1LChellakannu, 
531 	S/n Munusamy, Retired.,, 

Loco Shunter t8t, 
S.No.P 7946, B 39;  back of 
the Ram Theata, 

pPPLICArTs 
.,,Co:fltd./- 

I?, 

I 



A.Perurnal, 

3. Sb B.Hanuman Retired., 
Loco Shunter 
S • NI P.  80791  131 A 
Riiuây.. Colony, 

. 	Salem—S. 

ft. A.mrpasi, 

	

534. 	• S/o K.Raman, Retiic., 
Driver 'A' p1. 
5.No. •PTJ 100.57, D.No.81, 
A 1asque Street, 
OldSuremanqelam, Saler: 
Pjri-636 C05. 

V. Kendaswamy, 

	

535, 	S/c Vellalys G0L'nder1  

Retii'ed., Psstt. uari:  
S • No. 724.6, Thir'jmaga! Sitrmetv -
D.No.i39., Bcdinaickan PRtt, 
Salem—S. 

Ye sod a, 

	

536. 	W/s Lece T5.Srjpiveer., 
Retired. Driver 'A' Spi. 
5• j• P 1846, 10 Nehru Stzeet. 
Old 5uranengiam,  

Janaki Thailammal, 

	

53, 	td/o Late A 1rjunan, Retired., 
Driver 'B'•, S,No..P 30601  

4/248 A, Bharathi Nagar, 
Jagir Ammspolayam P.O., 
Salem-2. 

P.V.Pechamuthu, 

	

538. 	5/0 P.tlelusamy1, Rctii'ed., 
Guard 'A' Spi., S.N..1223, 
386, Sakthy Vinayagar Koil. 
Street, Psonthural Road, 
Er,de-2. 

iiNr.5-18 to 537 are 
applicants in OJ. 
No.69/93. 

539. 
t .H.Gilhooiy, 
5/0 R.S.Gilhoily, Retired, 
Driver 11ki Spi., 

03, 36, 
m, AlaapLr3m, 

en, 

Iasacy, Retired., pi., S.Wo. p 3052, 
2, lind Cross Street, 
kkam, Ambathour, 

... oAPPLICANTS 



as uuaroien, 
S/o R.Rengasamy Naidu 
Retired., Driver 	.p1. 
S.N.. p 2864 9  2 A North 
Vellalai Street, 
Pendamargalam, Worivar, 
T.ruchy-620 003. 

M,Anthonv, 
542 	S/ .L.thaiairrutPu 

Retired., Driver fAI 

Spi. S.No.3030 9  Nu 510, 
Netaji Rood, fiarapalarn, 
Erode-2. 

S.avarinayaciain , 
S/C') Prok1aiii 1eired. 
ASOiStBflt Guard, 
S,N, 7122 West 
Marianatha.urarn, 
Dindjga1-6, 

J.io.;'33 to 543 are applicants 
in UJ,f\tu.70/93. 

U,Achuthan Nair, 
S/:.P,Narayenan Nair, 
RetIred Guard A) Special, 
S.Nc.7628 5/1584 'nugrah', 
Asokapurem, C17Jt-673 CCI. 

T,Kunhrnpn. 
S/. Narayenan Nambiar, 
Retired... Guard 'B 
S,N.1  6302, Kuttiyil House, 
P.0,Ileledj-673 522. 

11,Visuaathan, 
. 'S/a K.Balakri8hnan Nair, 

Retired., Guard 'A' Spi. 
S,No,151641  H.No.1/4599, 
htAswathjU East Nadakavu, 
Cal jcut-6. 

T.P.Padmanabhan Nair, 
547, 	S/a T.J.Appu Nair, Retired., 

Guard W. S.No.1937, 
Usha Mafidir, P.0.flankavu, 
Caljcut-673 007. 

K. Krishnankutty Nair, 
549. S/a Unnichathan Nair, 

Retired,, Guard TI  
S.N..1502, Vadakkeyii Hou, 
P.O. M.I.E.KunrarnangaLm, 
Cal i.cut. 

V 
... APPU.CARTS 

Contci/— 
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V.Reheven Nair, 

549. 	5,'c Gvidn Nair, 
Retired., Brakesman, 
&,Nc.3024, Raghava Nives, 
Chiramangalam, P.O.Neth.ave, 
Parappanangadi, lalebar. 

Ii. K. She skaren, 
/o U.K.'Jelu, Recired., 

Guard ?? Spi., .No,762, 
Urpakandy House, P.C.,Triw- 

-6'6 302. 

K.C,G"vindai1 Nair, 
S/:C e Raman Nair, Retirc. !. 
Driver 'B', S.G. 7186, 
Edeth House, 
P.OuThalékulathur, 
Calicut - 673 317. 

1< • f he rid u ku t ty, 
Sb K.Chekku Retjrsd,,% 
A.sst.Guarc, 
Koyirnekandy House, 
P.0.Elathur1  CCJ.jL.U..- 

673 ctj:. 

r.suhr,1an, 
S/o P.IucJan, Ftetlrei., 
Guard 'A' S.N•w GP .6BB, 
Nani:an huuc, 
Near Water Tank, 
P.O.Puhiyia, 	litt- 

673 C04. 

K.K,Pararneswaran Nai, 
S/c P. K. Euaran Nir, 
Retirea., Brake smen, 
S.Nn.1460, Kulanga:, 
P.0.Lakkidi, Pelgh;. 

A.Athutheri, 
S/r N.Koudan Nair, 
Retired,, Guard 
S.Nc. V 144, Srevelsarn, 
Nenkara P.O., Pe.ghet - 

67$ 613. 

Si.No.544 to 555 are 
applicants in O.b.71/93, 

C,Solsmcn, Rctre1., 
S.No,P E819. 

i Nell Fcea, 
009. APPLJCI4NTS .. . 

. . .Contd./— 
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 K.theppan, 
S/o Kalieppa Gounder, 

7• 	Retired Shunter 'B', 
S,No.P 4453, D,No,110 
l4rup'u Meles near, 
paipass Road, 
Poondural Road, 
E:oe-.2, 

MZulekhabi, 

558 	
u/a Late 5.K.Sy'd Anani 
Retired. Driver 181 

SNo.P[J 10125, L.268, 
Periyr Nagar, Hoinc 
Erocie-638 OUt 

S.runecha1am, 
550. 	S/c A Sub1e P.Lllel, 

Retired., Guard 1141, 

Spi. S.No,89950  D.Nc/7, 
New Street LBrie, 
Tr.chirepally, c.t,-:' ou. 

N.P.Vaiivclu, 
560. 	S,ulann1jsPtty; Reti:t., 

Driver ret S Nc,U/17 
Ntchipe1ayam, L.Puthur(P.0:' 
Erede-638 002. 

C7asupathy, 

561 	.T,Chinnasamy
, 
	Desiker. 

Retired., Guari IrI, 
S.No.12152, 73, Kosemads Stre3t, 
Tiruvannamalei c'.t.i., 
Tirü.vennamelei, NJ.District, 
Pjn-606 601. 

11.H .Abdulrahinen, 
562. 	/" M*hamrned Hussein, 

Retired., Driver 4.1 9  
5.No,P 2294, Mannarkulsrn, 
Near Indlen 0vr3c Bank, 
Tiruchireppelly-620 020. 

K. Ntchiruthu, 
S/o Keruppen, Retired., 
ssistent Guard, 

5.No.7118, Perasamy House, 
Palaispuram, Five Reo, 

- 	Karur, Tiruchy Dist. 

rl.u.Peulrej , 
S/c M.\Jedhaneyejem, 

564. 	Guard 1t (Retired), 
S,No,13856, Arul 111am, 
117, Cauvery Nacar, 
Kulitalei, Tiruchy-539104. 	. 	... 1PPLICATS 
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K.M.Devanathar, 
S/c P.MeenakshisunderEim, 

	

565, 	Retired., Guard 'P' Spi.,, 
S,.No.10438, No,222, 
Lenin Street, Railway Ccicny 
P.O., Erode-2, 

,John 
S/o.Leminathe Pil:ii, 
fletired., uard ¶pl., 
S.No.14326, No.25, 
5th Crass, Pararnasiaprr 
Lelgudi, Tiichy Distiit 

pin-.621 61Y. 

V.Srinivasan, 
5/c R.Venkaterame lyot. 
Retired Guare Ps 1  Spi. 
S.No.9456, No,IB, 
DrAmbedkar Road, 
Bhuvaneswari Naq'r, 
Caimbatorc. 

- 	\J,fiarimuthu, 

	

568. 	S/o Venkattuonelam 
Retired., D:iver 'Et, 
S,Nn,P 94G9. Kalilkedu, 
Ornalur Pest, Salem Dist.rit. 

E.Periasamy, S/c El1.3pp6rl1  
Retired,. Asst. Guard. 
S,No.754b, Pwincehi, 
Coimbetore District. 

K.Ragothama Ra., 

	

570. 	S/o <.Kupu Reo, Retired., 
Guard IA I , S.No.10694, 
P1st No.809  Flat Nc.33, 
Kelyan Neger, Sanjiva-Teddy 
Nager P.O., Hyderabad-500 038. 

K.0 .flohan, 
571. 	/o P.K.Veretharejalu, 

Retired,, Driver TAt  Spi. 
S.No.PTI 10372, 19/8, 
Mariammankóil Street, 
Salem, Pi.-636 005. 

51,No4 556 to 570 are 
applicants in 0.I.2/93. 

572. 
fvl.ThangaIaj, 
S/ C.Ilenickem, Retired., 

ON 
ssistept, 

* Nar1emmenkoi1 SLet, 
36 0050  

al, 
P.Ivl u ru gasen, etiLod., 

S.No.16321, 469  
et t  Old Suramangalam, 	

... APLJCNTS. 
t. 
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K.H.Rahima, 
w/11 Late C.Nagasundara, 

	

574. 	Retited Diesel Assistant 
S,No.J/f1 497, 30, Nehru tret, 
Old Sjraman.alam, Salern-5. 

K"-ishnemmel, - 

	

575• 	U/. Late Korthan, 
Retired,., ssistant qu8rd, 
5.No.605, D.No,5, eieeh 
Stree€., Old SurannçlN, 
5alem—i. 

Cateerene, 

	

571. 	W/o Late D.K.Pcte:, 
Retired., Driver it  
Speôiel, S.No.P 17969  
130 Fnthoniepurm, 
Suremangalam, Salom. 

Njapalas6mY r  
5/. tJareynasamy REjU) 

	

577, 	Retired., Gljerd 
S,No,130flE, HG 338 
Hnisin6 Unit, nna aqr, 
Trichy-620 015. 

N. Kuppr 

	

5Th 	
S/c Narayana Naikor, 

	

.' 	Rtirod,, Firemen, 
S,No. 942 2  2/i62 1  
&iv.athpursm P.O., 
Salem, in.636 3C'6 

tvindemr"e1, 	 Sl.r'i,571 to 579 are 
tJ/o Late K.Frumugan, 	applicants in 0J.73/93 
Retired., II Firemrn, 
S,No. PTJ 17449, 
Ammapelayam, Salem, 

P'rarayee Fmmel, 

	

580 . 
	W:/o Late R.Thangamuthu, 

Retired., Driver tBt Grade, 
S.No, P 9437, 60 2, 33, 
S.K.C.RWad, Erode-638 C09, 

Kous alye, 

	

581 	
J/n Late C,Pnnnusemy, 

	

' 	Retired,, Guard 
Spi. S.No,15313, 301  
LIC Nagar, (1.ciapelay9m 
Erode-2. 

-.. 

S 

,Contd. I- 



..73.. 

E,RamBn, S/o E.Sem.i 
Retired., Diver 161 

.512. 	5.No. P4242, Edethottethil 
House, P.0.Kedalundi N8o6ram; 
Ma1a5purem Dis±iict, 
Pin-676 312, Kèrala. 

K.Raman,S/. CFindu, 
534 	HetirOd,, First Firoman, 

S.No. P 7147, Vekeeri 
1eetha1 House, P.O-,. 
Pala€h, (vie)Kakkodi, 
Pin - 6'73 611, 

54e 	
Lat 	iiK.BadLcchciam, 

Cid Nidamangsia, 	 Zil,No,580 to 584 are 
Nidernangalam r.o. 	zipplicants in O.F.74/93. 

L.Vasudevai Nair, 
85. S/s N.Gopelari Nair1  Rptjjt1, 

Gjard 'h', 5.Nn,7319 
So1ha1eyam', C/c Stat3n 

Master, Veniyama1a 	• .11C , 
Malepu'am Distri.t, 
Pin - .679 339. 

M.Kutty Malu, 

586 	
S/o Lte Pi.R.Sankarsn, 
Retired., Drive, 
5.No,5707, (ladathil House, 
ErerI1djp \ic'/al, P.O. 
frakinar, Kozhikode, 
Pin 43 028 (Stpff 

I1.5.chuthan Nair, 
.5/u f1,Krishnan Nair, 
Retired,, Guard 'h', 
Kariyatkuni. House, 
Narakode, P.O.Keezhariyoor, 
Kozhikode - 673 324. 

.• 	K. N.ankunni flenon, 
5/6  V.Medhava Menon, 
Retired., Driver 
S,Np. 6966, Rohini'3ihar, 
P..Chettipadi, Pin-676 319, 
ParappananQadi, Malapuram 

District. 

P. Kuttappa.ri, 
5.89. 	s/. P.Ren.en, Retired., 

Fireman 'A', 5.Nn.P 5177, 
Pskkadaath House, 
P.O,l4riyallur, 
Calicut, 

V 

S1.No.585 to 568 are 
apj1.icants in O.I.75/93. 

r... RPPLICNTS. 



51.No.593 to 595 are 
applicants in O,.78/S3. 

0 
., 74 

.M.Janu, 
U/ø Late ..l.Thenan, 
Retired., boo 5hunte:, 

81q3, 
tdhikerimanema1 House 
r.O.riyallur -.673 34. 

t.K,\Jelayudhan, 

591 

	

	Retired., Shunter/LHTS, 
tuzhit-hot-tu Parernbi, 
East of CemethoriRc'ed, 
CoOhin - 13.  

S3,tia,589 & .590 are applicants 
in :O,,76/93. . . .. 

P • ii. Kumer an, 
5!17. 	Retired., Driver, 

Southern Railway, 
Puzhekkel House, 
.rludeppalore, (Via) 

lathure, Paighet District. 

51,'o.591 & 592 are applicants 
j. 0Ii.77/93. 

M.flc sea, 
R,tireri (' 

5973 	flathei College, 
temmeth Vayel 
Pattathatiam, &iiliii. 

V,Arjunan, 
Retiro.,,Driv0r 'B'/QLN. 

594, 	Karmaleyar, 
Pattatheflam, Quilon. 

P 0(lercita 
I/o Late hri Dominic Ssbstien, 

5950 	Retired., Driver !h e /J.1 ., 
Pathan Parambe, 
Near Trnspnrt Office, 
Quilon 

N. K. Gene safl, 
5/. 11.N.KrishnemOorthY, 
29, Ramànuem Street, 
Ka1l'ikuzhi, Tric.y.2C, 
Retired Guar/Spécia1 Gra&, 
Southern Railway. 

T.M.,ThangeIregaSRm, 
S/a Nichel, 2 k/4-81  

First Street, 
Aniai Nager, 11all1gaipuram 
Trichy-1., Retired Driver 
Grade, South8rr, Railway. 

FI,Vincent, 
S/c- .J.Imbrse,- 
27, Poonthottarn, 
Kemr's Town, Trichy, 
Retired Guardi'Speciel b 3rade f  

.ySuthern Railway. 
...: .PPLICRNT5. 
...Contd./- 



-. /,Subrsmanian 
59 	5/c E."enkatraman, 

21, Thondaman Colony,.. 
Iletr Factory Road, 
K.K.Nagar Post, 
Trichy-21. Retired 
Passenger Guard, 
i.Railuay. 

,Antony, 
600, 	Sb Sovrimuthu Pil1a, 

41 1  fl115y2puran, 
(lain Read, Trichy-1. 
Retired., Shunter 181  C:de, 
Southern Railway. 

R,Gopalan, 

601 	D.Ra.naphardran5 
125, (lqriemmri KoU.  
Pcnmalipatty, 1old3i' Rnc, 
Trichy-4. Retired. 
Passenger Guard, outhrti 
Railway. 

662. 

6I3. 

6040  

605. 

I.K.Srinlvas3n, 
/o T.U.Krishnasrny, 
131, East Chittra Street, 
5.rirar9em P.O., Tr5.chy, 
RetjrecjGja:d/eciel 
Grade, Southern R:a ijw y. 

R,.lagarsamy, 
5/0 Rengesamv Naidu, 
328/8, Railway Colony, 
Trichy-20, Retired Lco 
Shunter 'B' Grade, 
Southern Railway 
(Trichy Division). 

M. Issac Chellih, 
s/o S.11anuei.(iate), 
Reti"ed 'Al Grade Guard, 
Southern Railway, 19, 
Keela Kssa Street, 
eemanagar, T.richy-.-1. 

S.(l.Kasim, 
S/c Sheik (lasthan, 
39/8/17—E, innamthar 
Thoppu,. Tennur Pcst, 
Trichy-17, Retired Drive:, 
ACrade, .Southrri fl3ilway *  

undaram, 5 1/0 Naa Pjilaj.., 

4 

'p. RPPLICP.NT5 
,Contd,/— 



.. 	76 	•, 

• E.Abdul Razak, 

607 S/a fohmed Esuff, 	- 
55, 	Ioo1akollei Street, 
Tenn'jr Poet, 	Trichy-17, 
Retired Shunter/B Grade, 
Southern Railway. 

I.Innasirnuthu, 
60. S,o 	Irir,esjmuthu, 

• 
Kalkothan'jr 	Uill'ge, 
Purothavkudj Post.-621 	3 

• Ilnga KLChI, TrichyDtHc 
Retired Driver/ 8 

• Southern Reflay. 

S.Ruben Gregory, 
60. S/c D.T.AaSundaralTi 	P11 

5/A, Convnt Fad 
Coritonement, Trichv—i 
Retired Guard/Spec1 

• Southern Railway s  

fl,Kereein 	Eiaig, 

6W. 

 
S/o \J.Punueer Beiq, 
Np.13, 	Perisine' 	itispt, 	 H 
Kjapet, Trichi-1, 
Retired Guerd,'A Grade, 
Zouthern Rai.lway. 

P.Aritonisarny, 
S/a S.Doraisemi Pilli, 

'7—B, 	Let Street, 

Tt'ichy—l. A etired Driver, 
8 Grade, 	Southern Railway. 	• 	 • • 

.T.R.Ethirajeri, 	 • 

612. 5/i Thiruvengedathan, 
53, 	North Chithre Streec, 
Srirangarn, Trichy-5, 	 • 

Retired Passenger Guard, 
Southern Rajlua.. 

• K..Raghavasiinhan, 
3, 5/a  C.Annthecharier, 

• 1, South Devi Street, 
Rengangar, Srirangem, 
Trichy-6, Retired Guard! 
A Grade, Southern RE11U8y, 

• S,Murugesan, 
H 	614. s/o K&ubranjanian, 

PlotNo,5, Theimanevai Stret, 
.1 	 • Tyyappa 	Nager, 	Trichy-21. 	 •• • 

Retired P66sengar Gu.rd, 
Sjthern Railtay, 	 - 	 . 	PPPLICANT5. 



I 
( 	 77 4. 

R.Viswanathan, 
S/u N.R.Radhekrishnen, 

	

15. 	5-C, Sa3the Street, 
Ba1ejiNivas, Ayyappe 
Triciy-21., Retired Guard! 
Specia.. Grade, Southern 
Railway, 

Gerald Edward Rodriqjes, 
Sle Geield t:dwprd, 
24,/A Ardhi Bhegucri StreeL, 
Tendrel Nager, 
K.K.Ne 	st, 
Trichy-21. 

R.Rengasamy, 

	

617. 	s/o Rarnesemy Kavander, 
62, Railway Colony, 
Bells around, 
Trichy-l., Retired, 
Shunter B Grade, 
Southern Railw9y. 

P.Raman, 5/0 Pitch85. 

	

610. 	118, Priq Melo.Jp8ral, 
Trichy-1. Retired. 
Fireman/A Grade, 
Southern Railway. 

C,SethuramHn, 

	

61. 	S/o Gopalsamy Naidu, 
Crawf'otd Rilwey Ciny,  
Trichy-20, Retired 
Driver/h Grade, Sov'herr 
Railway. 

S.Thangaraj, 
S/i, M.Sebastian, 

62 	5/241 ThIrunagar, 
Putunalei, Trichy-4. 
Retired. hunter/3 Grace, 
Southern Railway. 

D.Devadoss lfred, 
s/o A.P.Devasirvetham Pilla, 
1:37, rluthuraja Street, 
Nudaliar Chatram, Trichy-i. 
Retired Guard/Passenger, 
Southern Railway. 

S,Pnt.nisamy, 
So Sanjeevi Neidu, 
61, T%/1, Thanamant Cul ny, 
oreicamyputam, Trichvi. 

red Driver, Stjuthcr 

/1 

... APPLICNTS 
.Contd./- 



. 78 .. 

S. Krishnen, 
s/o T.E1Sarengapafli Naidu, 

623 	61 7no.rxethi Ammen Koli. ratreet, 
Srirangam, Trich6, 
Reti'e.d Guerd/# y— pec1ai Grede, 
Southetn Reiluay, 

T.V.Naganathafl, 
136 9  North Chithirai. 

524. St:eet Sriangam, 
T'ichy-6 Retired, 
Guard/Pt pecia1 Grad 
Southern Railway. 

ft. Narayanasam, ' 
187, Chitrai treét, 

625. 	Srrangam, Trichy-6 
Retired Guard/R Griide, 
Southern !alliay. 

K.N.Subramanien, 

626, 	North Chithfrai Srea 
Srirangarn, Trichy-6 
Retired Cud/ Gi:ade 
Southern Railway. 

L.Rangenahn, 
5/o T,L6chumanafl 
71, KandI Street, 
Srirangaii, j , richy—
Retired Guard/B Gtade, 
Snuthcrn Railway. 

5,R.Yamunachari, 

6.2 	•t 	.teflg8SUemY Thaaci, 
3, Uest Uttra Street, 

Srirngam, Trichy-6, 
Retired Guard/F' grade, 
SoIjthQl.h Railway. 

.1. 	S.Jeerappan, 
S/o G.Soundarara Pillel, 
143, Main Road, 
Sarigiliandapuram, 
Trichy-1. Retired Driver/ 
F' Special, Southern Rai1wy. 

A.M.Joseph, S/t, A.Ainbrose, 

6300 	, NSn.18, Pcittakara S€reet, 
Palakkarai, Trichy-1. 
Retired Guard/F' 
Southern Railway, 

S.P.Pidaikaiasamy, 
631, 	5/0 S.Prul P1.11ai, 

26, 	kkadiStreet, 
P.alakkarai, Ttiohy-1. 
Retired Guard/B, 
Southern Railway. P PL iA NTS. 

.,.Coritri./- 

I 



C. ntnycpm y, 

	

633 	5/. P. ,Chjnnjah lJdayer, 
IS, Suqados3 Mand'Street,, 
Beu Road, Trlchy-2, 

P'.Syeá Jaffer, 
Sycd Ahnmod, 

	

634. 	6, North Swankare Stre't, 
Near 8bir Road, 
Trichy-B, Retired TJrie./ 
A,, Southern Railw8 

V,Periyasamy, 
S/a G.iJeithia1ing,, 
32, Kazapettaj Line, 
B'3zaerStreet, 
Trichy-1, Retlrai rrr" 
A, Southern Rail'ay. 

V,lagirjst.jamv, 

	

63, 	S/0 N.S.VeeraEuaq.1  %a .,rjf i1  

8, Dcotor Isaac Lane, 
ierdepUrem 

Trichy11  ketirsc Gc'ds 
Guard, Southern Ra1lt.8y. 

S.Abdul Subhan, 

	

637, 	5/0 Shk 6ahj. 
38, •Sathyamoorthy Street, 
Senthañneerpurarn, 
Trichy-4. Retired Guard 
A. .Grde, Southern Railway, 

. 	H.Anmer Sasha, 
S/c Md.Hassajri 23-I, 

- 	Varathamasemet Street, 
Sangiliandapuram, 
Tric'hy...l, Retired Driven 
A,, Southern RaIlway, 

DeDhanapal, 
631. 	5/0 R.Durairaju Chettiar, 

159  Kajapettaj Main Road, 
Trichy-1. Retired Guerr1'A, 
Southern Railway. 

7Wbjia,n Lath, 
K. Colo,, 

Road, 
N 	 Gate, 

((1(( 	

1 yO, Retired flrver 	

• 

:'-/ 



L 

. B •ö 

A.Ramu, 

641 	S/c Appevu Karukechi, 
69, New Str'eet, 
r1kakeai, Contonemerit, 
Trichy-1, Retired Drlver,/ 
B, Southern Railway 

R. Kaliamoir thy, 

642. 	K.Ramasamy, 1, 
Kannagi Street, 
&uram6iu')ur8rn, 
Trichy-20., Retired 
Shuntina Driver, 
Southern Railway. 

MDeraisamy, 
643 	S/6 V,flarutharnuthu, 

23-C, nna Na8r, 
Subramniapuram, 
Trichy20. Retired 
Driver/a-., outh€n'n  

R1azharul Heq, 
644. 	S/c 5,,ht1 l Razck2  23 

Syeda Mohaned RotFe: '- er 
Bemenaar, Tiohy-1,, 
Retired Guard-A, Southern 
Railway. 

A0Pnthony LouIs, 
645e 	S/b C,ArGk1c81rj Pn.Ja:. 

91, Keels •Pecfayachi Street, 
Near Eda Street, 
Palakkarai, Trichy-1 
Retired Guarl/A, Southern 
Railway. 

P Ve n ka te s an, 
646. 	S/o C.Perurnal Naidi:, 

659  Highways Colony, 
Subramaniapurpm. Trichy-20, 
Retired Driver/A Spi. 
Southern Railway. 

K.ileenakshlsundararn, 
S/o IVI1Kumarasamy PIllai, 
5i, Annarnelai Street, 
Erode, Retired Guard-A, 
Southern Railway, 

P.rputham, SI. A,Petei, 
47-6, 'nnan Illarn, 
Rz8à Nager, 
Surat'nángalan Pea-c 
Selem-3, etired Iiriver/ 
, Southern R1luev 	 ••• APPLICANTS; 



K.Periesamy, 
S/a E.Kolandn, 23, 649. 	VOC Street, 
Kollarñpalayam, 
Er,de-638 002. 
Periyar District, 
Retired Guard/., 
Southern Railway. 

V.Palenisamy, 
S/s NJe1u Paknadi, 

650 	10/92-1.1  NanjundpLren 
.Podar;u, C.oimL'atcre Cisir:it, 
Retired Cuad/A .pl. 
Southern Railway. 

R.\Jenkatachalem, 

51 	S/sK.Ramasarny  
117-1., Old Panu'r, 
RarnjeeNAgar Post, 
Trichy-9 Retired 3htirtur. 
rier, Suutherr RaIy.. 

S .So-iseimery, 

652 	G.SavEriIfluthU, 
5/2181  Muthukulam \'i.leqs, 
N.Kttupetti Post, 
Via. Rimiee Nagar, 
Tr1chy-9, otti'oJ  
P,. Southern Railway, 

AJ.Ramanathan, 
653. 	P3chaippa Iludel5 Str22t 

Kumbak.nam, Thanjavur District 
Retired Guarl/A, Southern 
Railway. 

Kbdu1 tiIah, 
S/c Khader Shaw Rowther 

654. 	N. Perlyar 8treet, 
ubramniapuram, 

Trichy-.20, Retired hunter/ 
B, Southern Railway. 

S:Gspalan, 
655. 	5/6 R.arinivasan, 

647C1 Railüay Quarters., 
Kumbakonam-612 001., 
Retired Guard, Southern 
Railway. 

S.Santiags, 
656 	5f0 Innasrnuthu, 

'< ikotharicor 
ost, 

ngakurichi, • 
c'T?Liatrict, Retir6d 

Southern 	
.,. PPLICNTS. 



0 
APPLICANTS 	• 

•,.Contd.,/- 

- 	-,' 

., 	$2 	, 

A . J ac 3 eth afl, 
li/fl, 

657. :A.rQk1Yam, 
58var1arkoil Street, 
Woraiytr 	Post,. 
Trichy-3 	Retired 
Fireman/A, Southern RaiiWeY. 

5..Pbdu1 	Kâreem S8h 4.b, 
• Sifw Sheikhmed, 	73, 

658 CentaI 8ez6r 2  Tennur 
Trichy-17, 	RtjDed., 
Specit1 Dfiroi./L 
$nutrern Rai1W'. 

,SudararejUiU, 
S/a 	G.Raiamaflflar 	N

a, dd, 
 25, Generel Bazzar  

Tennur P05t, Tric'hy-Y7  

Retired Guard/I  
Ssutherr. Rai1LCV. 

R.Vairap3rumflal, 

 S/a RariaSamy 	Pi]1a5,, 
281 	KrshnapUraIP, 
ricici1e 	street, 
ThafljavUL Road, 	Tichy-I, 
RetireS Drivei/C, 
Scuth(3rfl Riluey. 

jv 8subramefliafl, 

661.. S/a 	iilc'fl.LC<. 

House N..20/C-17  
Pnna 	Jgar, 
SubramànjaPuram, 
Trichy-20, Retired Shunter! 
B, 	Southern ReilkJey. 

'p,Pamanathefl, 
6620 Si'o 	K,Part.haserethl, 

.21/3, 	PoonnaiY 	'clbny, 
Devarayc 	Jeger, 
Trichy-219  Retired 118i1 

• Guard/A.Pl. Southern. 
Railway. 

S.1d.1ahboOb Ali Khn, 
663. C/a I 	Sher I"li Khan, 

16/5, Fourth Stree'€, 
Rengana9ar 	Trichy-21 
Retired 	Psseflcje'i' 	uur'-'; 
SouthernRail'Y 

S.DkshinamO0rthY, 
. 	K.&omasUfl8t 	i]lai. 

664 
17 9 	E,.B.oThiiy, 	Khajcrnalai, 

Trichy23 	RetIred Guard/n 
- - Southern ri1Uey. 



V.Krishnamurthy, 

665. 	5/iq C.Venugopel Raj, 
14, Kumaran Street, 
Melakaikander kottai, 
Trichy-11 Retired 
Guard/a, gouthern Railway. 

R.rna1anathari, 
S/o Rayappa Isariyar, 
70, Krishnarnoorthy Niger, 
Meter ractory Road, 
Trlchy-21 , Retired  
A. Southern r1jlUg',. 

T.K.Rajagopalan, 
Sbo T1U.Krishnasamy Iyonqr, 
2, First Street, K1Iukuh., 
Illupur Road, TrLchy-20 
Retired Passenger Guac, 
Southern Re1luy. 

K. Karumbairarn, 

66 	
S/ S.Kurnbalingam 9i115t, 

' 	46—B, Ramakrishrja Nagar,  
Kallukuzhi, TricThv-20, 
Retired Driver, Sçutherr 
Railtiey. 

G,uppusny 

669 	
S/c Gevinda Asarv, 
6/Pt, • 	etha Sae1 
Ilelakalkandharkottai. Post., 
Trichy—il., Retired Driver! 
A, Snuthern Ra1uay. 

T.J.Arun.achaler'., 
S/a T.A.Venkataha1am Pillal, 
56—F, Mudalier 'tree€, 
Wr3.yut post, 7richy-3., 
Retired Guardf, 
Southern Rajlue'. 

1J.!\Ju.596 to 668 are 
91.ip]jcans In 0.I.79/93, 

R,Krishnasamy, 
Sb A,Rarnesemy yyangar, 
3, 5rinivaa P11a1 Stree€ 
Near Satyan8ry3')a Temlc, 
tdet Plambalam, 	dras - 600 033 
Retied Passe nge; Guard, 
Southii Railua. 

• 

TRarnesarny Neic,'er, 
5?2.4Thirurnelai aicke:, 

,• 	 irst SLeet, 
Uadetti Vi1age, 
K.Satenur, Tricry 	sti.  
ti  Rerd F!rernan, Southern 

Railway. 

L 	

I' 

APPLICANTS4 
.Contd./— 



I 
4. 

K.M.bd1 1ajeeth 
6:73, S/c K.Thangemecra IMohtden 

8.249, 	S.H.E,L. 	Touhship 
Raniet.-632 4061 	rth 	cct Distrit, 	

Retired :shunter,  
Southern:Reilway. 

• 
.Krishnasamy, 	 V 

674. 
• 

S/NareyanasaniyP5.i1ai, 
V 	akthx U.inayaoar St"et 

Crawford, 	Trichy-12. 	 . 	

. 

Retired Dr 	er/A, sit  

RilWa/o 

.C.Amirth1ingam, 

675 
S/ol.Ganapathy, 	 . 	 . 

: Periyar Streut 	. 	 . 

• . <e1e.ka1kanderktteV4 	. 	

. 

V 
- Trichy-11'..REtij,ad  V 

Southern Railway, 	 . 

S.ndreu, S/c S 

675. Guru 	Illen, 	3rd Se 	 . 

. E4E.Coly 	M ahap'jra,p 	. 	 V 

V11...uptjr,, 	Sijtl- 	Pr 	o 
V O.Ls:rict., 	etit- j:st.r 	 • 

Drive-, $0utHrr Raihi, 

V 

677. 5/. I.Thahgavelu !ari, 
25, 	jndaam P1llai Thot.t3n • 

S 

• 

dajnat. 	L'thLjr 
.Trich,_12,.,. Retired 	Shuntec 	

•• 	 V 	 • 

V 

V 	 • 	•• 	
• outh'n 	Railway, 	. 	

, 	 V 	 •• 	
• 

S 	
• -j 	

• 	 V 

lsvnaraJu, 	
V 

V 	
57 S10 	Flutrukrishna 	Naidu 	• 	

• 	 V 	
V 

V Nathersalljvasai 	' 
Sarnya'ar 7hoppU, •Hctise 	No.37 • 

• 

. TrlLhy-8, .Rtired ~hunter, 	'• 
Southern Railuay. 

A.Pibdl Raiamen, 
V 679 	- S/c G.bdu: Kereem,; 

6/8, Jaila. PakkiriStreet, 
Piedural ROdV, Trlchy_8, 
Retired Dr:vr/Specj 	Grads, VSouthern 

VRllway. 

K.Raagop8 , 
S/o .Krisrnasarny NaIVJU, 

V 	 91, 	Il'1C.0 	o1rjv 	. . 

Edarnalajpet., Puthur. 
.Sundarrn Pi:1 	u-,otter,, 
Trichy-122 P.etjted 

V 	 Soufher ) Ra..Jway, 

 

.... APPLICANTS, 
V 	

Cortd/ 
V 	 Il? 



G.4<uppusamy 
Naicker, 

S/c 11.Gengathara Naicker, 
61. 	69, Illanqao Street, 

Pinmalaipatty, Trichy-4., 
RetiredShunter/B 
Southern Riluay. 

C.Andi, 5'6 Chinnaiyari, 
612, 	N,Kuttappattu, 

Ramjee Nagar Post, 
Pmbedkar Nagar, Trichy-i, 
Retired Shuntr, t 
Southe RaUwy, 

A.f1.5kill, Sb E.Sd11, 
683. 	124, Crawford Colony, 

Crawford, Trichy-12., 
Retired Shunter, 
Southern Rail;ay, 

S,bduI Kareem, 
'Sb Sheik IbrEhirt, 

64. 	56/A4,Singarathrppu 
Trichy-$, Retirec 	tcr 
Driver/A, S0L!the:n Riiuy, 

J.Issac, S/. R,Jseph Pi1y, 
6S. 	36, Raghavachary Street, 

Sembith Post,.Pera!ibur, 
Madras-600 011, Ret•iied 
:Jriver/sp1. Scuteri Reiii&y, 

R.Gopa1ekrishnan 

686. 	S/a S.Pathai'ish.n, 2: Sethurma Pii1j colony, 
Trichy-20, Retire Shunter, 

'Southern Railway. 

N.Jayaraman, 
607, 	S/ct NK.L.Naresa Ayyar, 

9!-D, Narasimma P.thary Colnn', 
Nanjikottal Road, Thanjavur 
613 001,, Retired Pass.. CU2rd., 
Southern Railway. 

R,Joseph,S/o D.A.Raçu 
688. 	Chettiar, I-a, Ve68n3yagrn 

Cetty Street, •Vth Line, 
...N.eoapettina-611 DCI, 

- - 	eMred Driver/k Sri, 
/.bthern Railway. 

.S/ 	C.Sadeye iftda1in:, 
321, 'Jandiyer Colonj, 
Thillai Nc?yar, Velar RaLI 

Thanjevui, Retired uird/ 
.s 1..,Southern ReiIiey. .. APPLICANTS. 

..Contd,/- 



1 
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.Velayutham, 
s/ .R.A.nnamelei, 

690, 12/VI 2364, Pookkara 
Vastha NeuStreet, 
Thenjavur - 613 001, 
Retired Driver/A 
Southern Railway. 

- R.t1urugaiyen, 
S/o Ramesarny •Konar, 

6910 	Nflifl Nager, 
Odayamarthrndapuram Pc3t., 
- 614 706, 
.Taluk, Retired Gurd/C 
Southern Railway. 

R.Gopdekrishran, 
St. K.RamafluiaJT! Naidu, 

692. 	Plot No.19, breharn Pidith'r 
Nagar, Via. Siaj1 Nccar,  
Thanjavui'.— 1., 	i-'e 
Driver/A, Southern.P'iLua, 

P.S'rinivasan, 
653. 	S/a Pachalyarpa iudeiiye:, 

.112, f3/4, iiudeiI,yar 
. Mudaliyr Cheth.trarn, 

Trichy-1, Retired Guard/A, 
. 	Southern Railway. 

G.Kalyenasundar.am, 

	

694. 	Slo N.Gcyindgsrri 
Mooppar-,ar Street, 
rnmatipetai, Vediopu:eri 7c, 

Pi— 613 20, Thanjavür 
District, Retired Guard/A, 
Southern Railway. 

	

- 	K.Sanniyasi, 
695. 

 
S/c Kesava Padeyachi, 
18, Kamper Street, 
SentheneerpUrar, Tri.ohy—
Retired Driver/C, 
Southern Railway. 

K.Sankeranarayanan, 
S/a..V;.Lnqenethen, 
C,99/A North East Extension, 
7th Cross, Th11161 Nagar, 
Trichy—IB, Retired Guard!Spl, 
Scuthern Railway, 

. • 	S.P.eriyasemy, S/c Sanyili, 
Docr No.59/9 , Mudellyar 
Chetram, r1uneearsn I<oil 
Street, Ti.ichy-1., RetirGd 
Drivcr, Southern Railway, APPL.ICNTS 

S •• .,Contde/— 



'r' 

K. Nendagopal, 
Sb 	. Kr.ishr.aiamy, 698, 	43)  Brindaven Street, 
IndirNagar, LIC Colony, 
Trichy-21.,, Driv6r/r.Sp1, 
Retired, Southern R8lluey, 

T.R .Balesubremenjan, 
5/0 Rethinem, 16, 699k 	
North. Street, 
Tiruvalyaru 613 204 
Retired Or..ver/P 
Southern Reilay. 

S,Masthari, 
Sb R. BEbU Sahib, ru 	
Retired Passenger Dr!ver, 
Southern Railway, 
11eekaj'a Street, Tenr.Ur, 
Trichy-17. 1 . 
P .GoWr isu ndar am 

	

f1 	/° S.Periasarny, i06... 
', r' 	Ilanickaucem Naou'Street, 

Ivielapuour, Trichy-1. 
Retired Guard/A, 	. 
Southurn Railway, 

TRamathrdrn, 

702 	Sto.I1.s.hangeielu, 
Bharathv Desn Street; 

rump 
Villupurani. -. 605 602,. 
Retired Driver/B, 
Squthern Railway - . 

	

703 	S/o:Peckri.Thevar, 
° 2/257,Teiuk0frjce Road, 

Thiruthureioondj 614 7131  
Retired Driver/A, 

- SouthernReiiwdy. 

V.hrumuoeni, 5/0 Vaiyapuri, 
Palenjyandavar Koil .Stree, 704. 	Inarnkolathur, Trichy •D1Stf1Ct 
Retired shunter Southern 

Railway. 

cWi;harned,. . .... 

	

Jf ( 	 iahib, 
j17—A,'Eund OffIce, 

z ( 	:nnu, 1r1chy-17, 

, VW66eir. liailway. 
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V.Veiu, 

	

06 	
Vaiyepuri, 

rrsthiyur, Iniyanur'Ruad9  
House No.33, Trichy-9, 
Retired Shunter, 
SouthernReilway. 

S.Plarimuthu, 

7Q7 	S/• i1.Singara Padayachi, 

	

'• 	:2?1/c,Rau1tjaY Co16ny 
k11ukuzhi, Trichy-20, 
Retired Shunter,  
Southern Rellusy. 

P,.Plarnuridy, 

708. • 	S/c Pelaniyandi, 42.A, 
Pludukkupatti, 

• • eksdukottai Read, 
Trichy-20, Retired Sh .. un.ei, 
Scuthern Railusy. 

Tblnnesimuthu, 
S/n S.Thnmes, 13 

709. 	West 	riyanatha -iu'arI!, 
Dindigul, Retired &htntGt;  
Southern RellwRy. 

LDt.Se'lerirnuth, 
• 7104 	S/o P'ru1epp.an, 9/5, 

N.M.CnIny 6th CrOss, 
Trichy-209  Ret1.'ed hur,tci 
5outhern Ri1uay. 

P f'luthusamy, 
711. 5/0 e Ther)8rik9Vr13r. :i. 

.s.çoi'ny; PUriukottal 
RJed, Tri6hy-20, Retired 
Shunter, Southern Railusy. 

-S.Palaniyendl, 
712, 	s/o ataiyen, 31/3, 

	

- . 
	Palahiyandavar Koil Street, 

Itinemkalathur, Tricly Dis'tr.ict 
Retired Shunter, Southern 

Railucy. 

- 	K.I1.Prurnugham, • 
713,... 	S/c Kuthian aliac ('131 aync!i, 

• 	4/93, Palenlyandevar Koil 
Strèet,:Innamko1athur, 
Trichy, Retired Shiintt, 
Southern Rai.lwey. 

• S.'Kandasarn', 
7f4•:. :5,'oSubbar8ja Gavander, 

-Kadech8n8ilUr Post, 
:42 •st Thottipelàyern, 
Erode-6,sRetirOd ShuntinQ 

>Drijer, Southern Reiluay. 

. 	 •• 

PPLICANTS 
..,•. Contd./— 



/ 715. V.Th1erejeii, 
Sj0 Ven1<etchp1em. 
136, R.M.S.Colony, 
Nnjeekotth1 Ro'd, 
Trlchy - 6, Retired Drivi r/: 
1.Spetia1, Southern Riiuy. 

716. AsGoRouse, 510 Smue1 Roüso, 
359  !K8fld]. Street, 
Subrernerüepuram, 
Trichy - 0,Retired Shunter. 
Southern Ri1uy. 

R.V.Ponniyan, 
S/U R.Vedijelij, 14—E,, 
Seint lntony'B Church Lr.rr, 
NeqPp?ttiriEim 	oil 001 
Retired 0river/, 
Southern Rei1iy. 

N.Rejmznick.im, 
S/U 

S'1 Nos 	669 to 718 P'e 
3 L. epptents 	in 09 -., 	B0 1  93 P P 1p., 

180 	Nethj1 Street, 
RamPrPjepurFm, 
Rjki1pekkem P3t, 
Mdr's - 	600 073 
Retired _Driver, 
Sotithern RLLuy. - 

By Aevccpte .Shr 	i<,Sbb F;.cj, ,.th 	 95 	to 403/91, 
57/900 416/909 	320/92 9 . 290/92 and 377/920  

By 	dvocrteShri R.Bh'sk?rPfl ihiJ..Nos, 44/93 to 76/939  

By 	uvocte 	hri 	sSliij %lia.01 	In 0J.No. 	77/93 & 78/93 0  

By 	dvuc'te Shri U! iyn in tJ.LNo&. 	79/93 & 80/93 

Versuls  

1. 	Cheirm?n, Respondent —1 	In 0J.Nos. 
R'Ilwey8oerd, 395 to 403/91 9  79/93 & 80f93 
Ri1 0hven, 
New DelhI, - 2 	in 0I.NQS. 57/90, 

416/.0,320/92,298/2,371/92 ehd 
44 tD76/93. 

2, 	The Union of Indje Pe3rdent - 1 	In .0J.Nos, 	57/901  
represented by tim 416/90,320/92,.298/.92,377/92 and 

cretry, 44 to 76/93 
try of Rilwys, 
h'vn, 

and.Respondent - 4 In OJ'.Wo. 
395 to 403/91 6  

R::p:ndents. 



.1' 
. 	 .-. 	 . 	nr 

1. 

3. 

. 	 . . . 	. 	. 	 . 

Union of 	Thdie 	 .. 

. 	 - .. 	. 	 . 

Respondent - ,1 	in 

through 	the Generl 77/93 -end 	78/93. 	. 

. 1areger,Southern Reilwys, Respordnt - 	2 	in O.:\.Nos,. 
to 403/91 1 79/9.3 480/93. -.395 Perk.Town, 	11dres.—.3 

Respondent..— 	3 	in 0d-.Nos.. 
s?/gO416/g0,32o/9 ,29B/92, 
377/92 	nd44/93 to 76/93. 

4. The Chief 1personnel 	Officer,Respondent - 2 	in. 0J.Nos.. 
• 

• 
Southern Reiluey, 	.... . .77/93 end-78/93 
-Perk Town, 	1edres 	3 	. . 	. 	 . 

5. Divisionel Rilwe.y Resrondent - 3 	in 0.1.Nos. 
Neneger,SoLthern R 	ilwj., 3Y 	.ti 	103 /91... 	. 
ysore. 	. 	. 	. Rc'pc!.dent - 	4 	in 	0J'.-Nos. 

7/92,416/90,320/92,-298/92 
. - 	 . 	 . 	. 	. end 377/92 

6. Senior Divisicnl 	. Repondrnt 	3 	in 0...-No77/93 
rpnnel 	Officer, 	. . 	 . 

.01-itnern Reilwey, . 

Peighat 	 .. 

1 The Djvisionel Personnel . 	rcc'ndnt - 	3 	in 0..No, 	78/93 
• . Officer,Southern Re..l.;ny, . 

1edurei Division, 
. Iledursi. 	- 

B. The Divis-lonel 	., 	. r.dert - 4 	in 
Superintendent, . 44/9. t3 76/93 

Southern Reilwey, 
. 	. Division'1 	Office,P1ght. . 

9. The Diisionel 	iliv R.sondent - 	5 	in OJ..No.s. 
. 	. - 	i'eneger, 	. 	. 	. 320/92,298/92 end 377/92.. 

Southern Reilwy , 
B-engiore. 	.• 	. 	. . 	. 	•,.... 	Respondents... 

(By dvocete-Shri K.R,D.Kerent. for Shr&1.N.Venugopele 
Goud, Rilwey dvocte for rspordents in all the 
epplicetions ).. . 	. 	.. 

V. 
.... Contd/i...... 
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V.Thie5en 
5/0 Vnj<etchp1em. 
1361  R.f1.S.Colony, 
Nnjeekbtti Rod, 
Trichy - 6, Retired Orivr/. 
,Specie1, Southern R.i1uy, 

sG.Rouse, 5/0 Smue1 Rouso, 
35, Kenadi Street, 
Subremeniepure.m, 
Trkhy - U,Retired Shunter 
Southern Ri1wry, 

R.V.Ponneiyen, 
5/0 R.Vedjjeltj, 14—E, 
Ssint fntony'o Lhurch cr' 
Neq'pttirism - 611 OGI 
Retired Driver,4, 
Southern Rei1y. 

51,Nos, 669 to 718 ere N.Rejnwnickam, 
5/0 NeryFnesPm 	 epp1..cents in 0.-.. 80/93 

18, Nethejl Street, 
KamrejpurFm, 
Rejki1p?kkern P'3t, 
FThdres - 600 073 
Rotirod ..Driver, 
otithern R1wy. 

By c.vcc'te Shr .K.Subb Rri, An 	 95 to 403/91, 
57/90,416/909  320/92, 293/92 and 377/92, 

By fdvocrteShri R.B.hsk?rf'n In fi..Nos, 44/93 to 76/93, 

By iuvacte titiri P.hjj 	jiIdj in 0J.Not. 77/93 & 78/93, 

By 1dvocete Shri Viiyr! 	irl U.i.Nci, 79/93 & 80/93 

VersuB 

I. 	Cheirrner,, 	 Respondent - I in 041.Nos. 
Rrlluey.Boerd, 	 395 to 403/91, 79/93 & 80/93 
Rpjl Ohv'n, 	

Reetor1int - 2 in O.I..NQs. 57/900  New DelhI. 	 0 	
416/01320/92 9 298/929 311/92 ehd 
44 to 76/93 

2 	The Uniot, of Indie 
resented by th 

Sqp try, 

&-_. hi. 

fiesrdet,t - I in 0.i,No. 57/90, 
415/90,320/92,298/92,377/92 end 
44 to 76/93 
sndRespondent - 4 in 
395 to 403/91. 

Respondents. 

Contd/— 



s.go.. 

Union of India 
through the General 
Narqer, Southern Rilwrys, 
Perk 	1dres— 3 

Respondent - I in  

77/93 end 78/93 
Respondent - 2 in 0J.Nos. 
395 to 403/91,79/93 1& 80/93. 
Respondent.— 3 in.  
57/90,41 6/90,320/92,298/92, 
377/92 Fnd 44/93 to 76/93. 

T. - he Chief Personnel Officer,Rcspondent - 2 in 0J.Nos. 
Southern Railway, 	 .77/93 end 78/93 
Perk Town, Iledres - 3 

Divisional Railway 	 Rear,crvier.t - 3 in 0.I.Nos. 
1v'Ianeger,Soithern ReIluEy., 	3Y t•:i /03 / 1.. 
1ysore. 	. 	 Rric:dent 	4 in 0J.Nos. 

/9 	41 6/9 0, 32 0/92 ,.29 8/92 
a,-d 377/92 

6. 	Senior Divisional 
personnel 0fIcer, .3o'jtnern Railway, 
Psighat 

74 	The Divisional Personral 
0fficer,outhern Ra..lt.;y, 
iladural Division, 
Iviedurci. 

Re'pJ'd?nt - 3 in 0..Np.77/93 

cp'Dndent - 3 in 	 78/93 

The Divisional 	 p0ndent - 4 in 0..Nos. 
u7einteIdert, 	 44./9 	76/93 

Southern Railway, 
DIvIsIon'3 Offi.ce,Palghat. 	 - 

The Divisional Reiliay 	Resordent - 5 in 0J-..:Nos. 
anager, 	. 	320/92,298/92 and 377/92. 

Southern Reilucy , 
Bengelure. 	 •,.... Respondents. 

(By tdvocate Shri K.R.D.Kerent For Shri I.N.Venugopela 
Gowde, Railway dvocete for rspondents in all the 
applications). 

... Contd/.. .' - 
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DER OF THE FULL BFG 

Shri Justice V.S. Malimath, thairman: 

These cases have been plabed before the Full Bench as per 

the directions made by the thairman by his order dated 23.10.1992 

in exercise of, the powers conferred by Section 5[4)(d) of the 

dministratjve Tribenals Act, 1985, after transferring the cases 

of the Madras and Ernakulam Benches and clubbing them with the 

cases of the Bangalore Bench. The reason for the reference is 

the conflicting views taken by differen t, benches, one view having 

been taken by the Ernakulam Bench in its order made in application 

K-259/88 dated 20.4,1990 and a contrary view taken by the Pfinci_. 

pal Bench and the Ahiredab3d Bench in O.A. No.1572/88 and O.A. 

Nos. 351 to 423/88 respectively. We shall now proceed to state 

brief ly the relevant facts as follows: 

2. The applicants in all these cases are eloyees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun-

ters, etc • who belong to the category called the running staff.' 

The applicants retired from service between 1976 and. 4.12.1988. 

They have in these cases prayed for directions to the respondents 

to grant them pension and other retirement benefits by taking 

into account running allowance not exceeding 75% of their pay. 

The respondents oppose the applications contending that running 

allowances not exceeding 45% of their pay can be taken into acc-

ount for computing retirement benefits to those ho have retired 

1979 and riot exceeding 55% of the running allowance. 

after 1,4.1979. To appreciate the rival con- 

ç 
	

O ssary to advert to the relevant t0v1S1: 

\ 	a 	 irement benefits. 



0 	
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3, 	In pursuance of the recaindatiOflS of the Third Pay Ccxmi- 

ssion the pay scales of the employees of the Indian Railways 

including those of the running staff were revised with effect 

fran 1 .1 .1973 by the rules called 'Railway,  Servants Revision 

of Pay Rules, 1973' [hereinafter referred to as the 'Revision 

of Pay Scale Rules'] irade by the President in exercise of the 

powers conferred by the proviso to Article 309 of the Constitution 

of India. It is enough to state that there was 	considerable 

increase in the substantive pay of all the rreinbers of the running 

staff. 	So far as the grant and quantum of pension is concerned 

the same is regulated by statutory provisions made under the 

proviso to Article 309 of the Constitution. Pension and other 

retirement benefits depend upon the average emoluments that the 

retiring employee was drawing before his retirement. Statutory 

rules govern xx determination of average emolument for grant 

of pension and other retirement benefits. The relevant statutory 

rules that were in force when the revision of pay scale rules 

came into force on 1.1 .1973 are extracted as follows: 

"2544. [C.S .R. 4861 - tolunEnts and Average Eroluments: The 
term "Enolurnents", used in these Rules, neáns the emoluments 
which the Officer was receiving ininediately before his retirement 

and includes:- 

Pay other than that drawn in tenure post; 

personal allowance, which is granted (iJ in lieu of 
loss of substantive pay in respeci: of a permanent post other 
than a tenure post, or [ii) with the specific sanction of the 
Government of India, for any other personal considerations. 

Note: Personal pay granted in lieu of loss of substantive pay 
in respect of a permanent post other than a tenure post shall 
be treated as personal allowance for the purpose of this article. 
personal pay granted on any other personal. considerations shall 
nOt0  be treated as personal allowance unless othrwise directed 
by the President. 
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[C] fees or oonmission if they are the authorized emoluments 
of an appointment, and are in addition to pay. In this case 
"flrouments" means the average earnings for the last six months 
of service; 

(d) acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 [C.S.R. 
371], and allowances drawn by an Officer appointed provisionally 
substantively or appointed substantively pro tempore or in an 
officiating- capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office terrporarily 
vacant in consequence of the absence of the permanent incurrbent 
on leave without allowances or on transfer to foreign service; 

[e] deputation [duty) allowances; 

[f) duty allowances [special pay];  and 

[g] [i] For the purpose of calculation of average emoluments: 
Actual amount of running allowances drawn by the Railway servant 
during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f] above. 

[ii] For the purpose of gratuity and/or death-cumn-retirement 
gratuity: The monthly average of running allowances 
the three hundred and sixty five days of running duty 
preceding the date of quitting service limited to 
monthly average of the other emoluments reckoned 
items [a] to [f] above drawn during the same period. 

Note: In the case of an Officer with a substantive appointment 
who officiates in another appointment or holds a temporary 
appointment, "Emoluments means: 

the emoluments which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the temporary appointments, as the case may be, or 

the emoluments which would have been taken into account 
under this Rule had he remained in this substantive appointment 
whichever are more favourable to him. 

2544-A, [C.S.R. 486-A): Same as otherwise provided in Rule 2544-B 
[C.S.R. 86-B]. In respect of Officers retiring from service 
on or after the 1st November, 1959,   the term "emoluments" means 
the emoluments which the officer was receiving immediately before 
his retirement and includes:- 

[a] substantive pay in respect of a oermarent post, other 
than a tenure post, held in a substantive capacity; 

OA 

	

	

I

pers onal allowanceS which is granted in lieu of loss 
of substantive pay in respect of a permanent post, 
other than a tenure post; 

10  JC special  pay attached to a post other than a tenure 
post, when the special pay has been sanctioned perma- 1Z  

nently and the post is a held in a substantive capacity; 

drawn during 
innediately 
75% of the 
in terms of 
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[d][1)For the purpose of calculation of average emoluments: 
With effect from 1St September, 1962, save as otherwise provided 
in Rule 2544-B [C.S.R. 486-B] one-half of: 

the difference between the total emoluments referred to 
in items [a], [b] and [c) above and the pay actually drawn 
in higher officiating or temporary appointments; 

Special pay other than that referred to in clause [c] above. 

pay drawn in temporary or officiating appointments; 

personal allowance other than that referred to in clause 
[b] above; 

V. the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointment(s), whether held 
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment(s), does not qualify for 
the grant of a special additional pension. 

[2] For the purpose of emoluments for,  [ordinary] gratuity and/or. 
death-curn-retirernent gratuity. The difference between the average 
emolunents in respect of items [a] to [d][1] above calculated 
upon the last one year of service and the last substantive emolu-
ments as per items [a) to [C] above. 

[e ] [1] For the purpose of calculat:ion of average emoluments: 
The actual amount of the running allowance drawn during the month 
limited to a maximum of 75% of other emoluments reckoned in terms 
of [a] to [c] and [d][1]  above. 

[2] For the purpose of eriolurnents of [ordinary] gratuity/death--
cum-retirenent gratuity: - The monthly average of running allowance 
drawn during the 365 days of running duty immediately preceding 
the date of quitting service limited to 75% of the monthly average 
of other emoluments reckoned in terms of [a] to [C] and [d](2) 
above drawn during the same period. 

Note [1 J: If immediately before his retirement or death, an officer 
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or 
death-cum-retirement gratuity should be taken at what they would 
have been had he not been absent from duty. 

Provided that the amount of gratuity is not increased on 
accaint of increase in pay not actually drawn and that benefit 
of higher officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher, off icia-
ting or temporary appointment but for his proceeding on 'leave. 

Note [2]:  In case where a temporary officer who quits service 
after completing three years' service is appointed substantively 
to a permanent post any time during the last three years of his 
service the emoluments drawn by him after completion of three 
years' service during the period he was not h1ding a permanent 
post shall be treated as if drawn in a permanent rpost held in 
substantive capacity. 
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2544-B [C.S.R. 486-B].[11:  If an officer holding a permanent 
post in sübstäntive capacity:-. 

officiates in a higher permanent post [other than a tenure 
post] or holds a higher temporary post [other than a tenure 
post] borne on a cadre which includes permanent post on 
the same time scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or 

is confirmed in such higher permanent post at any time during 
the last three years of his service after having officiated 
in that post continuously for three years or irore. 

his emoluments for pension in respect of the higher post for 
any period beyond three years continuous service in that post 
shall be, determined under Rule 2544-A [C.S.R. 486-A] as if he 
held in substantive capacity a permanent post on a time scale 
identical with that of the higher post. 

[2] For computing the length of coritinous service in respect 
of the higher post under clause (1), all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect from 1st septeiiber 1962]. 

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting 
service on or after the 15th June, 1 968, "emoluments' shall mean 
the "pay"  as defined in Rule 2003[21],  which the Railway servant 
was receiving imriediately before quitting service. Provided 
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Lath-cum-retirement gratuity will be given only if such 
pay was/would have been drawn continuously for a period of rot 
less than 22 days. "Average emoluments" shall mean the 	age  
of the emoluments as defined above calculated upon the last three 
years of service. 

In the case of running staff emoluments for [ordinary] /Gra-
tuity Iath-curn-retirement gratuity will also include the monthly 

ining allowance drawn during the 365 days of running 
iy preceding the date of quitting service limited 
emoluments as defined above. For the purpose of 
average emoluments the actual anount of the running 
in during the month limited to a maximum of 75% 
uments as defined above shall also be taken into 

Railway servant, inmediately before his retirement 
has been absent from duty or on leave with allo- 
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wances [including leave preparatory to retirement] or on foreign 
service or having been suspended but reinstated without forfeiture 
of qualifying service, his emoluments should be taken at what 
they would have been had he not been on such leave or foreign 
service or suspension. 

Provided that the emoluments shall not be increased on acc-
ount of increase in pay, not actually drawn and that benefit 
of higler officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher off icia-
ting or temporary appointment but for his proceeding on leave. 

[2] Pay drawn in tenure appointments will count for persons 
governed by the Railway Pension Rules, 1950. 

It is clear from Rule 2544[g] that one of the cauporents that 

constitutes average emoluments is the actual artount of running 

allowance drawn by the Railways servant during the month, limited 

to a maximum of 75% of the other emoluments reckoned in terms 
sub-clauses 

of/[a )  to [f] of the said rules. The expression 'emoluments' 

used in the rules includes pay and some other allowances. When 

the revision of pay scale rules were promulgated and bronght 

into force with effect from 1 .1 .1973 in the light of the recorrrnen-

dations of the Third Pay Corrrnission ,no steps x4ere simultaneously 

taken to amend the statutory rules regulating grant of pension. 

Persons retiring after 1.1.1973 who had received the benefit 

of increase in pay in accordance with the revision of pay scale 

rules were entitled to claim computation of their pension taking 

into account the revised pay an'] the actual amount of running 
previous 	 - 

allowance drawn during the /month limited to a maximum of 75% 

of the emoluments which included the enhanced revised pay. On 

21.1.1974 the Railway Board by their letter No. PC III/73/RA 

directed as follows: 

"The question of revision of rules for the regulation of 
various allowance consequent upon the intreduction of Revised 
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is 
under consideration of the Board. Pending final decision, there-
on, the Board have decided as under:- 
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Treatment of Running Allowance for various purposes in case 
of Running Staff: 

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various pirposes with 
reference to the pay of the Running Staff in Authorised 
Scales of Pay may be allowed to continue. 

Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway employees at present eligible for the sane, may 
be allowed to be paid at the existing hourly rates laid 
down for each category based on their Authorised Pay Scales. 

2. The payments as above will be provisional subject to adjust- 
ment on the basis of final orders." 

It is clear from this order that pending decision to revise the 

rules regulating grant of pensior. the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. Thus the limit of 75% 

prescribed by Rule 2544[gj[i) was directed to be continued. 

The expression 'authorised scales of pay' in the context of the 

revised pay scale rules which came into force on 1 .1 .1973 has 

to be understood as pay authorised by the statutory rules that 

were in force on the date of the order, 21.1.1974. The order 

dated 21 .1 • 1974 did not, therefore, in any manner affet the statu-

tory prescription regulating canputation of eitoluments and average 

contaired in Rule 2544 for the purpose of grant of 

its. Any decision to rrcdify the same vDuld have 

Tt 

 ("r 
f-feèt ôci1j \Mhen the relevant statutory rules are amended in 

LPac(~dance' 'with law. But what the Railway Board did was to Z 	 )r. 

tempt to &ify the statutory rules by an executive order made 

3.,.k6.V6 bearing No.PC II/75/10,A/I paragraphs 1 to5 of which 

read as follows: 
4, 



'The question of revision of rules regarding treatment of 
Running Allowance as pay for certain purposes consequent upon 
the introduction of revised pay scales under Railway Services 
[Revised Pay] Rules, 1973 has been under consideration of this 
Ministry. It has now been decided that the existing rules in 
this respect may be modified as follows in the case, of Running 
staff drawing pay in revised pay scales 

Pay for the purposes of passes and Pbs shall be pay plus 
40% of pay. 

Pay for the purpose of Leave salary, Medical attendance 
and treatment, Educational Assistance and retirement benefits 
shall be pay plus actual aiunt of running allowance drawn 
subject to a maximum of 45% of pay. 

Pay for the purpose of fixation of pay in stationary posts, 
Compensatory [City] Allowance, House Rent Allowance and 
rent for Railway quarers shall be pay plus 3095 of pay. 

These orders take effect fran 1.4.1976. 

The payments already allowed on provisional basis in terms 
of para 2 of Railway Ministry's letter No. PC 111/73/RA dated 
21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The above has the sanction of the President. 

Hindi version of this letter will follows" 

The limit of 75% of the actual amount of runninq allowance drawn 

in the preceding rronth for the purpose of computation of enolu-

ments for quantifying pension was reduced f ran 75% to 45%. The 

statutory rules prescribing the maximum limit of 75% were, however 

not amended. 

4. But as the authorities threatened to give effect to the 

Railway Board's order dated 22.3.1976 in preference to the statu-

tory rules Shri Dev Dutt Sharma and other aggrieved persons chall-

enged the Railway Board's order dated 22.3.1976 in the High Court 

of tlhi in C.W.P. No.915/78. Consequent upon the establishment 

of the Central Administrative Tribunal with effect from 1.11.1985 

the said case stood transferred to the Principal Bench of the 



-99-- 

Tribunal where it was renumbered as T No.410/85.. The said appli-

cation was alled by the Principal Bench by its order dated 

6.8.1986 and the impugned orderof the Railway Board dated 22.3.76 

was quashed. The respondents were directed to continue to make 

payment beyond 31 .3,1976 all retirement benefits in accordance 

with the Railway Board's letter dated 21.1 .1974 till such time 

as the relevant rules in this regard are amended in accordance 

with law. The Railway Board's letter dated 21.1.1974, as already 

stated, did  not affect the statutory rights regulating pension. 

On a proper consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until irodified in accordance with law. 

We should advert, at this stage, to another order made by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect from 1.4.1979. This order also suffered fran 

the same infirmity fran which the earlier order dated 22.3.1976 

suffered it being in conflict with the statutory rules. It could 

not, therefore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544(g). 

Shri M.C. Srinivasan and 23 others filed an application 

on 4.5.1988 before the Ernakulam Bench of the Tribunal in O.A. 

NK-269/88 for a direction to grant them pension by adding runn- 
\>T R .4 TIP 	

upto a maxirium of 75% of their pay for computation 

Cc 
/ 	cf ti% ension in accordance with the judgment of the Principal 

' 
	iènc Iri No.410/85. During the pendency of the said application 

thth tory rule 2544 was amended by the President in exercise 
O 
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of the power conferred by Article 309 of the Constitution. By 

the said anenilment said rule g[i] and  g[ii] of Rule 2544 were 

amended firstly with effect from 1.1 .1973 reducing the limit 

of running allowance for the purpce of calculating the average 

errclurnents from 75% to 45%. On the same day, a further amea3inent 

was made with effect from 1.4.1979 increasing the maximum from 

45% to 55%. Whereas the first amendment was given retrospective 

effect from 1 .1 .1973 the second amendment was given retrospective 

effect fran 1.4.1979. For the sake of convenience we shall 

extract the amendments as follows: 

"Subject: Amendment to Indian Railway Fstablishrrent Code- 
Volume I & II. 

In exercise of the powers conferred by proviso to Article 
3.09 of the Constitution of India, the President is pleased to 
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Voli. I & II [First reprint and Fifth reprint 
respectively] be amended as in the ?vance Correctiai Slips 
1t.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures 
'B', 'C'  and V. 

. The amendment will be effective from 1.1 .1973. 

This issues with the concurrence of the Finance Directorate 
of the Ministry of Railways. 

Hindi version is attached. 

Sd/-[K.Venkatesan] 
Director, Establishment [P&A] 

DA:As atove 	 Railway BQard. 

No.EEP&AJII-86/Rs-15 	 New Delhi, dated 17.12.1987" 

"ANNEXURE 'D' 

ADVM.CE ODRRECION SLIP NO.405 R.II 

RULE 2544 

Sub-rule g[i] and  g[ii] may be substited by the following: 	 I 
w 

I 
t 

I 
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g(i) 	"For the purpose of calculation of average eirolurrents:- 
actual amount of running allowance drawn by the railway 
servant during the month limited to a maxirrum of 45% 
of pay, in the revised scales of pay". 

g[ii] 	'!For the purpose of gratuity and/or death-curn--retirernent 
gratuity: the monthly average of running allowances 
drawn during the 365 days of running duty irrrnediately 
preceding the date of quitting service limited to 4596 

of average pay drawn during the same period, in the 
revised scales of pay." 

[Authority: Ministry of Railway's letters No.PC III/75/R\/1 
dated 22.3.1976 as amended by letter of even number, dated 
23.6.19761. 

EXPLANATIai: The Rule 2544 of Indian Railway Establishment Co5, 
Volume II [5th reprint] has been crodified through administrative 
instructions issued with the President's approval effective from 
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommeixled by the Third Central 
Pay QJrrtrLissi on. The purpose of this amendment is to give s tatu-
tory force to the administrative instructions with effect from 
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not 
adversely effect any employee to whom these rules apply. 

Sd/- [K .V\1EATESAN] 
Director, Establishment [P&A 

Railway Board." 

"Subject: Amendment to Indian Railway Establishment Code-Vol.I&II. 

In exercise of th•3 piers conferred by Proviso to Articla 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Rail\lay 
Establishment Code, Volume I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction slip No.437, 
438, 439 R.I and 407 2.11, enclosed as Annexures 'A', 'B', 'C' 
and 'D' respectively. 

'The airendrnent will be effective from 1.4.1979. 

This issues with the concurrence of the Finance Directorate 
of the Ministry of Railways. 

Mmdi version is attached. 

Sd/-f K. VKATESAN] 
Director, Establishment [P&R] 

DA:As above 	 Railway Board. 

\ 

No.E[P&AJII-86/Rs/15 	 New Delhi, dated 17.12.87" 
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ADVANCE WRRECrION sL:rp NO.407 R.II 

RULE 2544 

Sub-Rule g[i] and g[ii] may be substituted by the folling: 

g[i) 	"For the purpose of calcuLition of average emoluments:- 
55% of basic average pay, in the revised scales of 
pay, drawn during the period;" 

g[ii] 	"For the purpose of gratuity and/or death-cum-retirement 
gratuity: 55% of basic average pay, in the revised 
scales of pay, drawn during the period.: 

AJITHORITY:[Ministry of Railway's letter No.E[P&A3II-80/-
RS-10 dated 17.7.1981) 

DLkNATION: 

The Rule 2544 of Indian Railway Establishment Ode, Volume 
II [5th reprint) has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979. 
These instructions were necessitated by the Government's decision 
on the reco.iendations of 'Running Alliance Conmiittee [1980]'. 
The purpose of this amendment is to give stathtory force to the 
administrative instructions with effect from the same date on 
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect 
any employee, to whcn these rules apply. 

/.•. [ 
Director, Establishment [P&A] 

Railway Board." 

The amendment to the statutory rules having been effected during 

the pendency of the Qk the applicant.s amended their application 

on 20.9.1989 challenging the two amendments in so far as they 

were given retrospective effect from 1.1 .1973 and 1.4.1979 respec-

tively. Their principal contention was that they, as pensioners, 

have acquired vested rights to receive pension in acrdance 

with the rules in force on the dates on which they retired and 

that those rights of theirs cannot be taken away by the subsequent 

amendments made to rules on 5.12.1 988 by giving retrospective 

effect to the same. This according to them is unjust, manifestly 

unreasonable and arbitrary and thus violative of Article 14 of 

the Qrist:Ltution of India. The Ernaku]Lam Bench consisting of 
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Vice thairnan S.P. Mukerji and Judicial !mber A.V. Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1988 to the extent the amend-

ment to the rules were given retrospective effect and issued 

a consequential direction to the respondents to grant or ref ix 

pension and other retirement benefits to the applicants as if 

the airendrrent to Rule 2544 had not been effected till 5.12.1988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the amendment which gave retrospective effect, preserving 

the prospective effect to the amendment with effect from 5.12.1988. 

Therefore, those who retired befe 5.12.1988 were entitled to 

count the running allowance subject to a naximum of 75% of their 

pay and allowances for the purpose of cOmputing their pension. 

The aforesaid decision of the Ernakulam Bench in O.A. No.K-

269/88 was challenged by the Union of India and others in Review 

Application 1No.72/90. That Review Application was rejected by 

a speaking order irade on 25.7 .1 990. 

Shri C.L. 11allick and others in O.A. No.1572/88 and connected 

applications challenged the Railway Board's order dated 22.3.1 976 

and the amendments to Rule 2544 before the Principal Bench of 

the CAT at New Delhi. They also prayed for a direction to compute 

retiral and other benefits in terms of the order of the Railway 

Board dated 21.1.1974. That application was opposed by the res- 

viz •, Union of India represented through the 

FZr-\ c Cir flway Board and the General Manager, Northern Railway. 
/ W 

( 	Iis su~tr ing that these respondents did not bring to the 

Principal Bench that the validity of the amendment 
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to Rule 2544 was challenged before the Ernakulam Bench and that 

a decision has been rendered on 20.4.1 990 striking down the amend-

ment to the extent they gave retrospective effect. on the date 

on which the applicants presented their applications before the 

Principal Bench, the Ernakulamn Bench had not yet rendered its 

decision. But the Ernakulam Bench had rendered its decision 

long before the Principal Bench decided the cases on 23.10.1 991. 

The applicants were obviously unware of the decision. That nay 

be the reason for their not bringing the decision of the Ernakulan 

Bench to the notice of the Principal Bench. But the conduct 

of the respondents is inexcusable as the Union of India was a 

party to the proceedings before the Ernakulam Bench. Thus the 

Principal Bench did not have the benefit of the decision of the 

Ernakulam Bench when the O.A. No.1572/88 and other connected 

cases were heard and disposed of on 23.10.1991. All these appli-

cations were disnissed repelling the challenge to the amendment 

to the rules. The Principal Bench took the view that the vested 

rights of the pensiorers were not affected by the amendment of 

the rules on the ground that the total aiiount of pension and 

retirement benefits they would have received before the amendment 

were not reduced by the amended rules. Following this decision 

of the Principal Bench applications No.351 to 423/88 filed by 

simiLarly situated persons before the Ahmnedahad Bench were dis-

missed on 28.2.1992. It is surprising that the Union of India 

which was one of the respondents before the Ahmnedabad Bench did 

not bring to the notice of the said Bench the decision of the 

Ernakularn Bench in O.A. K-269/88 to which it was a party. 

pp 
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It is for the first tiae after all these cases were referred 

to tha Full Bench, transferred and clubbed together that the 

Union. of India and other contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged the decision of the Ernakulan-t Bench in 

SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-

dents also inforried us that the Special Leave Petition and the 

application for stay are pending and that the Suprem2 Court has 

not granted any interim order staying the operation of the order 

of the Ernakulam Bench. 

It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this batch 

of cases that we should defer consideration of all these cases 

and await the authoritative prorouncerrent of the Suprene Court 

where they had challenged the decision of the Ernakularn Bench. 

In this connection reliance was placed on the decision of the 

Supreme Court reported in AIR 1986 SC 1323 D.K. TRIVEDI AND SONS 

V. AMa7L.Z\L IIANIBAI PATEL AND OTHERS. That was a case in which 

the Gujarath High Court had dismissed the writ petitions challen-

ging the validity of certain statutory provisions and directed 

the petitioners to approach the Supreme Court as similar matters 

were pending there. It is in these circunstances that the Sulrerne 

t observed that the course adopted by the High Court was 

ect and that if the High Court thought that the point 
J(j7q> 
I 	is 	y e apoellants was the same as was pending in the Sup- 

rne C4ufit ought to have stayed the hearing of the writ peti-

1 the Supreme Court disposed of the other matters. 
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These observations, it is obvious, were 	made having regard 

to the context and the circumstances of the case. What binds 

the Tri}nal under Article 141 of the Constitution of India is 

the principle of law laid down by the Suprene Court. It is not 

possible to understand the decision of the Supreme Court as laying 

down the principle that if an appeal is pending before the Sup-

reins Court in which the validity of a particular statutory provi-

sion is challenged, that the High Courts where the sant provisions 

are challenged in other cases, should defer, consideration until 

the Supreme Court tenders the decision. The question whether 

the hearing of the case before the High Court should be stayed 

awaiting the decision of the Supreme Court depends upon the facts 

and circumstances of each case. In the present batch of cases 

we are concerned with the valuable rights of the aolicants who 

have retired between 1976 and 1988. These cases relate to re-

tirement benefits and any delay in d:Lsposal of these cases would 

cause great hardship and prejudice to the old and retired pension-

ers. The 512 is pending before the Supreme Court from 24.7.1990 

and the operation of the order of the Ernakulam 2onch has not 

been stayed. Even then the applicants herein have not been given 

the benefit of the decision of the Ernakularn Bench in regard 

to computation of their retirement benefits. Having regard to 

all these circumstances we do not consider it just and proper 

to stay the hearing of these cases and to await the decision 

of the Supreme Court. 

11. On behalf of the applicants it is contended that we should 
tile 

dispose of these cases in the light of the decision of! Ernakularn 

Bench which has struck down the amendment to Rule 2544 to the 

extent retrospective effect has been given affecting the rights 

of the applicants. On behalf of the respondentsç however, it 

is maintained that the Principal Bench and the Ahmeda1d Bench 



e respondents had acted fairly and diligently, 

cisions would have been avoided. 

1 now examine tne contention of the respondents 

ff( , Lu i 
CJ  We' 
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having taken a contrary view and upheld the validity of the 

amendments we should dismiss these applications following the 

said decisions. They further contend that on merits the decision 

of Ernakulam Bench is wrong and that the view taken by the 

Principal Bench and the Ahmedabad Bench is sound. 

12. 	At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of the Ernakulam Bench when the Principal Bench and tne Ahmedabad 

Bench decided the two sets of cases where the same statutory 

provisions were challenged. It is well settled that a Division 

Bench is bound by judicial discipline to follow the earlier 

decision of another Bench vide; A.[R 199 SC 1933 UIilON OF INDIA 

AND ANOTHER v. RAGHUBIR SIt'Gii AND OTHERS wherein it is observed; 

'We are of the opinion that a pronouiiceaent of law by a 
Division Bench of this Court is binding on a Division bench 
of the same or a smaller number of Judges and in order 
that such decision be binding, it is not necessary that 
it should be a decision rendered by the Full Court or a 
Constitution bench of the Court.' 

if only the respondents had fairly placed tne decision of the 

Ernakulam Bench before the Principal Bench and the Ahutedabad 

Bench, those Benches would not have examined the validity of 

the impugned statutory provisions, the same having already been 

struck down by the Ernakulam Bench which had the competence 

to do so. The respondents are now trying to take advantage 

of the failure on their part of performing their duty of placing 

the decision of the Ernakulam Bench when similar cases came 

up for consideration before the Principal Bench and Ahaedabad 

of the Principal Bench and the Ahmedabad Bench 

'+ 1/ 	 that 
7ect of declaring /tne impugned amendment to tne Rules 

extent that they give retrospective effect are valid. 
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At the outset we would like to say that the applications filed 

by the aggrieved parties having been dismissed by the Principal 

Bench and the Ahmedabad Bench, 	those orders cannot be under- 

stood 	as 	declaring 	that the impugned 	provisions of 	the rules 

re 	valid. 	The 	decision of the 	Ernakulam Bench which struck 

down the amendment to tne rules in so far as they gave retrospec-

tive effect is not an oraer in personem. The Ernakulam Bench 

has tield that under the proviso to Article 309 of the Constitu-

tion the President has power to promulgate rules with retrospec-

tive effect. It, however, struck down the amendment of the 

rules to the extent. they gave retrospective effect on the ground 

that it is arbitrary ano violative of Article .14 of the Constitu-

tion to deprive the pensioners of the rights which vested in 

them as on the dates on which they retired ,by amending the rules 

subsequently with retrospective effect. As the impugned provi-

sions were struck down as violative of Article 14 of the Consti- 

tution the 	legal 	effect is 	that 	the impugned amendments were 

void ab initio vide DEL? CHAND v. STATE OF IJTTAR PRADESI-i reported 

in AIR 1959 SC 646. Once a competent court declares a statutory 

provision as void as offending the fundamental rights conferred 

by Article 14 of the Constitution that; decision binds every 

one and not merely the parties to the proceedings. The effect 

of the decision of the Ernakulam Bench is that the amendments 

giving retrospective effect was not in existence from its incep-

tion. In Black's Law Dictionary, 5th Edition, it is stated 

that Judgment in Rem is:- 

"An adjudication pronounced upon the status of some parti-
cular thing or subject matter, by a tribunal having compe-
tent authority." 

, 4th Edition, Vol.16 the meanihg.. in Halsnury's Law of England  

of 'Judgment in Rem" is given at para 1522 as below:- 

"1522. 	Meaning of "Judgment in rem". A judgment in rem 
may be defined as the judgment of a Court of tompetént 
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jurisdiction determining the status of a person or thing, 
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart 
from the application of the term to persons, it must affect 
the "res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer'. 
(Emphasise supplied) 

As the decision of the Ernakulam Bench declares the status of 

the impugned statutory provision, it is a Judgment in rein. 

14. 	As on the date on which the Principal Bench and the 

Ahniedabad Bench disposed of the applications before them the 

amendment giving retrospective effect to the rule having already 

been declared void by the Ernakulam Bench, the 	tribunal 

cannot be asked to strike down t.r statutory provision which has 

already been struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Principal Bench and the 

Ahmedabad Bench dismissing the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulam Bench. Wnen 

a statutory provision is declared as void or struck down, the 

same c a n 	be revived by getting the said decision reversed 

by way of review or on appeal to the higher court. The only 

other way to resurrect such a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory 

provision as to render it intra vires. The Supreme Court has 

held in AIR 1989 SC 1933 UNION OF INDIA v. RAGiiUIR SINCH AND 

OTHERS - 

Where a statute is declared invalid in India it cannot 
reinstated unless constitutional sanction is obtained 

pV 4b4 	for by a constitutional amendment or an appropriately 
ed version of the statute is enacted which accords C. 

( 	 • nstitutional prescription 

:d is not disputed that the Ernakulani Bench of the rn 

riDuna 	competent to declare the lmpugneu statutory provi- 
¼ 

as offending Article 14 of the ConsLitution. The 

aory provisions declared void have not been showi to have 
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been resurrected either by an appropriate amendment to the Cons- 

titution or by suitable modification of the statutory provision 

to bring it within the constitutional prescription. The applica-

tion for review challenging the decision of the Ernakulam Bench 

has been dismissed. Though an appeal has been filed against 

the decision of the Ernakulani Bench to the Supreme Court no 

decision has as yet been rendered by it reversing the decision 

of the Ernakulaw Bench. It is admitted that the Supreme Court 

has not so far stayed the operation of the said decision. Hence, 

we have no hesitation in holding that the order of the Principal 

Bench and the Ahmnedabad Bench do not have the legal effect of 

resurrecting the impugned statutory provisions which have been 

already declared void by: the earlier decision of the Ernakulam 

Bench. In the light of our above findings it follows that there 

is only one decision which holds the field viz., that of Erna-

kulam Bench which has declared the impugned provisions as void. 

As the decisions of the Principal Bench and Aninedabad Bench 

do not have the effect of declaring the impugned provisions 

as valid, it follows that there are no conflicting decisions 

requiring resolution of the conflict. 

15. 	Assuming that there are two inconsistent decisions, 

we shall examine as to which decision can be regarded as a prece-

dent binding in subsequent cases. It is obvious that the Prin-

cipal Bench and the Ahmedabad Bench have rendered their decisions 

without noticing the earlier decision of the Ernakulani Bench. 

In such a situation it is well settled that the later decision 

rendered in ignorance of the earlier decision has to be regarded 

as per incuriam and not binding on the court in a susbsequent 

case. This principle has been succinctly stated in Salmond 

on Jurisprudence, 12th Edition, page 151 at para (5) - as 

follows:- 



"(5) Inconsistency between earlier decisions of the 
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B. at 726, 7291, Court of Criminal Appeal [R. 
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R. 
v. De Gray (1900) 1 Q.B.521)], and it obviously applies 
also to the House of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict 
occur, if the court is bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have arisen through inadvertence, because 
the earlier case was not cited in the later. Owing to 
the vast number of precedents, and the heterogeneous ways 
in which they are reported - or are not reported - it is 
only too easy for, counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned in the judgments, it must be assumed 
that the court acts in ignorance or,  forgetfulness of it. 
If the new decision is in conflict with the old, it is 
given per incuriam and is not binding on a later court." 
(emphasise supplied) 

In Raghubir Singh's case it has been laid down that a decision 

of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying this principle it has to be held 

that what holds the field as a binding precedent is the decision 

of the Ernakulam Bench and that the subsequent, decision of the 

Principal Bench and the Ahmedabad Bench nave to be regarded as 

per incuriam and not binding in subsequent cases. This being 

the legal position the decisions of the Principal Bench and 

the Ahmedabad Bench have to be ignored and the Ernakulam Bench 

decision alone should be regarded as holding the field as a 

pr_e&ed_e 	in regard to the validity of tne impugned rule in 

ii 	so far a 	t gives retrospective effect. 

U! 	 , 
the rull Bench is riot bound by either of the deci-

now examine as to which of the decisions lays 

law correctly. The Ernakulam Bench has rightly proceed- 

ed 	the basis that the President has under the proviso to 
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Article 309 of the Constitution power to promulgate rules with 

retrospective effect. This, however, is subject to the condition 

that the rules do not offend any of the fundamental rights con-

ferred by Part III of the Constitution. Wnat the Ernakulam 

Bench has done is to examine as to whether retrospective effect 

given to the amendment violates Article 14 of the Constitution. 

It has held 	that it does, on the ground that the vested rights 

of the applicants in the matter of receiving pension and other 

retiral benefits have been affected by the retrospective opera-

tion of the amended rule. It is well settled that pension is 

a valuable right which a Government servant earns. It is neither 

cnarity nor bounty. Government servant acquires right to pension 

and other retirement benefits on the date he retires from ser-

vice. Deprivation of such a valuable vested right after retire-

ment, in our opinion, is manifestly unreasonable, arbitrary 

and therefore violative of Article 14 of the Constitution. 

That is precisely what the Ernakulam Bench has said in its deci- 

sion. Inc 	Principal Bench and Ahrnedabad Bench have not taken 

the view that such vested rights can be taken away by a subse-

quent amendment to the rules by giving retrospective effect 

to the same. What they have said is that the vested rights 

of the applicants before them have not in any manner been cur-

tailed by the impugned amendments to the rules. By the revision 

of Pay Scale Rules the pay scales of the members of the running 

staff were ennanced with effect from 1-1-1973. Under Rule 2544 

the meilmers of the Running staff were entitled to computation 

of their pay and retirement benefits taking into account tne 

running allowances which tney were receiving subject to a maximum 

of 75% of their pay and other allowances. Rule 2544 was amended 

by notifications dated 5-12-1988 prescribing the maximum at 
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1J97 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with Rule 2544 as it then stood, entitled to take into account 

running allowance in the matter of computation of pension and 

retirement benefits upto the maximum of 75% of their pay and 

other allowances. As their pay was revised witn effect from 

1-1-1973 the limit of 75% had, to be worked out with reference. 

to 	the 	enhanced 	pay and 	other 	allowances 	that they became 

entitled 	to 	receive 	in accordance with revision of Pay Scales 

Rules 	wiich 	came 	into effect 	from 1-1-1973. 	When the maximum 

is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55% 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-1988 

in tne matter of receiving pension and retirement benefits were 

advetsely affected. The Principal Bench wnose decision has 

H. 

	

	 been followed by the Ahmedabad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantum of pension etc. What the Principal Bench 

has done is to compare the pension -one would get taking into 

account the pre revised scale of pay immediately before 1.1.1973 

and the running allowance limited to a maximum of 75% of pay 

and allowances, with the pension which he would get after 

1-1-1973 taKing into account tne higher revised scale of pay 

and, the running. allowance subject to a maximum of 45% or 557. 

as. .e case may. We are toncerned with persons who retired 

/

01-~ PA Zml- 973 and 4-12-1988 thereby earning a right to comnpu-

in . accordance with the statutory rules then 

A ogtT.; Ou Al. 

	

	time they retired, revision of pay had come ?: the revised pay and the running allowance 

. 

4(0 

ueott 	maximum of 75% of the revised pay and allowances 

that was required to be taken into account. This right which 



accrued in their favour on their retirement between 1-1-1973 

and 4-12-1988 was sought to be affected by amending the rules 

on 5-12-1986 with retrospective effect reducing the maximum 

limit of running allowance that qualifies for pension. When 

the maximum limit of running allowance is reduced from 75% to 

45% or to 55% it automatically reduces the pension and retirement 

benefits that stood vested on the date of retirement. It is 

impossible, therefore, to agree with the view taken by the Prin-

cipal Bench followed by the Ahniedabad Bench that the vested 

right of the pensioners who retired between 1-1-1973 and 

4-12-1988 in regard to pension and other retirement benefits 

have not been.adversely affected by giving retrospective effect 

to the amended rules. We have, therefore, no hesitation in 

holding that the decisions of the Principal Bencn and the Ahmeda-

bad Bench with great respect are wrong and that the decision 

of the Ernakulan Bench is right. The: ErnaKulam Bench has, in 

our opinion, rightly declared the amended provisions to the 

extent they have been given retrospective effect as void as 

offending Article 14 of the Constitution. 

As the decision of the Ernakulam Bench is in appeal before 

the Supreme Court we would like, in the interest of justice 

and to avoid multiplicity of proceedings, to direct that the 

present applicants shall 	be bound by 	the directions of the 

Supreme Court 	and that 	the payments made 	in pursuance of our 

directions in all these cases shall be liable to be suitably 

adjusted. 

For the reasons stated above, all these applications 

are allowed with the following directions: 

(1) The respondents shall recompute the pension and 

other retiral benefits of the applicants or tneir 

L.Rs in accordance with Rule 2544 as was in force 

before it was amended by hotification* dated 

5-12-1988. 

A- 
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The arrears due to the applicants/L.Rs on the 

basis of the recoinputation as aforesaid shall 

be calculated and paid. 

These directions shall be carried out within 

a period of three months from the date of receipt 

of the copy of this order. 

If the amounts due to the applicants/L.Rs are 

not paid within the prescribed time,  the amounts 

due shall be paid with interest at 12% per annum 

from the •date of this order till the date of 

payment. 

The applicants shall be entitled to costs at 

the rate of Rs.500/- in respect of each applica-

tion. 

The payment, of pension and retirement benefits 

as per the aforesaid directions shall stand regu-

SN ' adjusted in accordance with the orders 

- 	4r 	ns as may be issued by the Supreme Court 

in 

	

	. lO73/9O against the decision of the 

Bench of the Tribunal in Application 
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Pod 	r, Tni 1 Nacli. 

590 NanjappaNaidU 

$/o Venketty, N$cb, 

ered DrEver 'B' 



r 	 it 	I  

r 	/ 
71 

1r1 v 

5,No, P 3498, BaJfl. 

Strt, Podarlir .23, 

'lladil 	aai, 

(d.stnçeutfoIc.  

600 K.PO1iaPPafl. 

Wo I4zuppkfl 	Foirnder, 

Retired*  Dtver'A, 

sJo,P4383,.Nos,O0  

i1angtb1r, gdathanallOVs 

Ude..Oq  

61, M, Pal  

S/014arappa QmAdere 

e1ed., I Pirdafl SBS, 

SeNb e  P 4382, 

VeLlaikattir. 

Kadhana  

ltlwch,encpdi Taluk., 

62, M, Chellappan, 

S/ct M aVaPP 	cburt dare  

Red redo 	unteX 

So 

P11Ipa1ayjn, E vda116. 

63. 
41 

.Pa1tfkiaPpafl, 

8/0 Aththappa iünde 0  

Rati red,, 	unter, 

8. mo, 2 746% N6, X4 A, 00,16 



Iv  
- 

.EdjO 

64 	
S. 

/o Palanjppa %undet, 

Iteti redDziver'g, S 

S.No1  P 716 9  NO, 1p4g  
L.G. ••  Q,Icnv• 	- 

ollaJnpa1avyn .SucIe..2. - 

	

65 	R.lZnarasiny. 

% Rarnasny Qxrnder, 

Retj red., S1sinter Lo, 

S.Ib P 6350  

fldflOatyg, •• 

?la1!Pa1avafnp.o., 
I 

na., Srnde. 	. 

66. 	C.snue1 Dzra1 sny, 

SIO Chanacb.ral. 	S  • • 

Reti rec6 Dri 
S 

	

	 SL.sNo. P37132 tJPstajr 
4th CZOSS Iad, 

Pararnadvapuram' LO]OUdt ..681 601. 

6° 

S/o Velappa Gounder. 
. Re red., unter/L,, 	S  

• 	 S•NO. P 3510. 	an!cathur, 



.1 . 

.. 

DiNo. .54. PUlaPaiayP.Oó 

	

68 	C.Nathrnuthu 

• %/b Chellippa u4 

etitdd4 11flf.er 

So  lhe P 4384, ?oclapilaygnpogt, • 

adadianaliur, Palip1vpm, 

:wo ;J.thnlri, 
. 	 • 	 • 	• 	:... 

• 	 spi, 

470  TJjrjcjn $tveet2= 

	

- 	SäSt4 Nagar, 

Near Pai Iway 

(Adr1goutof.o.A,No 58/9316' 

j 7o 	 rp  
- 

9/0 VNayan Naii,. 
• Rati red0, bxi ver 'A'. 

S.No P2310. uoaly&, 

H.No 7/53 Co11e9j4' 

Paithat. Pin 678 001, 

• 

• 

j 



'- - - 	
-. 

--- 
'55 	 - 	 - 	 5-- - 

* 	 - 	 - 

. 	 . 	 . 	 •' 	

S 111444 

s/c V..Nrayana  Tyer, 	-. .. 

Retired, 'Giard'A',$p).,..' I ' 	 .. 	
. 	-''' 	

•-•' 	
'. 	. 	

. 	5'.'. 	
s' 	 , 	 ' 	 & 

Stb, 104229  NO. 3'7800  

Vjdya. Str1e 	Q 

014 Kalpathy PeO., •, 

Xalpathys  Pa14%at. 687 003. 

72. 	c.ath.z•  5/0 AO. 

Retired,. D. ver '- 	
. S 

579 . 	. 	.' . 
•• 

S 	 •'', Mate Toad. Paldiat.  

S • 73; A.inan,  

S 	 s/o A.aar, Retired. 

Driver 'B' S.No, P 

chinath Hc1 se, KvI lpd. 

,.°.s Palat17. 

. -':•-.-. 	-•- 	 7- 	ra$er. 	
:-. 
':" 	 •: 

S/c?, sankaraMemfl. 

Reti rec3 , As st. Ga ard, 

- S 	S.tb.. 5;94#  ?aal&Ott IbUso, 

1hanur Via.  ?crtl.i, 

616. 



75, 	P.1tfldanj 

S/O P,Sankara Mcnor, 

RetLred., 1ard 5 Ba. 

- S.N, 2024, Sva1cm, 

H,No. M .9/33, In&ra N-gr, 
I(1 ].apilly, PalrJat.5. 

76& 	R.Nrvaner, 

S/0 Rnan Retired,, 

Dd ver As. S. • No, P 5847 
%adrtk8  Alaym. 

Xoratlxj, 

athkkan1flflEfy. - 

Pai4iat.. 678005, 

77, N.Ve1uJtty, 

/o N aryi awwny, 

Retired DVer 'B'Ø  

S.N0 P Ty 101130

AmbalaParambuo -- 

Near 

KaV1 ipad. al d1at17, 

78 	T.Ve, Ayailctan, 	- 
S,0 lhocthy, Ret!. z 

Qiard 'C', S,No, 16223., 

ievi Sadan, Pott]tz1q,, 

'cavi1pd p•OS •20 



H 

V.Vag, S/c 

R0. rod, D. ver ' As 

P 3164, 

Tanrdssery, P811at, 

81. 	V,Macvp, 

',R/O Vclayucbani e i  
RG. X'ed.a EXjVOj 1  8', 

ttA.. 

'*• Rabon 	-: 

S3idann, Ma1pjç, 	- 

mavakJt, Pin 679 CO 2. 

	

82 	TV Velavu thn 

Sb 	V 	Rettrod. 
Qiard I 8', S,No 6895, 
thUrakad Ibuse c.:. 

'al gh at, 	- 

	

83, 	
Hair, 

S/o I(.Kcsjvan N air, 

S No, 

ZflStf$ 

Pzldiat. 



- 	 849  S. rr?thav4n. 

S/op. Sin gjarn, Retirea.. 

Glard'A'6 S,No, 14522. 

- ... 	 H,No. }L20  .-Housing Unit, 

Krnada1.. Raod. 

Mati31palaY, 

Pin.. 641301.?1fli1N8d1. 

85. 	'M.Narayar1afl Nair, 
/0 	aVitta Iyer. 

Reti red., riesel 

s.No. P 94440 . 

Miilla)&araHOUs, 

PU cb ayaflP,.ó 
Pa1át678. 733, 

86, 	K.IrTtard.ax'er. 	•..•- - 

Wo 1(..Iibna lye', 

Re reds, O.latd C' 

s.Nó. 10490  No, 3/126. 	 S 	 j. 

LN.Pur,n 

S . 	 •t:.r 	 • 	 • 

	

87 • 	P • 9a3. akd shnan. 

	

- 	
S/O. S.tTkkanda wade:. 

Retired.,.MailQ.larC3. 

S.No, 140679 HadVas. 

KaUehi1garap •. 

Paiakkadu'. 670 C9. 	..e 22 



. 	• 	 -. 	. 

- 

88 	 -- 

son Of 

ReU rec, Driver 

so. p 94US  

PalthaL2 
89. 	RsParamas!va  Menon,• 	. . 

Son OMóN.Ran Meno 

Reti  rfids TXi  ver' A' spi. 

	

. Noj' 4684k 	 •• 

iVasj lam Madethi 1. F! c*lse, 
Ven flakkara. p ,c, - 	 S  
Noorj, Palchat.,4, 

90• P.Thankaraj, 

. 	. 	Scri of S.POflfl, Retired 

Ddver '' spi. 
S.No.p 2760, 26N 

Betd rid • Ram 'Thi e tre, 	S  

H

.. 	PI0.9Azrp4mgigJfl 

SalJn,636 005. 
91.A. Ramalsafl 	. 

5 	
AU, RètiZE•., • 	. ..:• i-? 	S  

Qiard 'A' Spl, 

S. No.6806,. 

Rartdiath Rouse, 

19/360, West Vekkara, 	 S  

.00j 

. . . 23 



92. - 

93' 

94. 

'5. 

Nf 

SU bf V.Mahadt I4ej.r 

Pakited. t4vex '' spt,, 

$ito.P 644. 

.aro Y1S 

P,Yuadt., Pal*tat,  

1ot 	 ef O? 

Sofl of. uatsi alUp 

	

- 	:Re.red... Ud ver 

Speda], s$o.P 227. 

03/taya1carl street, 
N aan1c1 smde.638 002. 

K.Pak&raflcaflp 

sort of KjaBth1t1. N$*2,.. 

Retired.'.. Ddver A' spt1,. 

S..No.P 2902.. 1-7/4 01  

MdaP Lad.. 

siran6ZD 006. 

oG. VoraSTty. 

Si of cvindaS%Y pjU$ V., 

Red rid tL ver 'A'. 	•• 

S.No.P 1841, 48/2,. 	 j 

.ibba' staet. 

g]aP 1fl, 

'.zqhL620 001... 

	

96. 	V..thafl... 

sort of Vaid1zi Red red... 

DrLvcr i, SNo.P' 1775,. 

t . o 	3 V1 da street, 

J)4..Z. 

24 
•: 	

0 



''. 	T'• .. 	. 

V .. 
97 • 	Va11a1r Street, 

. 	 c.olony ftad, . . 

IN 

98, 

D 

99.. 

A. Aroldasamy, 

son of J.Arulandam,. 

Re.red, Gard 'A', 

S. No.,  6253, 121  

Y'amaral'ar' Street, 

Nadar Meth, 

Nadar IIdi, 

lnayakar You, 

M.Rengasny, 

son of C.t&inian, 

Retired., 

Driver'A Spi., 

S.Nó. PTr 104490  21 

Golden Street, 	. 

1hancv11 alias Munisgriy. bad, 

1liarap.ir .636 702. 

'•.. 25 



. 	 . 	 .... 	.... 	
. 

:.. 1-kg- 

1X • K.Murusny Naidu, 

5/0 C6*Last'! 

Nai&, 

Peired., Ddver 

1PG, 'B', S,No..P 6189, 

D 5 Xa].tyaflfla Qe*mder %otta!fl. 

Peurtthrai 

rode. 

101. P.Die1  Jayaraj. 

son of. pp1PiliaY. 

?etired., 

triver'B', S, No.P6M1, 

No, 400 B Rai1a? Ooiaky, 

de. 

102. 	A. MaflickaXfl, 

Son of m.Angamulhu N at cker. 

Re1.red1 D.ver 'A' Spi., 

S. NO ,P 290 1 22/26, 

- 	 c1nnaa Ma.a'afl Koil Street. 

Kun gal 	iayacfl, • ode..2. 

103. 

Son of 	Gainder, 

Reti red3,  

S. No. P 1454, D.No.3/69, 

Raiaji Naaar. ave'j R.S.P,O. 

ode.683 007* 
out of O.A. 11 .60  of 1993). 

2•••e... 
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SUPREME COURT 
I191I44CI VII APPELLATE JURISDICTION 

SPECIAL UAVE PETITION(cIvIL) 0$•6182g OF 1994 

WITH 
No. 	 of 199 

INTRLOCUTORY APPLIC1.TION N C'S.1-
pp1icat1ii for ex.uparte &taye) 

Union of India & Oze. 
Appe Il ant 
Petitioner 

Versus 

L1ias Azon Raj & Or$. 
Respondent $ 

OBDR L)IRECrILG ISSUE OF WOW CAUSE NOTICE AND 
q.ArTrING ADø.INTiRIMJEX_PARTE STAY 

Dated this the 15th da 

Engrossed by arun/- 

Examined by 
	 Advocate on Record for the Petitioners. 

Compared with 
	

SHRI 

No of folios 	- 	 Advocate on Record for 

/ 



o(Le 	 k. 

O .fCTION PLk 

From: 	 D.No. 27O4 i//i. 
The Aitarit Reitrar, 	SUPROE COURT OF INDIA Supreme Court of InGla, 	NEW DELHI. 

0 
Elated: 

To: 

CentrJ 	)u..1 
UL 	J. 

-I. 

71 
- -- - ,- - -. 	 •- 	-, -i--- 	

In   

:ay.3 

U-rdon ol incia L. Cr:. 	 • . etitionrs. 

-V @ r S - 

i.1ia 	-rcn 1:aj 	Cr:. 	 .eaporicc.rit. 

Sir, 

I am directed to forward herewith for your information 

arid necesEary action a certified copy of the 

of thiCourt dated 1 	 pasEed in the matter 

above_merit toned 	- 

y3±hfuiiJ 

rL 

ASSISTANT REJISI'RA: 

auri 


